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BEFORE THE HON’BLE NATIONAL GREEN TRIBNUNAL,
SOUTHERN ZONE, CHENNAI
M.A.No: 5 of 2021
In

0.A.No:90 of 2013

ASIAN PAINTSLTD e Applicant/67" Respondent

-Vs-

STATE OF TELANGANA & OTHERS .....Respondents/Respondents

ADDITIONAL REPLY FILED BY THE SECOND RESPONDENT

The Second Respondent states as follows:

1) It is submitted that this Hon’ble Tribunal vide order dt.23.12.2021 has
directed the Respondent No.2 Telangana State Pollution Control Board
(TSPCB) to submit certain information regarding the performance of ETP,
non-compliance of the Applicant Industry, violations notices, details of

compensation paid to the farmers, etc.,.

2) In this regard, complying with the directions of the Hon’ble Tribunal the

following information is submitted by the Respondent No.2 for its kind

perusal.

3) The Applicant Industry M/s. Asian Paints Ltd., (Formerly M/s. Asian Paints
(India) Ltd.,) is categorized under ‘Red’ category as per CPCB categorization
i.e., “Manufacturing of paints varnishes, pigments and intermediate

(excluding blending/mixing)”. The ‘Red’ category industries are most

pollution potential industries.
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4)

5)

It is submitted that as per the Environmental Impact Assessment
notification schedule all the industrial units inVoIved in the manufacturing
of paints, varnishes, pigments, intermediates (excluding blending /mixing)
requires a prior Environmental Clearance from the Environmental Affairs
Ministry. The legislative intent and the rationale of keeping the category of
petitioner industry in the schedule of the notification is apparent and clear

that this category of industry contribute enormously to water pollution.

The cause title clearly reveals that the petitioner unit is located in one of
the Industrial Area covered by the ban notification in G.0 Ms No 95. The
Petitioner is an integrated highly polluting manufacturing unit, whose

production capabilities results in large volume of water pollution.

Earlier, the industry obtained No Objection Certificate from the Telangana
State Pollution Control Board (erstwhile APPCB) vide order dt.28.01.1983 to
set up a unit at IDA, Patancheru for the manufacturing of Paints/Enamels,
Acrylic Emulsion, etc. Copy of the same is attached as Annexure-l.
Subsequently, the industry also obtained 2™ No Objection Certificate from
the Telangana State Pollution Control Board (erstwhile APPCB) vide order
dt.17.07.1985. Copy of the same is attached as Annexure-Il. Vide above CFE
orders, the Board has stipulated to construct ETP to treat the effluents

confirming the Board standards.
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7) Since its installation the Board has found the following performance

parameters and violations of the ETP on its inspections:

Performance of ETP / Violations:

S.No. Date Violations observed w.r.t to performance of ETP.

a. | 23.07.1996 | During inspection of the industry on 23.07.1996, it

2 was observed that the industry discharging process
23.08.1996 and wash effluents by mixing with the sanitary &
canteen waste water in gross violation of the

conditions stipulated in the consent order.

During inspection of the industry on 23.08.1996, it
was observed that the part of the process and wash
effluents are discharged into storm water drains,
which are finally flowing outside the premises

joining Nakkavagu.

Accordingly, the Board vide Ir.dt.02.09.1996 sought

reply on above violations Annexure-lil.

b. | Y
gar 1296 The Govt. & the Board have facilitated for

% deae Establishment of a Common Effluent Treatment
Plant (CETP) by name M/s. Pattancheru Enviro Tech
Ltd., (PETL) in Patancheru during 1994 to treat
7,500 m3/day of industrial effluents generated by

the industries in and around Patancheru.

Earlier, PETL was discharging partially treated
effluents into adjacent Isukavagu, which joins
Nakkavagu. This has resulted in pollution of 20
villages in Nakkavagu basin. The applicant industry
was a member of the Common Effluent Treatment

Plant (CETP) by name M/s. Pattancheru Enviro
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Tech Lid.,, (PETL) and sent the pre-treated
effluents to the CETP during the years 1994 to
1999 that same was observed and recorded in the
Hon’ble NGT Judgment dt.2440.2017 (Para No.90,
Page No.149). The same also can be confirmed

from the industry reply dt.20.06.1997 (1511 Nos of

“tankers from April’ 1996 to Oct’ 1996) Annexure-

IV, industry Ir.dt, 28.07.1997 (214 Nos of tankers in
June’ 1997) Annexure-V, industry Ir.dt, 07.08.1997
(205 Nos of tankers in July’ 1997) Annexure-VI,
Board analysis reports dt.17.10.1997, .
31.12.1996, 15.07.1998, 07.08.1998 Annexure-VII,

However, as M/s. PETL has made substantial
progress and is meeting the outlet standards. The
Board requested M/s. Hyderabad Metropolitan
Water Supply & Sewerage Board (HMWS & SB) to
give the connectivity of 18 Km Pipeline to the
outlet of PETL effluents, through K&S main sewer
to STP at Amberpet. Accordingly, the outlet of M/s.
PETL was given connectivity from 07.07.2009 to
26.03.2010, in a phased manner.

At present all the treated effluents of M/s. PETL are
joining the STP at Amberpet for further treatment
and also M/s. PETL and STP at Amberpet are

meeting the prescribed discharge standards.

19.09.1997

The Board issued notice to the industry for non-
compliance of conditions stipulated in Hazardous
Waste authorization issued by the Board

Annexure-VIII.
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d. |24.08.1997 Industry indulged in illegal dumping of Hazardous

Waste through vehicle No. AP13T 8571 at
unauthorized site. The Board made a complaint to

SHO, Patancheru vide Ir.dt.24.09.1997.Annexuvre- 1%

The Board also issued show cause notice to the

industry on 25.09.1997 Annexure-IX. A

e. |07.10.1997 The Board issued notice dt/01.10.1997to the

industry for non-compliance of action plan on the
Hon’ble  Supreme  Courts’ interim  order
dt.16.07.1996 in W.P. No0.1056/90 regarding
establishment of pre-treament facilities to meet

the MoEF standards, etc., Annexure-X.

f. |28.02.1998
0 2 During inspection on 22.02.1998, it was observed

that the industry was discharging effluents into
Nakkavagu near the submerible bridge on
Nandigama (V) road ultimately joining in
Nakkavagu resulting surface and ground water
pollution. Accordingly, the Board issued notice to

the industry on 28.02.1998 Annexure-XI.

. 129.06.1998
& Board issued directions to the industry regarding

air pollution Annexure-XiII.

h. | 14.06.2000
The industry exceeded the ETP outlet parameter
i.e., TSS — 172 mg/ltr ( against the standard of 100
mg/ltr) Annexure-XIil.

i 19.09.2000

The industry exceeded the ETP outlet parameter
i.e., TSS — 300 mg/ltr ( against the standard of 100
mg/ltr), COD — 977 mg/ltr ( against the standard of
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250 mg/ltr) and BOD — 220 mg/ltr (against the
standard of 100 mg/Itr) Annexure-XIV.

06.10.2001

The industry exceeded the ETP outlet parameter

i.e., TSS — 140 mg/ltr ( against the standard of 100
mg/ltr) Annexure-XV.

23.11.2001

The industry exceeded the ETP outlet parameter

i.e., Lead (Pb) — 1.4 mg/ltr ( against the standard of
0.1 mg/ltr) Annexure-XVI.

20.01.2003

The industry exceeded the ETP outlet parameter

i.e.,, BOD — 80 mg/ltr (against the standard of 50
mg/ltr) Annexure-XVIi

20.08.2004

The industry exceeded the SPM value to the stack
attached ot the incinerator ie., SPM - 1394

mg/Nm3 (against the standard of 115 mg/Nm3)
Annexure-XVIIl.

28.11.2005

The Board issued notice to the industry for
overflow of effluents from ETP and leakages from

ETP pipes and entering into storm water drains
Annexure-XIX.

20.10.2006

The industry vide Ir.dt.20.10.2006 paid Rs. 28,570/-
towards implementing & upgradation work
connected with drinking water supply to pollution
affected villages Annexure-XX.

13.09.2008

The industry vide Ir.dt.13.09.2008 paid Rs.
38,464.91/- towards Crop compensation to the
farmers for the period form 1999 for 2002 for loss

due to damage of crops on account of pollution
Annexure-XXI.

16.04.2016

The industry exceeded the RSPM value during
AAQM conducted on 13.04.2016 i.e., RSPM — 156

ug/Nm3 (against the standard of 100 ug/Nm3)
Annexure-XXII.

14.12.2021

It also further submitted that, the Board during
monitoring of Online Continuous Emission

Monitoring System (OECMS) data pertaining to the
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above indusrfl;i/ during the 7per7iod 1* November
2021 to 30" November 2021 (2 fortnights), the
Volatile Organic Compounds (VOC) values recorded
more than 10 PPM in 11 instances. Accordingly, the
Board vide reference 9™ cited (Notice
No.96/TSPCB/HO/OCEMS/2021, Dt.14.12.2021),
issued notice to the industry for not taking
appropriate measures for control of Volatile
Organic Compounds (VOCs) and for continuous
streaming of data to the TSPCB server, thus causing
air pollution and water pollution in the area. Copy

of the same is herewith enclosed as annexure-

XXIIl.

8) The Applicant / Petitioner i.e, IVI/s. Asian Paints Ltd (Formerly M/s. Asian
Paints (India) Ltd.,) Plot No.50 -55, IDA, Phase — I, Patancheru, Sangareddy
District has reiterated in their rejoinder dt.11.12.2021 submitted before the
Hon’ble NGT, that the applicant has Effluent Treatment Plant (ETP) since
1985 in its plant, not causing pollution in the area, not a polluting industry
and the applicant be treated different from the polluting industries in the
Patancheru and Bollaram area with respect to the contribution to the
Corpus Fund to remediate the pollution. However in the final judgment
dt.24.10.2017 passed by the Hon’ble NGT (SZ), Chennai in which it has
been very clearly mentioned that it applies to all the industries which are
located in and around the Patancheru-Bollaram industrial cluster and who
were also sending all the effluents for the treatment to Common Effluent
Treatment Plant (CETP) by name M/s. Pattancheru Enviro Tech Ltd.,

(PETL) and are directly responsible for the pollution caused in the




surrounding areas. That the undeniable fact is the applicant industry is
located in Patancheru Industrial Area and was contributor of effluents to
the PETL between the years 1994 to 1999, that same was observed and

recorded in the Hon’ble NGT Judgment dt.2410.2017 (Para No0.90, Page

No.149).

9) Itis further submitted that the Hon’ble High Court of Telangana (erstwhile
Andhra Pradesh) vide order dated 25.09.2003 constituted Fact Finding
Committee in W.P. No. 19661 of 2002. The Fact Finding Committee has
visited 60 major & medium pollution potential units and issued certain
recommendations to improve the existing systems in Annexure-9.2
attached to the report. The Fact Finding Committee has issued following
observations / remarks pertaining to M/s. Asian Paints Ltd (Copy of the FFC
report dt. March, 2004 is herewith enclosed as Annexure-XXIV):

“During the visit of the FFC, it was mentioned that RO rejects which are
high concentrated are used Jor gardening purposes. Hence, the industry

shall install and evaporate RO rejects in forced evaporation system”.

10) The Applicant Industry has paid crop damage compensation of Res.
14,000/- for the period 1984-1998, as per the Hon’ble High Court Order
dated 18.08.2003 in W.P. No. 19661 of 2002 (Copy of the B.O. letter dft.

26.11.2005 is herewith enclosed as Annexure-XXV).

11) It if further pertinent to bring on record that many other industries
situated in around Pattancheru previously has approached the Hon’ble High

ourt for the State of Telangana with a motive to stall the collection of

‘w Sanathnagar, Hyderab
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contributions to the environment corpus fund. But the Hon’ble High Court
rightly refused to interfere in the operation of the Hon’ble NGT’s judgment.
The Hon’ble High Court vide its order dated 26-03-2021 in W.P.No0s.4118 &
4143 of 2021 has upheld that,
“2. At the outset, we have requested learned counsel for the petitioners to
address this court on the maintainability of the present petitions when, even
as per the impugned order dated 01.02.2021 passed by the respondent
No.2/Telangana State Pollution Control Board, payment in the corpus fund is
being called upon to be made by the concerned industries in terms of the
order of the National Green Tribunal, Southern Bench, Chennai. In our
opinion, if the petitioners are aggrieved by the aforesaid action of the
respondent No.2/Telangana State Pollution Control Board, its remedy lies
before the National Green Tribunal. Instead, the petitioners are calling upon
this court to interpret the order of the National Green Tribunal one way or
the other, which is not permissible.
3. We decline to entertain the present petitions. The same are accordingly
closed along with the pending applications, if any. It is for the petitioners to
approach the National Green Tribunal for clarification of its order dated
24.10.2017 and/or to seek appropriate orders to the effect that they are not
under any obligation to contribute to the corpus fund as directed to be
created by the National Green Tribunal in terms of the order dated

24.10.2017.” (Copy of the said order is herewith enclosed as Annexure-XXVI).

Nt
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12) Further in a similar circumstances in a different Writ Petition vide
WP.N0.6105 of 2021 the Hon’ble High Court again refused to interfere in
the collection of contributions to the corpus fund Patanchery and Bollaram
Environment Relief Fund. The Hon’ble High Court vide its order dated 12-
11-2021 stated that

“The petitioner company was one of the respondents before the National

Green Tribunal and after hearing the petitioner-company, the judgment was

delivered by the Tribunal. In compliance of the judgment delivered by the

National Green Tribunal, the petitioner-company made contributions in the

year 2018-19 by paying a sum of Rs.4,22,00,000/-. The undisputed facts of

the case also reveal that the petitioner-company is supplying drinking water
to various villages keeping in view the various orders passed by this High

Court from time to time.”

“In the considered opinion of this court, as the impugned orders have been

passed by the Telangana State Pollution Control Board in respect of payment

of Corpus Fund in terms of the order of the National Green Tribunal and in
case the petitioners are aggrieved, the remedy lies before the National Green

Tribunal and admission has been declined in identical case by this court.”

(Copy of the order is herewith enclosed as Annexure-XXVIl).

13) This respondent respectiully submits that the above information is
submitted for taking further necessary action in this matter, as this
miscellaneous application s wholly misconceived and not at all
maintainable and deserves to be dismissed and it is prayed that this

Hon’ble Tribunal may be pleased to issue directions to the applicant, a
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pollution potential industrial unit, located in the Patancheru Industrial Area
to forthwith comply with the directions of this Hon’ble Tribunal dated

24/10/2017 in 0.A.No:90 of 2013 and batch cases and thus render justice.

Dated at Hyderabad on this the 27™ day of January, 2022

Counsel for 2™ Respondent 2" Rmﬂ

VERIFICATION

l, Neetu Kumari Prasad, Member Secretary of the Telangana State Pollution
Control Board, the 2™ respondent herein do hereby verify that what all are

stated above are true and correct to the best of my knowledge as per the

records available in the office.

Verified at Hyderabad on this the 27" day of January, 2022

Z”m ent

!
-

Y. P
S

ATTESTE‘D;{/"’

W=
M. SADA SIVA KUMAR REDDY, B.Com.. B.-
ADVQOCATE & NOTARY
Appointed by Gavt., India
$.0. ts. No. 195, Rev (Regn-H). dt. 11.04.2000
102, Saraswathi Enclave, Bhagyanagar Colony,
Kukatpally. Hyderabad. T.S.. India. (Ph: 92480 44395)
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ANNEXURE-I

A.P STATE BOARD FOR PREVENTION & CONTROL OF WATER POLLUTION.

P. RAMAYYA NAIDU, Phone: 74034
B.E., M.E (PH); MIE, 6-6-115/124,
MEMBER SECRETARY Kavadiguda Main Road,
Secunderabad — 500 003, A.P.
Lr.No.190/PCB/83-2481 Date: 15-2-1983
To

M/s. Asian Paints (India) Limited,
‘Nirmal’, 5% floor,

Nariman Point,

P.B.N0.1946,

Bombay — 400 021.

Sir,
Sub: No Objection Certificate of the Board — Issued — Reg.

Ref:  Your Lr.No.ESF/P-16, dated 28-1—13)8}(3)‘.(

With reference to your letter cited, I am to inform that the A.P.State Board for
Prevention & Control of Water Pollution has no objection to set up the above unit at Industrial
Development Area, Patancheru, Phase II, Medak District for the manufacture of Paints /
Enamels (50 tons/day), Acrylic Emulsion (3 tons / day) and Synthetic Resin (9 to 10 tons/day)
subject to the following conditions.

1. The industry shall submit the detailed proposals on effluent treatment within two

months from the date of issue of this letter.

2. The industry shall construct and commission the effluent treatment works before the

factory goes into production.

3. The treated effluents shall conform to the following standards.

pH -- 55-9.0
B.O.D -- 30 mg/l.
C.0.D -- 250 mg/I.
Total Suspended Solids -- 100 mg/I.
Oil and Grease -- 10 mg/I.

4. The quantity of waste water shall not exceed 148 M3/day.

5. The treated effluents shall be discharged into Nallah.



6. The industry shall carry out necessary measures to control air pollution as and when
found necessary.

7. The applicant shall obtain a second No Objection Certificate of the Board before the
Factory goes into production.

8. Trees shall be planted and maintained in the vacant spaces of the premises.

9. Regular consent of the Board shall be obtained as required under Section 25/26 of

the Water (Prevention & Control of Pollution) Act, 1974 before the factory goes into
production.

Yours faithfully,
Sd/-
MEMBER SECRETARY

*nmk/-16283.

Copy to the Assistant Engineer, Regional Office, Hyderabad for information and necessary
action.

Sd/-
MEMBER SECRETARY
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5. Tl ANI]HHA PRADESH- POLLUTION CONTROL BOARD

_— © §-6-115/124, Kavadiguda, Secunderabad - 500 003.
= By o By . g )
N\ £/
Lr.No. 1907pca/83- (166 ' pate... .7 2771985,
‘ To

M/s. Asian Paints (IHdia) Ltd.,
Plot.No. 5C-55,

Phase-11, L1.D.A.,

patancheru,

Medak District.

Sir,

Sub:~ 2nd No Objection Certificate of the
Board - Issued - Regarding.

wefi:~ Your Lr.Ho.ESF/PAT/10.7/5.06. dt.6.5.85.

LR RS

vl{th reference to'your letter cited, I am to
inform that 2nd Ro Objéction Certificate is hereby grantec

to your industry subject to the following conditions,

h i The treated effluents. shall conform to the standards
laid down in I.S. 2490 Part- 1981 (Sccond revision).

2. In no case the untreated effluent shall £ind entry
outside the factory premises due to over flow or
percolation.

3. The industry shall carryout necessary measures to

control Air pollution as and when found necessary.

4.  Trees shall be planted and maintained in and around
" the factory premises.

,‘ﬁﬁ.v Regular consent of the Board may be obtained a3
' required under section 25/26 of \Water (Prevention &
Control of Pollution) Act,'1974 and uncdelr section
'. ; 21/22 of alr (Preventina & Control of Pollution)

Act, 1981 before the unit goes into production.

Yours ifaithfully,

. “‘“‘Jﬁ/\ a
MEMBITE .SL-‘C"U-" ARY,
% *cx‘v"j/._' . \ f \ -5
K ) P i
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ENTTFER. PHASE Il PATANCHERU-502 319. MEDAK DISTRICT (AP} TELEX : 0422-223 GATU IN. TEL : (06453) 42475142476/42995/42494 FAX : 4248

To June 20, 1997
THE ENVIRONMENTAL ENGINEER
4.P. POLLUTION CONTROL BOARD.
SANGAREDDY.

Dear Sir,

Subi- Submission of Air & Water analysis{Effluent)

and Production details for May 1997 & Action Plan.

Herewith we are submitting the air and water analysis for
+the month of May. We are alsc enclosing the data on the number of
tankers sent to CETP, the amount of effluent generated, Chemicals

consumed for the treatment and Production details for the month

of Mz

ay & Action Plan.

Please acknowledge the recelpt of the same.

Yours faithfully,

for ASIAN PAINTS (INDIA) LIMITED

B ﬁif.(vf—vv& oo e ED

D. LAKSHMANA RAO 1) }
MANAGER - QUALITY ASSURANCE. )L'uvu')

> e S

c.c : APPCB,MAITRIVANAM, HYDERABAD

oo Nirmal, 5ib Ficor. Nariman Point, BB No. 11701. Mumbai-400 021. Tal.:2024544, Fax:022-2026943. Cable ASIANPAINT. Mumbi

ANY SURFACE THAT NEEDS PAINTING NEEDS ASIAN PAINTS
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P. “ASE REPLY TO:
PLUT NOS. 50-55, INDL. DVLP. AREA, PHASE-Il, PATANCHERU-502319, DIST. MEDAK (A.P.} TLX.: 0422-223 GATU IN, TEL.: 2682/2683/2782/2783

U

RIMAN ©@ 54D Yo

May 18, 1987

The Environmental Engineer,
A PP CB , Sangareddy.

Sir,

Sub:- Submission of Action Plan, air & water analysis,
effluent and production details for April’g?

We are herewith submitting the air and water analysis and
Action Plan -- Individual Industries for the month of April’97.
We are also enclosing the data on the number of tankers sent to
CETP; the amount of effluent generated, chemicals consumed for
treatment and production details for the month of April’97.

Please acknowledge the receipt of the same.

Yours faithfully,
for ASIAN PAINTS (INDIA) LIMITED

N A :

é.‘“ Z{c,/iu\,l_-uvL Cyven Jz\l—;‘
D.LAKSHMANA RAO

MANAGER, QUALITY ASSURANCE.

CC : APPCB, MAITRIVANAM, HYDERABAD.

Regd. Office: ‘Nirmat', 5th Floor, Nariman Point, P.B. No. 11701, Bombay-400 021. Tel.: 2024544, Telex: 011-83288 GATU IN, Fax: 022-2028993, Cable: ASIANPAINT, Bomba

ANY SURFACE THAT NEEDS PAINTING NEERS ASIAN PAINTS
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: ANNEXURE 2V

PLEASE REPLYTO :
PLOT NOS. 50-55. INDUSTRIAL DEVELOPHIENT AREA, PHASE Il PATANCHERU-502 319, MEDAK DISTRICT (A.P.) TELEX : 9422-223 GATU IN. TEL : {08453) 42475147476/42493/42493 FAX : 4248¢

To July 28, 1897
THE ENVIRONMENTAL ENGINEER
A.P. POLLUTION CONTROL BOARD.
SANGAREDDY .
Dear Sir,
Sub:— Submission of Air & Water analysis (Effluent)

and Production details for June 1297 & Action Plan.

Herewith we are submitting the air and water analysis for
the month of June. We are also enclosing the data on the number
of tankers sent to CETP, the amount of effluent generated, Chemi-
cals consumed for the treatment and Production details for the
month of June & Action Plan.

Please acknowledge the receipt of the same.

Vours faithfully,

for ASIAN PAINTS (INDIA) LIMITED

). LAKSHMANA RAO
MANAGER - QUALITY ASSURANCE.

‘Ef} ~7L; font sncows j/?z::
D

¢.c : APPCB,MAITRIVANAM, HYDERABAD

‘Nitmazi'. 5t Fioor. Nariman Point, P.B. Ne. 11701, Mumbai-400 021. Tei. 1544, Fax:022-2028993. Cabie:ASIANPAINT. Mumbai
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ACTION PLAN - INDIVIDUAL INDUSTRIES

1. Name of ‘the Industry & Location :

2. Products Manufactured & Capacity :

M/s Asian Paints (I) itd,

Plot No. 50-55,

Phase - II, I D 4,
PATANCHERU, MEDAK DT.

PRODUCTION IN JUNE

CAPACITY

SECTION
Solvent base range of paints 1169.
Water base range of paints 1739,

Resins 822.

41
26
49

1800 MT
1800 MT

950 MT

3. Main Raw Materials

4, Quantity of Effluents(K1/day)

5. Quantity of Segregated Effluents
(Kl/day) '

6. Quantity of Solid Waste
Generated (Kg/day)

i See annexure = I

: See annexure - II
: We donot have strong inorganic or
organic streams.,

: Sludge approx. 33 Kg per day
(See annexure -~ III)

S.No. Item Target Achievement Remarks

(1) (2) (3) (4) (5)

1. Segregation of strong - - We donot have strong
in-organic and organic in-organic or
SEPeans., organic streams.

2. Establishing the - —— #e have 4 sludge
Solar evaporation/ drying beds where
incineration the water is
facilities evoparated by sun

light.

3. Establishing the - - We have full fledged
pretreatment facili- effluent treatment
ties to meet the plant with activated
Ministry of Environ- sludge process. The
ment & Forests brief discription
Standards. of the process

is enclosed in
annexure - IV,
4. Establishing the Completed —— We are storing

solid waste secured
storage facilities.

sludge in the

S, s
polypropylene lined asSiai
concrete tanks. d paiﬂﬁﬁ

i (NBIA) LIMITED



NAME OF THE INDUSTRY:

NEAT TYPED COPY

JUNE 97

MONTHLY PROGRESS REPORT FROM INDIVIDUAL INDUSTRIES

Sl. Total Segregated effluents | Quantity of Quantity of Total capacity | Areaof solar | Qty of | Qty of sludge Mode of sludge
No. | effluents quantity effluent effluent sent to of storage ponds / effluent generated disposal
generated sent to solar tanks in each incineration in both from
during the | Strong Strong CETP evaporation / case. capacity (if | storage | process & pre-
. month inorganic organic during the incineration provided) tank treatment
(" %Jm, stream stream month** plant.
T 2 3 4 5 6 7 8 9 10 i1
2160 KL -- - 2160 KL -- 25 KL and 40 KL 80 Sqg. Mtr -- Approx 1 After drying in sludge
storage tanks for Ton/month drying beds, it will be

treated effluents

2x50 KL
Equalisation
Tanks.

transferred to
Concrete Tank.

** Note — Analysis reports.

Test report of treated water is enclosed (Annexure-V)
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ANNEXURE - 1I

MAXTMUM EFFLUENTS PER DAY

1996 - 97

100 KL

60 KL

&
i

% asian
‘[l paints
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REGD. OFFICE & LABYRATORY: §
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1T 524141 17 Lines)
1EI EFAX : 010-G2UG!
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Poliu-tech Laboratory &
Consultancy Services

Analysts & Consullants in Pollution Control

Lab : 4-1-26, Snehapuri, Nacharam, Hyderabad - 500 076.
Branch : MIG, Il A-283 Pedagantyada Vuda Colony. Gajuwaka, Visakhapalnam - 530044.

© :H.O.: 6';3437 Fax : 040 - 673437 Br. : 515623 Fax : 0891 - 515623
Recognised by A.P. Pollution Control Board as an Environmental Laboratory

‘JaME & ADDRESS S OMSGLUASTIAN PALMIS IMDLA
PLOT HOS 50-55. IDA, PHA

PATANCHERU.

MEDAK DIST.

ZAMPLE PARTICULARS . EFFLUENTE.
SOURCE OF COLLECTICH + DOMESTIC
DATE OF COLLECTICN 15,06.87

RESULTS:




Pollu-tech Laboratory &
Consultancy Services

Analysts & Consultants in Pollution Control

Lab: 4-1-286, Snehapuri, Nacharam, Hyderabad - 500 076.
Branch : MIG, Il A-283 Pedagantyada Vuda Colony, Gajuwaka, Visakhapatnam - 530044,

©:H.Q. : 673437 Fax : 040 - 673437 Br : 515623 Fax : 0891 - 515623
Recognised by A.P. Pollution Control Board as an Environimental Laboralory

Ref i PTLCS/ARPIL/87-28/E4/072, Dofme o 27 %
HAME & ADDRESS 1 M/S.ASIAN PAINTS

PLOT HOS 50-55,
PATANCHERL .
MEDAK DIST.

SAMPLE PARTICULARS EFFLUENTS
&

SOURCE CF COLLECTICH : {. Raw o TREATED

DATE OF COLLECTION TELUDELET

REEULTS
EXPRESSED 1M Milligram/Titie, excent pH
1)

oH ELTD Pl

DISCOLVED SOLIN i v

SUSPENDED SOLIDS 150 B
- CHEMICAL OXYGERM DEMAMD - coD 5 X

IO-CHEMICAL OXYGEN
{5 days incubation
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VIMTA LABS LTD
Regd. Office & Labor
142, IDA, Cherlapally, Hyderabad, Indr

Test reports

Reg. No. VLL/ENV/96/APIL/4187/2
Issue Date: 1996/02/27

- Your Ref: BILL
Name & Address of the client Date: 1996/02/15

Asian paints (1) Ltd., Plot No. 50 -59,
IDA, Phase — I, Patancheru 502 319,
Sa Medak District

1=

Qty. : 1 No. about 500 gms. In plastic bottle
Tests Regd: As per letter ~
Sample Code: NIL

Sample Receipt date: 16/02/96

Analysis starting Date: 19/02/96

Analysis completion Date: 27/02/96
Sample tested as received .

Sl. No. Determinant(S) Value(S) (%)
1 Total Cadmium as Cd 6.141.10°

2 Total Chromium as Cr. 0.23

3. Total Copper as Cu 0.005

4, Total Iron as Fe 0.20

5. Total Nickel as Ni 2.2*%10+

6. Total Zinc as Zn 0.22

7. Total Mercury as Hg <7 *10%

8. Total Lead as Pb 0.19

All the above values are expressed on dry basis.

Test methods.

(1). Standards methods for the examination of values & Waste water APIIA, AHHA, HPCF 1992, after suitable
extractions & digestion of sludge.

(2) Soil Chemical analysis by B L Jackson, Prentice Hall of India Pvt. Ltd., New Delhi 1973.

S. Anuradha Dr. V. H. lyer
Analyst Deputy Director




EFFLUENT TREATMENT PLANT

Process Description:

All the effluents are collected in a pit and they are pumped to oil and grease trap .There oil and
Grease is removed periodically .From oil and grease trap, the water flows to Equalisation tank. Here
air is bubbled to make it uniform and saturate with oxygen. PH adjustment is done here. The water
from Equalisation tank is pumped into flash mixer. Here the effluent water is mixed with alum water
solution and the mixed water is let into primary clarifier. Polyelectrolyte is also added to the primary
clarifier. The overflow from the primary clarifier is send to aerator for Biological treatment. The
sludge from the primary clarifier will be removed into sludge dying beds. The overflow from aerator
in send to second clarifier. Here Biological sludge settles down and purified water comes to top. Part
of the sludge is removed into sludge drying beds and part of it is circulated. This water goes to V —
notch chamber. From V — notch chamber the water goes to the collection pond. Part of it is used for
gardening and the remaining is send to CETP for further treatment.



TYPED NEAT CoFPY

Pollu — tech Laboratory & Consultancy Services

Analysis & consultants in pollution control

Lab : 4-1-26, Snehapuri, Nahcaram, Hyderabad — 500 0763,

Branch: MIG — lia 283 Pedagantyada Vuda colony, Gajuwaka, Visakhapatnam — 530044.
H.O 673437 Fax 673437 Br,. 515623, Fax: 0891 515623

Recognised by A.P Pollution Control Board as an Environmental Laboratory.

Ref: PTLCS/APIL/97-98/EA/074. Date: 97.06.08

Name & Address : M/s. Asian Paints India Ltd.,
Plot Nos. 50 -55, IDA, Phase — i,
Patancheru, Medak Dist.

Sample Particulars : Effluents

Source of collection : . Domestic

Date of collection : 18.06.97
Results

Expressed in milligram / litre. Except PH

PH : 7.20
Dissolved Solids § 1.640
Suspended Solids : 50
Chemical Oxygen Demand — COD : 260
Bio Chemical oxygen Demand —BOD 106

(5 days incubation at 20 ¢)

Pollu — Tech Laboratory
Consultancy Services



Pollu - tech Laboratory & Consultancy Services

Analysis & consultants in pollution control

Lab : 4-1-26, Snehapuri, Nahcaram, Hyderabad — 500 0763,

Branch: MIG - lia 283 Pedagantyada Vuda colony, Gajuwaka, Visakhapatnam — 530044.
H.0 673437 Fax 673437 Br,. 515623, Fax: 0891 515623

Recognised by A.P Pollution Control Board as an Environmental Laboratory.

Ref: PTLCS/APIL/97-98/EA/073. Date: 97.06.08

Name & Address :

Sample Particulars :

Source of collection :

Date of collection :

M/s. Asian Paints India Ltd.,
Plot Nos. 50 -55, IDA, Phase — I,
Patancheru, Medak Dist.
Effluents

1. Raw, 2. Treated
18.06.97

Results
Expressed in milligram / litre. Except PH

(1) (2)

PH 8.70 7.50
Dissolved Solids Not visible Not visible
Suspended Solids 120 70
Chemical Oxygen Demand — COD : 6,020 Not visible
Bio Chemical oxygen Demand - BOD - 1.900 80

(5 days incubation at 20 c)

Pollu — Tech Laboratory
Consultancy Services
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ANNEXURE - V1

7N\
{ 7
( 3)1)
\

o

J‘ ﬁ (INDIA) LIMITED
PLEASE REPLYTO :
PHASE I, PATANCHERU-502 319, MEDAK QISTRICT (A.P.) TELEX : 0422-223 GATU IN, TEL : (0545:\) 42475/42476/42493/42494 FAX : 42464,

PLOT NOS Sﬂﬁi IM}USTRIAL DEVELOPMENT AREA.

August 7, 1997

h '°””HE ENVIRONMENTAL ENGINEER
A.P. POLLUTION CONTROL BOARD.

SANGAREDDY -

Dear $ir,

of air & Water analysis [EFFluent)

Subs=~  Submiss

B
S

&
¢

\8\ Merewith we are submitting the air and water analysis for
A - - ~ - '
#ﬁhe menth of July. We are also enclosind the data on tha number

and Production details for July 1997 & action RPlan.

§§
Fotankers sent to CETP, the amount of effluent generatad, Chemi—
cals  cansumad for the trasatment and Production details TFor the

month of July &  Action Plan.

acknowledge the receipt of the sam.

Yours Taithfully,

for ASIAN PAINTS (INDIA) LIMITED

Q" ,@, [Lrvaw OV = ﬁ”‘\" ’

D. LAKSHMANA RAO
MANAGER —~ QUALITY ASSURANCE.

Lo APPCE,MATTRIVANAM, HYDERABAD

X &Jr£> T

\\;u% A

Regd. Office: ‘Nirmal’, 5th Floor. Nariman Poinl, P.B. No. 11701, Mumbai-400 021. Tel.:2024544, Fax:02

AMY SURFACE THAT NEED3 PAINTING NEEDS ASIAN PAINTS

2.2026993, Cable:ASIANPAINT. Mumbar



SCTION PLAN o~ INDIVIDUAL INDUSTRIES

1. Mame of the Industry & lLocation T MAs Asian Paints (I3 Ltd,
Plot No. 50-55,
Phase - 11, I 0 A,
PQTANCHERU, MEDAK, OT.

2. Products Manufactured & Capacity =

SECTION PRODUCTION IN .JULY CAPACTTY

Solvent base rangs of paints 1786.00 1800 MT

Hater bhasa range of paints 1777.00 1800 MT

Resins 762.28 QE0G MT

3I. Main Raw Materials I oSee annexure - I

4. Quantity of Effluents(Kl/day) : S&e annexure - 11

3. Quantity of Segregated Effluents
(K1 /day) t We donot have strong inorganic or
organic streams.

ity of Solid Waste
Generated [(Ka/day) ¢ Sludge approx. 33 Kg per day
(Ses annexurs - T113

Achievement Remarks

1. Segregation of strong —— s We donot have strong
in-organic and organic in-orgsnic or
straams. ic streams.

Establishing the - e We have 4 sludge

Solar avaporation/ drying beds where

incineration the water is

facilities @vaparated by sun
1ight.

[V

M
ES
o
Pt
7]
-t
P
=
(9]
o+
=
e}
(
[
t
{

We have Tull Tledged

Shad ol facili- affluent treatment
ties to meest the plant with activated
Ministry of Environ- sludge process. The
n&Ent & Forasts briaf discription
Standards. of The process
is enclosed in
annexurs - Iy,

4. Establishing the Completed Sreme We are storing
solid waste secured sludge@in the
storage facilities. pOlyn yé%gééagked

cencre akmnts
i, & &5 ineiny Lnsimes
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Pollu-tech Laboratory &

I3} ) °
[ ] ! B i ”
i Consultancy Services
l' Ir Analysts & Consullants in Poflulion Contiol - A Decade ol Service
H ib s Lab @ 4-1-26, Snehapun, Nachaiam, Hyderabad - 500 Q76
” ‘?I%/ Branch - MIG, Il A-283 Pedaganlyada Vuda Colony, Gajuwaka, Visakhapatnam - 530044,
i 7 TeleFax : H.0.: 040-7173437 B.O : 0B91 - 515623

Recognised by A.P. Pollution Control Board as an Environmental Laboratory
Bef i ., .o .z=. Date :

gea P

—
1=y

)
2

SOURGE OF SOLLES

RESULTS:
EYPRESSED TN Milligram/litre, excent nH

ok 7 7,80
G
CIOGOLYED 30LTHS LG TR0

CONSULTANCY SERVICES.,



VIMTA LABS LTD
Regd. Office & Labor
142, IDA, Cherlapally, Hyderabad, Indi

Test reports

Reg. No. VLL/ENV/96/APIL/4187/2
Issue Date: 1996/02/27

Your Ref: BILL

Date: 1996/02/15

Name & Address of the client

Asian paints (1) Ltd., Plot No. 50 -59,

IDA, Phase — I, Patancheru 502 319,
S3 Medak District

1=

Qty. : 1 No. about 500 gms. In plastic bottle
Tests Regd: As per letter

Sample Code: NIL

Sample Receipt date: 16/02/96

Analysis starting Date: 19/02/96

Analysis completion Date: 27/02/96
Sample tested as received .

Sl. No. Determinate (S) Value(S) (%)
1 Total Cadmium as Cd 6.141.10°

2 Total Chromium as Cr. 0.23

3. Total Copper as Cu 0.005

4, Total Iron as Fe 0.20

5. Total Nickel as Ni 2.2*%10*

6. Total Zinc as Zn 0.22

7. Total Mercury as Hg <7 *10%

8. Total Load as Pb 0.19

All the above values are expressed on dry basis.

Test methods.

(1)Standards methods for the examination of values & Waste water APIIA, AHHA, HPCF 1992, after suitable
extractions & digestion of sludge.

(2) Soil Chemical analysis by B L Jackson, Prentice Hall of India Pvt. Ltd., New Delhi 1973.

S. Anuradha Dr. V. H. lyer
Analyst Deputy Director




Pollu — tech Laboratory & Consultancy Services

Analysis & consultants in pollution control

Lab : 4-1-26, Snehapuri, Nahcaram, Hyderabad — 500 0763,
Branch: MIG - lia 283 Pedagantyada Vuda colony, Gajuwaka, Visakhapatnam — 530044.
H.0 673437 Fax 673437 Br,. 515623, Fax: 0891 515623

Recognised by A.P Pollution Control Board as an Environmental Laboratory.

Ref: PTLCS/APIL/97-98/EA/073.

Name & Address :

Sample Particulars :

Source of collection :

Date of collection :

M/s. Asian Paints India Ltd.,
Plot Nos. 50 -55, IDA, Phase — I,

Patancheru, Medak Dist.
Effluents

1. Raw, 2. Treated
17.07.97

Results
Expressed in milligram / litre. Except PH

(1)

PH 7.40
Dissolved Solids Not visible
Suspended Solids 80
Chemical Oxygen Demand — COD Not visible
Bio Chemical oxygen Demand —-BOD 1.240

(5 days incubation at 20 c)

Date: 97.07.08

(2)

7.60
Not visible
40

420
100

Pollu —Tech Laboratory

Consultancy Services
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MATTRIVANAM,

 pRADESH POLLUTION CONTRCL

HUDs COMPLEX, AMEZRTET,

ANALYSIS REPOAT

9710100

On 17-10-07

Total Solids at 105°C.

Total Suspended Solids
Total Dissolved Solics
Chlorides (=s C17)
Sulphates (as 504)
Chemicz1l Cxygen Demand
2.0.80.4 @ 270C.

0il & (Grease

Color (Visual)

A}y, OTHER TESTS:

3
N,

M/s. Asian Paints Ltd.,

s e e in a1 ahm

All Results aTe expressec

DOART
ﬁ.’Or\'A 48}

ANNEXURE -~V 1T

HYDERABAD.

outiet of ETP before 1ifting

to CETP, Patancheru.

105°C.
.t 105°C.

SENICR Ev‘j/,

e i et et A Amei ek A S 2 =S

R/0.

Sangareddy-

Value

7040
3,004.0
1,240.0

435,0
984.0
420,0

Reddish.

————a

in mg/l except Sl.No.Tl.




AIDHRA PRADESH POLLUTION CONTROL BOARD
S0aRD LABCRALORY, MATTRIVANAM, HUDA COMPLEX, AMEERPET, HYDERABAD .

ANALYSIS REPORT

COLLECTED & SUBMITTED BY ENVIRONMENTAL ENGINEER, R/O-, Sangareddy.

S1.NO. Parameter value
1. pH 8,3
».  Total solids at 105°C. 3,180.0
3. Total Suspended Solids. at iOSOC. 170.0
4, Total Dissolved Solids at 1050C; 3,210.0C .
5. chlorides (as Cl) _ 400.0
6. Sulphates (as SO4) _ ?y455¢07
7. Chemical Oxygen Demand 26.0
5. 8.0.0., @277, 35.0
Ss 0il & Grease. -

10. color (visual) i B
ANY ODTHER TEsggi

(&)

(b)

(c)

{(a)

(a)

N.B.E all Results are expressed in mg/l except Sl.No. 1.

N

-

W\ AV # ’\ \Q_. 4 L \‘.
q,’) -‘\7\? ¢ \{"Tbu'vwij) —

L =
Analyst. F o506 SENIOR_E%ylﬂ@gﬁEﬁTAy/SCIENTIST,
= O RSTY

\
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AMDMRA BRALDESH POLLUTION CONTROL, BOARD
Phones: 241120

CENTRAL LABURATORY 294043

| UDA Complew, Maltiivanarn, Ameer pet, | lyderabad - 500 038 295873

HUDA Comipisy, igatiVaiainT, AmGbl e, W 292132
a

Fay : D40 263261

Grans, Ralushya Niviai i

ANALYSIS REPORT

Sample NO. SCT-20

Sample B 13 member indsutry at CETP, Patancharu

Source: oy ;- \-

;>\~ /\\\(LJ\\\ PN iy

Sample 15.07.98 Faos \U e da i

Collooted o

Sample B RO, Sangareddy

Submitiad by:
SiNe. Baramerers Value
1. i 7.5
2. Total Suspended Solids at 105°C 156.0
3. Tolal Dissolved Sulids al 105°C 10,2G0.0
4. CcOoD 379.0

Note: All values expressed in me/l except pH

Remarks:

; ¢
A X
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v [aam

@)
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A .P.POLLUTION COMTROL BOARD
CENTRAL LAUCRATORY

MAITRIVANAM, HUDA COMPLEX, HYDERABAD.

Sample No, ==s5-30

Semple collected at "PETL"® - Patancheru/BpIiartim.

k«\g- Do peinls” (2D Ul

\7‘{;3{4-\-'\ (PR ST

e e

Date of Collection: 08, 05, 28

Aeceived On

oo
o
(
-
t

Si.,No. Parametexr Value
2 Total Suspended Sclids Sy ]
(e 105°%¢)
-3, Total Dissolved Solids DUzl
(@ 105%¢)
4a C.0.D, -
Mol &@ 19
Date: SENIOR tNVLhONMtNTAL SCIp
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ANNEXURE-VIII

ANDHRA PRADESH POLLUTION CONTROL BOARD
REGIONAL OFFICE:: SANGAREDY

REGIUINAL T T At S e e —

B. MURALIDHAR REDDY, 5-1-28, Shantinagar,
B.Tech Sangareddy-502 001.
ENVIRONMENTAL ENGINEER.
Lr.No.190/PCB/RO-SRD/97-355 Date: 19-9-1997
To

M/s. Asian Paints (India) Limited,
Phase II, IDA Patancheru,
Medak District.

Sir,

Sub: Treatment, Storage and Disposal of Hazardous Wastes — Non-compliance of the
conditions of authorisation issued by Board — Reg.

Ref: The Authorisation No. PTCR-07/W-18, dated 28-09-96.
k Xk %
In the reference cited above, you have been issued Authorisation under Rule 5 of
Hazardous Wastes (Management and Handling) Rules, 1989 for onsite treatment and storage of

Hazardous Wastes with certain terms and conditions.

Tt is observed that you are not complying the terms and conditions of the above referred

authorization. Therefore you are directed to take action on the following: -

1. Storing the hazardous wastes in lined underground storage tanks (preferably HDPE

lining) in the premises.

g

Detoxification of secured storage.

w

. Safety equipment to the persons handling the hazardous wastes.
4. Demarcation of the storage area.
5. Maintaining records of storage of hazardous wastes in form III.

Your reply should reach this office within a fortnight from the date of receipt of this
notice, failing which action will be initiated under Section ‘5’ of Environment Protection Act,
1986.

Yours faithfully,
Sd/-
ENVIRONMENTAL ENGINEER

Copy submitted to the Member Secretary, APPCB, Hyderabad for kind information and
necessary action.

KMG / 8997.
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TYPED NEAT CO0PY .
o/c =~ ANNEXURE - 1X
(51) Dt: 24.09.1997

To

The Station House Officer,
Patancheru,

Medak District.

Sir,

Sub: Illegal transportation and dumping of Hazardous waste at un-authorized

site near Nakkavagu on Shankarpally road - Sized of vehicle bearing No.
AP13T 8571 - Reg.

Ref: Complaint received from Dr. K. Kishan Rao, Resident of Patancheru on
24.09.97.

With reference to the above complaint a lorry which was carrying hazardous
waste material (vehicle No. AP13T 8571) and dumping at unauthorized sites was

seized and kept in your police station on 24-9-97. This activity carried out by trucks
or industries is illegal.

Hence you are requested to file FIR against the lorry owner and also take the
written undertaking from the driver from which industry he has lifted it and please

communicate copies of the same to the undersigned so as to take further action
against the industry as well as lorry owner.

Yours faithfully

(Signature of the Officer dated 24-09-1997)
Environmental Engineer,
A.P. Pollution Control Board,
Regional Officer, 5-1-28,
Shantinagar,Sangareddy.

Copy submitted to the Superintendent of Police, Sangareddy, Medak District for
favour of information and necessary action.
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\ ZZw  ANDHRA PRADESH POLLUTION CONTROL BOARD

S iR

AMDOHRA PRADESH

2nd Floor, HUDA Complex, Maitrivanam, S.R. Nagar, HYDERABAD - 500 038.

Phones : 291120

294043

293278

292132

Fax : 040-293261

Grams : Kalushya Nivarana

BY REGD. POST WIlH ACK DLE

Notice No. 52/PCB[TF/97 /g 5 Date:25/09/97.
\
Sub: M/s. Asian DPaints (India) Ltd.,Phase -II,
: 1A, Patancheru, Medak District - Discharge
of untreated effluents - Mon-Compliance of
“poard directives - SHOW CAUSE NOTICE - Issued
- Regarding.

Ref:1. Complaint made by the villagers of
patancheru, dt.24/09/97 regarding dumping
of Hazardous solid waste beside Sankarpally
- Patancheru Road.

3
° N 2. Inspection of your industry by Board
. Officiale on 25/09/97. -
s I I §
CWHEREADS  you have been aperating your indusory

located at Plot Mos. 5O to 55, Phase-II, IDA, FPatancheru,

Medak District and manufacturing Paints & Enamzls, uynLHCL1C
resins with installed capacities of 1250 MT /month and 254
MT/month respective1y.l

WHEREAS  complaints were receivad in  this offico
regarding dumping of hnazardous solid wastse outside your
premises resulting nearby ground & surface water pollution
in the surrounding areas thereby andangering public health
and Environment.,

WHEREA° a truck bearning no. AP127-85T71
1lagers of Patancheru while disposing hazardous

by the Vi

solid waste beside sankarpally - Patancheru road. Cn
enquiry, the driver of the vehicle informed that the truch
is trapsporting the solid waste generated from your unit Tor
iiiegal dumping.

WHEREAS the Roard officials inapected the area and
your industry on 25/09/97 and observed that you are
transporting } cardous solid waste outside vyour Tactory
premises there ausing ground & surface water pollution in
the ourrounJ1 area endangering public health and
environment. ‘

"‘<§L‘
O
)]

WHEREAS the Board Officials collected Tegal
samplse = of colid waste from your industry and the vehicis
bearing no. AP13T-2571 on 25/09/97 ~and the analysis reporis

indicated that the solid waste ie being transported from
your unit.



Hence, you are hereby directed to "SHOW CAUSE’
why action should not be taken against you under section
22(A) of the Water (Prevention and Control of Pollution)
Amendment Act, 1988 and section 8 of E(P) Act.. 1986
directing closure of your industry and disconnection of
power supply to ‘your unit for non-compliance of the
standards and directives of the Board.

You are directed to be present before the Member
Secretary on 04/10/97 at 4.00 PM with your reply in person
failing which your action will be initiated under provisions
of the above said acts without any further notice in the
interest of Public health and Environment.

/'_f (
(I

MEMBER SECRETARY.

o

To
M/s. Asian Paints (India) Ltd.,
.~ Plot Nos. 50 to 55, Phase-II,

IDA, Patnacheru, Medak District.,

e '
[2 525
. o . . ),'_.;,.','/ . “\.L".O-_"
v _! UQE} P;‘:'k_ Bﬂﬁ . //:.\:\;/ . :»\
‘\ﬁq‘ - L ) . | Sopin - \’.3|
L ”P ){ noarc :
1 o oA Jl, irla!
kJ \ Fi%)
O
Cpag
o |
N S e e e - PR — e . wen o .'-:."\:..',ul__-‘"t:-"
— ' NEESs
dogerh A.P. Pollution Control Board, P
oA~ 1l Floor, HUDA Complex, Maitrivanam,

N#tadky_ S, R. Nagar, Hyderabad-500 038,
R



ANDHRA PRADESH POLLUT ION CONTROL BOA
REGIONAL OFFICE :3 SALIGAREDDY AN NEKURE :Z
3. MURALIDHAR REDDY — 5.1.238,
.Tech., o Sangaready
Environmental Engineer.

502 001,

(-.J 4]

Lr.No.190/2CB/RO=-SRD/ACTICH ‘oLt /97-

d
o
F
o

-0 -1997.

To *

M/s

Metom frinbs (14 U
T‘{,AQ(? .E) ;L D ’r\ Ff‘ '%.fw 1A%
N\Of/ Q. /C D1"(],-——

sir,
3ub: W.P.No.1056/90 of Hon'Lle Su reine Court -- Interim orders -
pollution in Patancheru & Bollarum areas -- won--compliance
oif Action Plan - Notlce Issued = Red.
Ref: 1) Interim orders Ct. 16.7.96 of Hou'ble Suprenc Court
in W.P.10.1056/90, _
2) Meeting held on 16.8.596 by orincipal Secretary. .S &T
Dept. and Chairman of &#.5.P.Cebe it incdi deudl indus-
tries and otners.
3) Board ofiice Lr,Ho.44Up7/‘CL, /P /96~ A.12.11.96.
4) Meeting neld on 16.11.1996 by Memiter Secrotary on
imulementation oOx sation Plan.
Your kind attention is duauwn to the refev.nce 2nd & 4th cited
akbove, wnerein meetinygs WEre held on 16-0-18%% ane 15-11-1596 in

1 3 A Le. “= - - ] s “oy = 3 ® £ i
connection witin the follow-up action oa tine hon'ble Supreme Court's

interim orders dt. 16.7.96 in “.P.KO. 1056,/949-

Puring tihe akove meetings ir was resolved toat 1l the
industries located in Qatancneru/Bollarum areus enaé tne industries

sending their effluents to C.%Z.,T.Ps snall nave .ro ~creotinent faci-

lities and segregation of igh Teids 2. incrcanic va .nd the
treated effluents shall com; 1y writh MOET stanCeords the
industries agreed to take 1mmeu¢ate steps to fulf r

action  plan.

Tt was observed by tneé Bozrd's officials dux ing
inspection that you have not comglled the acuion

f £
ané also tue status ol *vucmcntﬁ"non of acticii slan is not

received in this ofxice.



fThefefbre~youma£e—henebyninfqrmed to fallow the follewing

Girectives:-

—

1e . dae {ndudtry she 1 ‘estaklisi the pret;eatment’facilities_to

meet the Ministry ot vaironment-&-FOIESté standards

2 Presvnt status o= imqlementation of Action Plan, should be
sukmitted to this office sitnin 3 days
3 lionthly B progress report on implementat -ion of ~ction Plan

should be submitted By 10th of every onth in prescribed

formata.

4, .. Log Books £OX the isegregacion of strong inorganic and organic

streams shall be maintainéd and made avd1lable to nhk BOdld s
official Guring tie inspection. o
5. he induatry siould sstallish the solar evaqoration/incinen

ration facilities for stiong inorganic effluente.-

You are hefeby’difééted to give your reply €O this office
on tne akbove points with a copy to Mernlser SeCretéry, A.P.P.CabBay
Hyderabad witlhiin seven days LLom tlie date of recelpt of this noticé
failing wnich tne Board will ke constrained to take legal action

P

as per the Pr ~ovisions Of ater (vrevention &~COHtIOl-O£.PQllLthD)

Act, 1874 and its amendmentse.

Yours faitthl;Yl
@ o /) LQQLW/W\U]W

T;k»/ bnvlronmentdl Engineer.

-7

otary, B¥FFC3y Hyderabad,

")

Coav submitted to e Moaac=r Secd

for kind ‘nﬁornauion{

KMG/61097«



ANNEXURE - X

BY REGD. ACKe DUEe

Po Pe POLLUTION CONTROL BOARD
REGIOWAL OFFICE::SANGAREDDY

B, MURALIDHAR REDDY: Sei~28, Shantinagale
&, Teche s Sa"\garaﬁﬁ}!wﬁﬂz 001,

Environmental tngineers
Lr.Notice NO.329/PCB\RO]SRDlPTCRiQBJF(§( Dates28=-2-1998.

SHOW CAUSE NOTICE

s
/s asian paints LiGs.
IDA, ?@ase—li,?atancheru,
madaly “ists

 guos /s Asian paints Ltd,, IPA catancherd - DLschsIge of

' effiuents into Nakkavagu on Hendigam Road = Kotice=

. igsued-RegGe

“Refs le Telephonic complaint given py Dr, Kishan Rao ot 222498
5o Novice Hoe52/PCB |TF |97-10535 A%e 25290970

3, Your letter Gte 10,1997

4, Inspection of your industry by poard officials on 2646208

) WHEREAS you ake operating YOWr industry at DA, Patancheruy
and producing solvent based and water pased pailntse

WHERBAS the Board received complaint rhat you 8¢ discharging
pffluents in Hakkavagu near the submersible pridge on Nandigama?v)
road whldah altimately Jein lian jeera river thereby causing surface
and ground water pollution problemse

YEEREAS the Board officlals inspected the€ site whers the
pffluents are discharged and collected the sample £0F analysis.on
physical verification the effluents axe appears to be £rom your
industrys

WHEREAS the Board issued show cause notice vide ref.2nd cited
for nopeconpliance cf Board directivesSs

WHEREAS the Boaxrd is of the opinion that you have failed tO
prevent the effluents digcnarged into Bakkavagd resulting suxface
and ground water pollution endanger ing public health and environment

Hence you are hereby directed to rgiow CAUSE' why action shoul
not be initiated against your ipdustry for the violation ©f Board
directlves under Section 33 (a) of the Water (prevanticn & control

of pollution) smendment Act,1988 directing closure of your ipdustry
in the interest of public healths
vour reply on the above should reach this office within
15 days £alling which appropriate action will we taken as per
the QIOViﬁiOﬂS of the above Acte
&,-\va

7= -0y ¢
ENVIRONMENTAL ENGIgééR‘ L%/

>

Copy aubmitted tO the HMember secretaly. APPCB, Hyderabad,
£or kind information and necessary action.



TindeeCeptificateraf RosDud.

RA PRADESIH POLLUTICH CORTRCL BOARD
REGIONAL OFICL =3

WA LR AKX

B. MURAL r.J“A REDDY, 5~1-28, Shiant .Lnagcr,
. B.Tech., Sangareddy-502 001.
£nvironmental Engineer. '

Notice No. 2% /PCB/RO-SRD /S8~ Dated: 0% - (,3 -1998.
Sub: Industrial

Complaints - Air mollution in and around
areas - certain directions - Iissued -~ Re

Ref: 1, Wews items in Andhra Bhoomi dated: 18.5.159%98 ané in
fenadu dated: 24~-5-1998.
2. D.O.Lr.No.¥ /l30/9u received on 15.6.28 of Revenu
Diviegional Office Hedak.
3. D.C.Lr.No.F/Pr ess/105/98 received on 15.6,98.
In the references cited akove, this office received comgplaints

on air mollution in and arouné industrial areas in the Mecdalk District,
e

therekby causing severe nealth proklems to tine vi
villages as well as workers in the facteries, ru@ <O

comslaints are the following:-

1. air pol ontrol equlcment are not ouperated continucusly.

1 c
They are not opers ated parglcularly during night times anc
u

O
3
Q
(0]
3
ci
r
(@]
-
®
WL
c
[EN
E]
]

2y Generators are not connected to air pollut

qents to cut expenditure.

s not checked properly.

w
0
0
[
C >
o)
@]
i
3
Q
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0]
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Fa
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o
o]
Q
w4
=

;iew of the albove, you are Girected to comply the following
b4 c 3

Girections with immediate effect:--

L. Industry shall provide interlocking arrangements between
process and pollution control erulpmenus in sucihh a way tnat

wnhenever the tolerance limits of emissions are eyceeded,

tne process comes to a halt.

ution Contrcl systems like scrubbers and cdust collec Lors”
shall be connected to D.G. Sets, SO tuat in case of ﬁowf*
PO

ollution control systems operate with D.G. sets

P.T.0cees2e

&) ANNEXURE - X1



(59) ANNEXURE - X1l

P ——

FORM XI
REPORT BY THE BOARD ANALYST

(See Rule 26)

Report No: 2006-14 & 2006-15
Dated the 14.06.00

1 hereby certify that I P Ramesh chandra, Board Analyst duly appointed under
sub section (1) of section 53 of the water (Prevention and control of pollution) Act, 1974 (6 of
1974) received on the 07" day of June, 2000 from the Environmental Engineer, Sangareddy-L A
3 sample of wastewater

S, Asian Pain India Ltd.1. Out let of ETP 2. Inlet of ETP

The sample was ina condition fit for the analysis reported below.
1 further certify that Thave analyzed the aforementioned sample on 07.06.00 to 14.06.00 and
declare the result of the analysis to be as follows:-

e

[ SNo. | Parameter TUmit | Sample-1 | Sample-l_|
T o 73 (12 {

| Sulphates, as SO4~
ical Oxygen Demand

1120 | 5040.0
0.0 1900.0 !

Noie: Analvsis were performed using Standard Methods for the examination of water and
wastewaier by APHA, WPCE, and AWWA.

The condition of the seals fastening and container on Teceipt was as follows:-
The seals were intact and tallied with specimen seal of the board.

i

SN

Signed this 14 day of Tune, 2000 ‘ Blard/Analyst

e

Address: Y

Board Analyst

AP, Pollution Control Board,
Zonal Laboratory,

95.35/11, Tulsi Reddy complex,
R.C Puram, Medsak (Dist.}

= eV
The Environmental Engineer, ¥ia
APPCB, Regi. Office, \b

.
LA
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AN NEXURE
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NEAT TYPED COPY 6O éa‘
ANNEXURE-XV
A.P. POLLUTION CONTROL BOARD

ZONAL LABORATORY
25-35/11,Tulsi Reddy Complex, Ramachandrapuram, Medak District.

ANALYSIS REPORT

Sample No. 2809-86

Sample
Source: M/s. Asian Paints Ltd., IDA Patancheru (Outlet of ETP).

Sample:
Collected on 09-09-2000.

Sample:
Received on 19-09-2000.

Sample:
Collected by EE, RO, Sangareddy-I.

Sl. Parameter Value
No.

1. |pH 7.9
2. | Total Solids at 105°C. 2120.0
3. | Total Suspended Solids at 105°C. 300.0
4, | Total Dissolved Solids at 105°C. 1820.0
5. | Chlorides as CL 360.0
6. | Sulphates as SO4 445.0
7. | COD 970.0
8. | BOD (3 days at 27°C). 220.0

Note: All values expressed in mg/l except pH.

Remarks:

Sd/-
SENIOR ENVIRONMENTAL SCIENTIST
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NEAT TYPED COPY

A.P. POLLUTION CONTROL BOARD

ZONAL LABORATORY
25-35/11,Tulsi Reddy Complex, Ramachandrapuram, Medak District.

ANALYSIS REPORT

Sample No. 2009-87

Sample

Source: M/s. Asian Paints Ltd., IDA Patancheru (inlet of ETP).

Sample:

Collected on 09-09-2000.

Sample:

Received on 19-09-2000.

Sample:

Collected by EE, RO, Sangareddy-I.

SI. Parameter Value
No.
1. |pH 9.1
2. | Total Solids at 105°C. 4240.0
3. | Total Suspended Solids at 105°C. 1460.0
4. | Total Dissolved Solids at 105°C. 2774.0
5. | Chlorides as CL 481.0
6. | Sulphates as SO4 830.0
7. | COD | 1143.0
8. | BOD (3 days at 27°C). -

Note: All values expressed in mg/I except pH.

Remarks:

Sd/-
SENIOR ENVIRONMENTAL SCIENTIST




(60 ANNEXURE - XV

AP POLLUTION CONTROL BOARD

ZONAL LABORATORY
25-35/11. Tulsi Reddy Complex, Ramachandrapuram, Medak Dist.

et~

___’P.@.LE . ANALY SIS REPORT

SHDARA PRADESH
N e ——

-
<~ o B
a1/

Sample No. 2K1-10-36

Samples :
Source: MJs. Asian Paints (I) Ltd., IDA, Patancheru, (Outlet of ETP).

Sample
Collected On: 06.10.2001

Sample
Received on : 08.10.2001

Sawple
Collecied by: E.E., R.O., Sangareddy-L

| SI. No. | Parameter | Vaiue !
1 TpH 7.'3?i
s ': . |
5 2. | Total Solids at 105°C ! 5,340.0 |
3. | Total Suspended Solids at 105'C ‘, 140.0 |
% o+ 1 Total Dissolved Solids at 105'C | 5,200.0 '
. 5. | Chlorides, as Cl. 2,597.0 ¢
- : : —
e jcop | 108.0
i_—7—" [ﬁﬁb}sﬂ%@?&??’*@f"w' B Y X I
| ; C B

Note: All values expressed in mg/1 except pH.

Remarks:

==

NVIORNMENTAL SCIENTIST



ANNEXURE - X V]

ANDHRA PRADESH POLLUTION CONTROL BOARD

RAMACHANDRAPURAM ZO
/.
- HUDA COMPLEX, 11 Floor, Maitrivanam;Ameerpet, Hyderabad—500038
Phones : 3731120, 3737625(L)
3734043, 3§32152
Analysis Report email: info@apspeb.org
Reg. No. SR/05/APPCB/PTN/LAB/2401/24 Collected By  EE, R.O, Sangareddy-1.
Cellected On 23/11/2001 Received On 24/11/2001

Collection Point Outlet of ETP.

Source Asian Paints (india) Ltd.,Plot No.50-55I D A ,
Phase -1 I, Patancheru,

Parameter(s) Resuit
pH 8.3
Total Solids (TS at 103 - 105 oC) 1020.0 mg/L
Total Suspended Solids (TSS at 103 - 105 oC) 80.0 mg/L
Total Dissolved Solids (TDS) 940.0 mg/L
Chlorides as Cl- 1440 mg/L
Chemical oxygen demand (COD ) 47.0 mg/L
Biochemical Oxygen Demand (BOD 3 at 27 oC) 150 mg/L
Lead (Pb) 1.4 mg/L
Cadmium 0.4 mg/L
Remarks Results related to sample as received.

:F- Senior Environmental Scientist

Run Date : 13/12/2001

Page 1 of 2
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2 ANNEXURE ﬁ/—_m

ANDHRA PRADESH POLLUTION CONTROL BOARD

RAMACFIANDRAPURAM 70

jﬁlg %5 35/11, 2nd floor, ¥ alasi Reddy Compiex, Beside M.R.O ()ﬁ"lce,l{amachandrapuram. Medak

Phones 040-3021222.3027333
Fex 040-3027111

Grams - Kalushya Nivarana
Wehsite : WWW.apspch.org

email info@mpspch.org
Analysis Report
Reg. No. SR/LAB/APPCB/P‘IN!LA.‘ZJEOO‘;S/T'S Collected By  E.E., R.O., Sangareddy-l
Collected On 20/01/2003 Received On 20/01/2003

Clollection Poirmt Outlet of ETP.

Source Asian Paints (india) Ltd., Plot No3U-351 D A,
Phase-I1 L, Patancheru, Medak

pParameter{s} Result
74

pH

Total Solids (TS at 103 - 105 0C) 30500 mglL
Total Suspended Qolids (TSS at 103 - 105 oC) 60.0 mg/L
Total Dissolved Sclids (TDS) 2990.0 mg/L
Chermical oxygen demand (COD) 2000 mg/l
Biochemical Oxygen Demand (BOD 3 at 27 0oCj 80.0 mglL

Remarks Results related to sample a5 received.

Seniuré- ;

fifal Scientist




D) ANNEXURE- XV

FORM IV
RhPURl BY THE STATE BOARD ANALYST

S ¢ Rule -34 4 and sub-sectivn \J; of Scelion 25 of ihe ni:i]

T oo AT~ 1 A rg1d An NG ANN4
Repoit iNo. 1LAS-Ue-oB% Dated the 20.08.20u4

i hereby cerlaly that L D Ramesh Chandra, Slale Board Analyst duly appomled
ub-section {2) of Section 29 of the Air (Prevention and Control of Poltution} Act,
anaiysed the qample of Timission of Stack attached to the Incinerator of WMis
1 Puinis Indip Tid | Plot Nop.5 o 55, DA, Phaye-IE, Painnchery collec ted on

2004 by the Zonad Laboraiory as per fhe requesi of Regional Office, Sungareddy-L

25 in & condition fit for analysis reporicd below.
_—

T furiher ceriily ti I have analysed e aforemeniioned saruple on 20.08.2004

and declare the resuits of the analysis to be as follows:

' SL.No. Parameler Resulls Standard
; (mg/Nm") /N’
1. SPM
{Suspended Particulats 1394.00 115.0
Matter)
Z. Sa
o 405 800
2
s NOX -
220 800

Tha o7 .anls 2 M M - s
Ths condition of the ssals, fastening and conAIner OR IS0 ssipt was as follows:

The seals were intact and taliied with specimen seal ofthe b

Signed this 20.08.2004

A ddes

i l\&\lLV ‘|’

The Board Analyst,

23.38/11, Tulsi Reddy Complex,
J.\ama»naadrapuram,

nedak — 300 (132,

=]

The Environmental Engineer,
A.D. Pollution Control Board,

Regional Office, Sangarcddy-1

¥



® ANNEXURE - X1X

A. P. POLLUTION CONTROL BOARD

Regicnal Office-l Sangareddy

L Vighveswar Goud. M.E.. 5 -1-28. Shanunagear.
Erwironmental Enginesr Sangareddy — 202001

Medak District.
Phone: 98455 - 278795

Netice No. 328/RCBIRT-L SRD C5- Oy 28-11-200%

-- NOTICE -

Qub:  PCS — ron compiiancs of Zoard Dirsctions — Notice ssued - Reg.

Bt Insrention of your indstry Dy Board Oficials on 25-11-2005.

WHEREAS vou are operating your industry located at Piot No. 50 -85,

(811
]
T

Phaee — 1| Patanchen: Medai District end producing Paints & Resins.

WHEREAS vide reference sited zbova Board Cffisiale inspecies your indusiry
on 25-11-2008. During the mspection $n K. 8, Mahaparsa, Team Lesder ETP, was
presant dunng inspaction following observations were made:

1y Effuents are overfiowing from =B guiters and lealsges from TTH piDes are

entering into storm watar drains A legal sample was colisid

Zona! Laboratery R C Furam for anaiysis.

2) DAF of ETP is not running proverly.

WY D wEslungs @i entening iy SO wale

41 Huge amount of hazardous wase is stored in arume diregily O DD ground.

are erdeding inte ETR

5} The hazardous wasi2 in the iprm of
autters. & legal sample was sovtected and subsmitied w Zopal Laboratory, RC.

Puram far analysis.

messures as =r the

A1 The industry is nat implemarding waste munionlz

corminitmenis made.

71 incinerater meant for iy

wizalz insineiation s N0t it oberahon.

Thersfore vou are hereby directed (o {ake S0 ; action immediataly 0

TR ¢ R
A i

orevent overflow of efluents from £ failing woish iegal achion % be inatiated

iEreventicn and Centrof of

ur incustry under section 33 {A) of the ¥
coliticn Amendment Act 1968 and urdlet section 31 {4 of the Al (Prevention and
Coniret of Poltien) Amendment Act 1987 Your teply if any should reach this office

- o

e the date of receint of this notica.

SRAVIRONIMENTAL ENGINEER




N ANNEXURE ~ XX

Asian Paints Limited 12i: {08435) 242475 | 242476/
Plot Nos. 30-55, In 42493 | 242494
7ax:(08435) 242464

Devalopment Area, Phase I,
Patanciheru-302319,
Medak District (AP}

October 20™, 2006
Yo,

Sh. G Visveswar Rao,

Joint Chief Environmental Engineer
Zonal Office

Andhra Pradesh Pollution Control Board
R. €. Puram

Medak District

Dear Sir,

Sub: Charge for implementing & upgradation work connected with drinking water supply to
pollution affected villages in Medak district.

We are in receipt of your Nofice No.APPCB/CFO/Gen/MDK/DWS/2006-822 dated
25 09.2006, whereby we have been asked to deposit amount of 28,570/- for implementing &
upgradation work connected with drinking water supply to pollution affected villages in
Medak district. We submit as follows
= We are operating the Effluent Treatment Plant right from the inception of the
manufacturing facility. The freated effluent from tertiary unit is used for reuse in
process, cooling tower, toilet flushing, floor washing and green belt development.
Reuse of treated water is as per APPCB norms mentioned in Consent for operation.
= We are a Zero discharge unit.
= Tt may also be noted that there is a gradual decrease in quantity of ETP treated
water used for green belt development. This is due to decrease in the quantity of
effluent generated and due to increased reuse of treated water in process.

However, since the payment is fowards a social cause of drinking water supply to villages in
Medak district, we are herewith making a payment of Rs. 28,570/~ as communicated by your
notice.

Thanking you, .2\
’/\(“I/\’T") "\‘ I\\,
For AsianPaints Lfd e \

: N) \ . L -\, s v
\}W\XX‘)N | X o

Salil Chinchore
General Works Manager

(/(" . i?(f", §c‘\i"ljjl-\z'€cvi7

Regd. Office: 6 A. Shantinagar, Santacruz (E), Mumbai - 400 055. Tel. : (022) 56855000, Fax No.: (022) 56958888



To,

The District Collector,
Medak District
Sangareddy

fedak District

Respected Sir,

ANNEXURE-XX

September 13™ 2008

Sub: Payment of compensation to the farmers for the period from 1999-2002 for loss due

o damage of crops on account of pollution in Medak district

We are in receipt of your letter Lr.No.H2/4446/02- dated 28.08.2008, whereby we have
been asked to deposit amount of Rs.38,464.91/- towards payment of compensation to the

farmers for the period from 1999-2002 for loss due to dam
pollution in Medak district. We submit as follows

manufacturing facility. The treated effluent from tertia
process, cooling water, toilet flushing, floor washing and

age of crops on accaunt of

We are operating the Effluent Treatment Plant right from the inception of the

ry unit is used for reuse in
green belt development. Reuse

of treated water is as per APPCB norms mentioned in the Consent for Operation.

We are a Zero discharge unit.
I+ may also be noted that there is a gradual decrease in

quantity of ETP treated water

used for green belt development. This is due to decrease in the quantity of effluent

generated and due to increased reuse of treated water i

n process.

However, since the payment is tfowards a socially responsible cause and for the betterment
of community in general, we are herewith making a payment of Rs.38, 465/- as

communicated by your hotice. Please find enclosed a demand
"011678" for the amount of Rs.38,465/- drawn in favour of "
District.

Thanking You,

For Asiapl Paints Ltd

Siddharfh-Ranade
Manager EHS
Encl: As above

CC: APPCB, Regional Office

v

17
v
”
Qv

PR

draft dated 11/09/2008 no
The District Collector" Medak
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VALID FOR SIX MONTHS FROM THE DATE OF iSSUE

ORORDER

HDFC BANK LTD

#0345 PAN 500 2L,000 21
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For HDFC BANK LTD.
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ANNEXURE - RRIT
S TELANGANA STATE POLLUTION CONTROL BOARD
vl ZONAL LABORATORY
N\ 4 25.35/11, Tulasi Reddy Complex, R.C.Puram, Medak Dist.
ANALYSIS REPORT
(Ambient Air)

Reports No: 2Kj6- 04- 16A

1. Name & Address of the Industry ~ : M/s.Asian Paints Ltd., (Formerly M/s.Asian
Paints (India) Ltd, Plot No.50-55, IDA, Phase-II,
Patancheru, Medak District.

2. Date of sampling . 13.4.2016
3. Sample Received on 1 16.4.2016
4. Sample collected by - RO-Sangareddy-1
S.No | Sample Location l Results
RSPM SO, NO,
1. AAQM: Periphery of the pg/m3 pg/m3 ug/m’
industry in downwind direction
on west.
156 5 13.4
National Ambient
Air Quality Standards(NAAQS) 100 80 80
RSPM . Respirable suspended particulate matter.
SO, . Sulphur Dioxide.
NO» . Nitrogen Dioxide.

Observation of Sampling In charge
1) During the monitoring dominant wind speed is low.

2) Instrument was placed in down wind direction

Remark:

1) The RSPM Value is exceeding the National Ambient Air Quality Standards.

‘/\0\:\,%. go Al Al
SENIOR ENVIRONMENTAL SCIENTIST




(64)

54 )
TELANGANA STATE POLLUTION CONTROL BOARD

Paryavarana Bhavan, A-III, Industrial Estate, Sanathnagar,
Hyderabad-500 018, Phones : 040-23887500

Buolre

————

TELANGANA

L /4

Notice N0.96/TSPCB/HO/OCEMS/2021

SHOWCAUSE NOTICE

DS e A e ————

Dt:14.12.2021

Sub: TSPCB- OCEMS- M/s. Asian Paints Ltd, Plot No.50-55, IDA Phase-
1I, Patancheru, Medak District - Exceedance reported & Not
transmitting data to the TSPCB OCEMS Server for monitoring of
Standards stipulated in Air and Water Consents — Notice Issued - Reg.

Ref: 1. CFO Order No.TSPCB/RCP/HO/CFO/2016-555, Dt: 28.05.2016.

2. TSPCB OCEMS Online Server data from 1%t November 2021 to 30%
November 2021.
k & kK
. WHEREAS, you are operating M/s. Asian Paints Ltd., industry which is located at
Plot No.50-55, IDA Phase-II, pPatancheru, Medak District and is involved in
manufacturing of Paints and Resins.

. WHEREAS, vide reference 15t cited, the industry has obtained CFO vide order
Dt:28.05.2016 with a validity period up to 30.06.2021 for manufacturing of Paints
and Resins, stipulating certain conditions to comply with and to meet the standards
for environmental parameters connecting to the TSPCB Server through OCEMS and
the CFO validity is expired.

. WHEREAS, As per condition No.14 schedule-B of the CFO order Dt:28.05.2016, the
industry has to provide online connectivity of VOC to the TSPCB server and for online
monitoring of the environmental standards.

. WHEREAS, the industry connected only VOC parameters for continuous online
transfer of the data to the TSPCB OCEMS Server for monitoring environmental
standards/quantities of effluent generation & treatment.

. WHEREAS, during monitoring of OCEMS data pertaining to the period from 1%
November 2021 to 30" November 2021 (2 fortnights), the following exceedance was

recorded against the standards prescribed by the Board and also VOC values were
recorded more than 10 PPM:

AN NEXURE

sl. Date Station | Parameter-| Exceeded { Exceeded No of
No Name Permissible Value duration times
Limit (PPM) (Hrs: Min) Exceeded
1 13.11.2021 voC VvOC 1-10 20.87 06:18 1
2 15.11.2021 VOC VOC 1-10 14.59 00:57 1
3 19.11.2021 VOC vVOoC 1-10 18.10 02:46 2
4 20.11.2021 VOC VOC 1-10 22.17 07:06 3
5 22.11.2021 VOC VOC 3-10 16.62 01:57 2
6 23.11.2021 VOC VOC 3-10 12.58 00:39 2

6. WHEREAS, automated SMS (11 No.s) and Mail alerts were sent to the industry from the

OCEMS Server on the exceedence noticed above and the industry did not responded to
the same alarms.
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WHEREAS, from the above it is evident that, the industry failed to take appropriate
measures for control of VOCs and for continuous streaming of data to the TSPCB
server, thus causing air pollution and water pollution in the area.

In view of the above, the industry is hereby directed to show cause, why an action
should not be initiated under provisions of the Air & Water Acts for violation of the
conditions stipulated in the CFO&HWA Order thus causing pollution in the area. The
reply shall reach this office within Ten days from the date of the notice, failing which
legal action will be initiated against your industry under Sec.33(A) of Water
(Prevention and Control of Pollution) Amendment Act, 1988 and under Sec.31(A) of
Air (Prevention and Control of Pollution) Amendment Act, 1987 and under Sec.5 of
Environment (Protection) Act 1986 directing closure of the industry in the interest of
Public Health and Environment without any further notice.

Sd/-
MEMBER SECRETARY

M/s. Asian Paints Lid.,
Plot No.50-55, IDA,
Phase-II, Patancheru,
Medak District.

Copy to:

W N

The JCEE., 2.0., RC Puram for information and necessary action.
The SEE(FAC), Task Force, Board Office for information and necessary action.

The EE, RO.,Sangareddy is directed to monitor the industry for compliance of the
online parameters.

Concerned file.
//T.C.F.B.O//

Wﬂt Chief Environmental Engineer
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@ - ANNEXU RE-XXTV

. REPORTOF
FACT FINDING COMMITTEE

CONSTITUTED BY THE HON'BLE HIGH COURT
IN ITS ORDER DATED 25" SEPTEMBER 2003
IN W.P.No.19661/02,

MEMBERS

Justice A. Gopal Rao (Chairman)
Sy ML Parabrahmam
Dr.-M. Haribabu
Dr. S, Bapu Rao
Sti A. Surender Raj (Convener)

VIARCH 2004
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By Order dated 25™ Seplember 2003, the Hon'ble ngh Cour, Andhra Pradesh,

'_ has constiluled a Facl Finding Commillee with tha followlng Members :

" 1. Justice A. Gopal Rdo y - ... Chalrman
Retired Justice
AP HIGH COURT
Hyderabad

2. Sri M. Parabrahmam ... Member .
Advisor (Reld.)
Ministry of Environment & Forests
Government ol'Indla
Secunderabad

3. Or. M. Haribabu ‘ ... "Member
Deputy Director & Head ‘
Speclally Gas-Based Chemlcals & Processes

Division ;
Indlan Institute ol Chemical Technology
Hyderabad
4. Dr.S.Bapu Rao Member
_Head, Analytical Chemistry Division “at s
Natlonal Institule of Nutsition-
Hyderabad

5. Mr. A. Surender Raj A ' ... Convener
A.P. POLLUTION CONTROL BOARD '
Zonal Olfice
Hyderabad

" The Commiltee has lo submil a Status Report wilth relerence lo Terms -of
Relerence menlioned therein. The Commltiee mel and decided the stralegy to be
adopted to collect the necessary data required for the report. The Commilteo visiled

“the polluling Industries located in different areas, villages and had interaction with
. NGOs, Agncultunﬂs, Officlals and ZPP' Members. The observations of the
' Commluee are filed hereunder, :

. The Commitlee visited major poliuting induslries that have pollution potential
exercising their discretion.



The procedure adopted for collection of sampl'es/efﬂuents by the
‘Commitlee =~ ‘o e

. The Commillee Has carried out the following dufing the period Octobor 2003 {o
February 2004 : ' '

T

*  Quality conlrol in sample analysls i : o
* Analysls of samples by four dillerent, éppro_\/ed and a_qcrediied
laboralories, -

*  Conlidentialily in visils to induslries . :
.+ .Coding/blinding of samples
» Crosschecks on coding and decoding

The details of samples are as fallows:

" Collectior of samples of effluents

The Committee's visit lo industries was nol announced in advance. The members
mel and decided on he unils lo be inspecled, localed in one/other areas. Visil to
second or subsequent unil was decided al the lime of complelion of visit to the

. lirst unit. The members discussed wilh officers of the Industrlal unit regar;ding
producls - produced, processes adopted use and reqovery of

_ solvents
conservalion of water, generalion of elfluents, prelimipary treatmen! and whelher

. lhe wastes are Irealed belore their dispalch to PETL al Patancheru, At each of

these units confirmation was sought whether they have-valid approvals (CFE &
CFO) for the produols and quantities urnder environmental laws. The leams also

visiled the Jagilities selup, il any, for handling High Total Dissolved Solids (HTDS)
effluents, enquiries were also made.

info}mati_on,wilh regard lo disposal of hazardous and non-hazardous wastes was
also soughl. Induslrial elfluent samples were collected from the indusliry
premises either from the ellluent slorage tanks or from the fanks or from the
ellluent transport lankers, The leam members vislted the areas outside the

“perimeler ‘of lhe unils to observe .any unauthorized discharges. In some

inslances, 'samples of such wasle waler oulside and adjacent to the unlts were
also collsc:ed.

Grab samples were collecled (Five samples) al each location in new polyethylene
sample cans of uniform lype and one litre capacity. They were collected in the
presence ol an aulharized representalive of the induslry unil and-PCB officer. All

* lhe sample cans so cqllecled, were sealed as per laid down p;ocedure. Each of

the samples was given a standard number, one sample for each location was
passed on to Industrial unit officer and the remaining four were given slalistically
valid compuler generaled random, code numbers, and distributed to four
approved and accrediled laboralories under Environmental Protection Act, 1986.
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Ulmost conlidentiality of samples sent resulls recelved and. thelr analysls was
malntalned through out. : .

The ellluent samples collecled were gent lo four approved laboratorles for

analysls of slipulated paramelters with code numbers. The results obtalned are’

furnished In Annexure 9.1.

Bore weli(s) water and their quality

The Commitlee members have visited nineleen (19) villages in the vicinity of the

industrial areas, proximily of Nakkavagu and collected 48 Borewell water samples.
The location and identification of the -borewell was done as per lhe advice and
suggestion ol either Surpanch or village eldersfleader. They were given cods
numbers and sent for chemical analysls to all the four (4) different laboralories.

“Tanks and streams and thelr water quality

A total of twenly two (22) waler samples were collected and analysed. These

“samples were from the tanks and slreams from this area. Procedure adopted was
. Similar to that used for ellluents. Samples wore collected from Nakkavagu at five (5)

different placea covering a dislance of nearly ten (10) km. Jlllela vagu was sampled
altwo (2) diffefent places, Isaka vagu at one (1) place, Gandlgudem tank at one (1)

place and Kha:ipally tank was sampled al the inlat and oullet. Remaining twelve (12)

samples were collected from tanks or cheruvus,

. Soll samples and their quallty

) A!l'er selection of the plols for soil collection in ‘consullation and based on the

. 'éuggestion ol villagers, scienlisis from EPTRI have dug the plt about 100 cm length

and 100 cm width and 50 ¢m depth. At that depth sall samples were collected, coded
and were sent lo two laboratories for analysis of soll quality. 28 samplas from

different places were collecled and sent for analysls. The standard paramelers were .
selacled for evaluating the soil fertility and impact of pollutants if any, - Soil samples .

collected include four from unirrigated plots and twenty. four (24),'1rom' irrigated plots.. .

Soil of BrahminKunta (un-polluted lake ‘according to villagers) was also lncluda‘d. e



N

s

U v

1y

DN SR G U

OBSERVATIbNS AS PER THE TERMS OF REFERENCE QUOTED BY
HON'BLE HIGH COURT

1. Whether the exlsting paramelters dclermlnlng the extent of pollution are
sufficlent or should be made more stringent ?

Ministry. of Environmenl and Forest (MOEF) and Central Pollution Conlrol Board
(CPCB) have nolilled the slandards for the influent and effluent characteristics of
Common Elfluent Trealment Planls (CETP) (Annexures 1.1 to 1.4)." In addilion 10

- \he lrealment planl slandards, they have also prescribed specilic standards for

effluents from various induslry categories. Similarly General Standards have been
notified which will be applicable for any Induslry type or ahy industry making a
producl or category of a product or an Inlermediate which may not be falling into any

specilic induslry slol, for which slandards already exists. For Induslrial clusters or

.. eslates, the Slale Pollution Conlrol Board (SPCB) is empowered to prescribe Ils own

:' standards with the concurrence of CPCB. Some ol the above haye been modified at

a laler date based on lhe experiences of lhe Stale Pollution Conlrol Boards in
lmplcmenhng lherr pollution conlrol vlralegles Over the years, lechnological
advances ano induslry inilialives have also resulled in Improving the discharge

|
concenlralions As per prevailing law(s), the limils prescribed by MOEF/GPCB

, Cannol be relaxed by Stale Pollulion Conlrol Board (SPCB), however they can make

. hem more slringent based on the specilic requirements or location of the Industry or
_ lhe overall dlscharge characlerlstics from combined wasle treatment facility or
~ slandards for CETP member unils. Based on the Joint Aclron Plan report submitled

by CPCB-and APPCB on 5/5/38, the Honourable Supreme Court Vrdo order LA Mos.

29 & 11 in W.P. No.1056/90 daled 12/5/38 have specmed the {ollowing four '

paramelers for the influenis received at the common effluent treatment plant,

Patancheru: ,
o 65-85
Tolal Dissolved Solids 15000 mg/! -
Chemical Oxygen Demand - 15000 mg/l

Suspended Solids ' , 1000 mg/i

The Hon'ble Court has also stipulated thal penal chargeq can: be tevrod at ¢
specified rate if COD/TDS exceed he limits 50 sllpulated upto a maximum of 20000
mg/l. I the effluents received al the CETP, Patancheru, exceed 20000mg/ either for

. TDS or COD, the tanker should be rejected and returned

4
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© Observations of Fact Finding Comr‘ﬁltte

and

tacllity {or effiuent treatment

need for additional parameters

s stalus report submiltted to Hon. Supremo Court In Mafch’ 2'00'1 "
ded the reduction of Influent TDS [rom 15000 mgH to 10000 mg/1 Thls '
i, was ubjected o by the Induslries.

e (FFC) on the present parameters flxed
In the management of. PETlJCommon

\

- The {unctioning of a wasle lrealment system, of & common. t'\)p'e's(lch as CETP, "

~ Patancherdy, can further be Improved |

broad picture on the elficlency ol a treatment plant.

to evaluate the treatment elliciency in clear terms.

, and treat thelr waste properl

: -%f ’)’!’m‘

p‘“! HE

{ the member mdustrles adopt sell- dlsclp(lne
y 10 thelr limits belore sendlng to CETP, Patancheru W

%
fn?
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?;;
29

The four paramelers carlier stipulated by Hon'ble Supreme Court will glve a

Howaver, they are not sufficient

In our oplnion mqnltorlng the

influent and effluent for the ‘paramelers staled below will give a betler plcture on the

elliciency of operalions and some

delicienicies and may give advance indication of correclive steps needed.

No. |

1

Parameters

Tolal volatile solids

of the parameters wlll also throw light on the

Purgose

Distingulshas between fixed and VOlame '
components

Total Dlssolved Volallle Solids
Mixad Liquor Suspended Solids
MLSS

Indicates blological synthesis

| (MLSS) __
Mixed Liquor Volatile Suspended
Solids (MLVSS)

[ndicates biologlcal | synlhesls .and the
activity component of sollds formed

Sludge Volume Index

Settleable characteristics of sludge and its
compactness gives _ldea. about the
performance of aeratlon and setllealel

5
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5. | Chemical paramelers such as | Essential since (hey creale toxicily (Esp.

sulphldes Sulfide) 1o blological gystems |
6. | Sulphale Sulphale/sulphide  “have powerful
1 delerioraling ellect on concrele sewer
: g f - | pipelines
7. Biological Examinalion ol sludge | Gives the Aclivity Profile of the blologlcal
-fur Protozoan elc. sludge
8. Heavy melals lead, chromlum These melallic components Inhibit the

(Tolal and Hexavalent) Nickel, | biological systems. (aeration, anaerooic
‘cadmium, zing¢, arsenic, boron. digestion elc.)
selenium ’

9. | Pesticide residue Those peslicides which ére lound

Il is generally accepled in biological lreatment processes higher " sall
concenlrations reduce the elliciency ol a trealment.. The chemical paramelers in the
allluent ol CETP, Patancheru, shows high levels of sullales from 1200~1800mgll..'l'he
suggesled reduction of TDS from 15000 mg/i to 10,000 mg/i will help in reducing the

sullates levels in the elfluent. SOq in wasle waler causes serious prablem in sewer

lines when present in concenlral lions above 1000 mg/l, Due tg anaeroblc condillons

that grevail inlsewer lines, where flows of low velocity SO gels converled to HS

. which In lurn causes serious odour problem and much more Imporant aspecl of

concrele sewer ling corrosion resulling in sewage leaks (Annexure 1.5). This may
end up conlaminaling waler supply lines (which generally operale on gravlly flows)
which can end up in epidemics. Such instances of epidemics are recorded at several
places In the past. The submission of 'APPCB for reduction In Inlluenl‘ TDS levels

from 15,000 mg (o 10,000 mg/l is a good suggestion and is warlh consideration.

We do understand reducing the TOS level from 15,000 to 10, 000 mg/l is not
praclicable according to industry. However, we are conhdenl that by a litlle careful

' managemenl in the segregalion of HTDS and LTDS, itis possmle lo reduce the TDS
T as suggesled by APPCB. In our opinion a lower TDS levels will benefit the industry

and helps the sewerage aulhorities in maintaining the plpelmes’wnhout any clamage

"5 What are the measures to be taken lo ensure that industrles (members of -

PETL) comply with the standards prescribed under Environmental Laws,
Rules, Regulations and Not;flcatlons issued thereunder ?

MOEF, CPCB and APPCB have laid down standards. for Industrial effluent

discharges, alr emissions for several incuslry sectors.

0



{p

§
1§

g U U

U

U

e}

U

Y

P o
.dl

U

In addition MQEF/CPCB prescribed waste waler generation slandards, load
based standards mass based slandard and equipment based standards. General
slandards were also prescribed and they are applicable o all those where specific
standards were not prescribed under relevant environmental rules. Standards for
Influent and elfluents of common elfluent treatment planis were also notified.

The unlts or industries covered under the present wril' petition, majorily come

" under the category of Bulk Drugs; and a few in seclors such as steel, paper/celluloss,

textile, dye/dye Intermediales, lealher, pesticides elc. Mosl of these units send their
elfluents, alter pretreatment at their units, to CETP. The major units having more
than 40 KLD have their secondary trealment plants and treated effluent Is sent to
CETP, Patancheru. The hazardous wasles regulalidn also stl'pula\ed the limlts for
storages handling and disposal practices. Relevant authorization is issued to the
industries by APPCB. s

Based on:the Joint' Action Plan, limils have been stipulated by the Hon'ble

Supreme Cour:;l for the influents to CETP, Patancheru. They are :
| 3

pH _— - 65-B5
Total Dissolved Selids (TDS) . --* 15000 mg/ :
Chemlcal Oxygen Demand (COD) - 15000 mg/l

o Suspended Solids (SS) - 1000 mg/l

(L is $een that the industries follow the slipulatiohs lald down by Hon'ble Supreme
Courl for influents on four parameters only. However, there are slandards ,slipulated
for several other paramelers especially of heavy metals and arsenlc,” pesticides
which need to be controlled because of their long-térm fli-effects, health, soil and
flore/fauna. As far as chemical oxygen demand Is concerned,- though rio specilic
standard is prescribed for effluents discharged o sewers, a cautious hote is recorded -
in the standards laid down: o identify the chemicals of componenls, which contribute
lo COD and carry out a bloassay tes! o evaluale the- toxic comppnenls_'ln the
industrial effluents. It may be advisable lo Introduce such a test for the effluents
discharged by major industrles which have thelr full scale secondary treatment units.
This will help and enable them to take appropriate action In consultation with APPCB.

The industry should glve priority to maximise the recovery of solvents. Th_e major
industries should control the discharge of their heavy mefals (chromium; cadmium,
lead, selenlum, nickel and arsenic) and units discharging pesticldes to limits

" prescribed for the effluents.

Pollution Control Database develbpment and documentatlon is \fery essential at
the Industry unit level, GETP, Patancheru and APPCB. Deslign of formats may be
undertaken by industry/APPCB. .
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3. To suggest measures for conlalning poliution and the perlod within .\,'\'{.hlcl"t

they are required 1o be achleved by the pollutlng Indusirles ?

[

The- Commillee has visited 60 pollution potential. Industries and noted ihe

following :

Some of the induslries have only pretreatment faciliies like collection tank '
and neulralizalion tank from where the pretreated elfluents are lifled to CETP.
Such unils shall upgrade the prelreatment facilily by also providing séttiing
lank wilh sludge removal facility and sludge drylng beds."A separate lined
tank wilh slorage capacily nol exceeding seven days shall be provided for
slorage ol prelrealed ellluents from where the elfluents are lo be:sent to
GETP. This upgradaltion will enable the member industries to handle the ETP
sludge properly and also have elleclive control over the trealed effiuent
characlerislics. A lime period of three months may be permilted for up
gradation of the prelrealment facilitles.

Induslries having Iull fledged ETPs and discharging trealed efiluents In their
land lof gardeningfirrigation purpose shall have a trealed elfluenl slorage tank
ol capfl,cily of seven days lo slore elfluenls during ralny days. This will also
enablelAPPCB. 10 ensure conlinucus compliance with stipulaled slandards.

Enough care shall be laken to prevent contamination of rainwaler and also
accldental release of ellluents into the RWH slruclures, The Industries shail
also'lake sleps to collect the contaminaled rainwaler or the first rainwater and
send to CETP separalely duly maintaining records.

'All‘ the 'indusln'es shall prbvide raised plalform wilh impervious flooring anc
spillage collection-pil for storage ol chemical containing drums. Similarly, the

bulk storage lanks shall be provided with dyke walls wilh impervious flooring.
A time period of three months be permitted for constructing this facliity.

APPCB shall slipulale maximum fresh waler consumplion in the consent
order as required under AP lands, waler & tree acl which will Indirectly help in
wasle. minimization and lead the indusiies fo adopt cleaner technology
options. APPCB may be permilted lo impose penallies on Induslries using
excess fresh waler. '

A separale Task Force"'or APPCB may be sel up exclusively for Medak
Dislrict to enforce environmental regulations and fo ensure contlinucus
compliance with the Hon'ble Gourt direél'ions. Further the Qxisting Regional
Officos In Medak, Rangareddy Districl may bo upgraded and strengthened.

Il is desired thal all effluent ground collection, storage, neutralization cln
equalization tanks shall be conslrucled above the ground level lo avoid

8



.U_

seopages, Ieakz;ges and damages. APPCB be permilted lo decide time
frame required on case 10 case basis. :

All the industries generaling domeslic elfluenls in their respeclive eslales

shall collec! in seplic tanks and then transport lo CETP al Patancheru. This - |

also enhance the sending lo CETP along wilh microblal action.

A Moniloring Commiitee may be constiluted with a dechnical expert, NGO's
and PCB Olficials to monilor the unils for implementation of various direclions
issued by the Hon'ble Courl. The Commillee may Inspecl, the polluling
industries at least once in a year and suggesl follow-up action. '

The generaled residues such as slill bollom residue, process residue shall
be collected :in HOPE drums and stored In their premises lill such time the
incineralor of TSDF is Installed. The induslries shall mainiain separate record
for the .residue generaled, il they do not already hava an incineralor.

Most ol the unils are storing recovered solvenls In drums. These solvents
shall be senl lo distillation unlts only for recovery. Under no circumslances

. these solvents are disposed ofl lo lraders.

Any hazardous wasle or bye-producls generaled durlng its operalion by an
induslry shall not be disposed off in any manner withoul the prior writlen
permission of APPCB.

Tho Incuslries shall produce the consented quanmy of prodUcls only. Il there

ic any change In producls, the unils need.lo obtain revised 'CAFE without -

increasing the poljution’load.

It may be made mandalory for the revived unils {o havae he membership of -

CETPs/TSDF to dispose olf their eflluents/solids, Under no circumstances the

[} . - A
industrics shall discharge/or an land application. Transfer of the pollutlon foad
from one unit to another unit be strictly forbidden.

In case ol failure of equipments/reactors/pumps/lack ol spares elc. meant for

treatment of ellluent and where there is no established storage facilities it Is .

suggested that the units shall promplly Inform PCB and take parmission for

sending the lankers to GETP, Palancheru, without exceeding 2% of the
parmitted load per annum. Proper records may be 'maintained for all these‘

acllvities.

Zaro Discharge Unils. (ZDU) may be subjecled to validalion oncs in lwo years
by a compelenl team of technical experls along wilh APPCB and then be
permitled for conlinued operation.
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4. Nature and extent of damage caused to agricultural lands on account of
discharge of effluents by Industries

Members of the Commillee visiled the villages with an objective to delerming soil
quality, For this purpose soil samples were collected on the advice and suggestion’

of the village Surpanch or other elders from 17 villages.

Members fell thal since qualily measuremenis of soil is very imporlant, services
ol an experl on soil qualily paramelers were laken.

The resulls of analysis are given in Annexure 4.1,

Alter several sillings wilh the soil experls, lhe Commitlee arrived al the following

- important poinls.

Generally when crops are grown over lhe yearé. nutlrients from soil decrease and
they need to be replenished. '
: .
a) Thitty per cent (30%) ol the samples have shown high chlorlde values,
b) Thilly per cent (30%) samples have high sodium (Na) conlent.

~ The commillea-is therefore ol the apinion that these soils be analysed again and
‘lo gel advice from experis from Agricultural Depl. lo replenish the soils and (o find oul

. whelher any allernale crops can be grown In these soils.

-4.1.50ils from:Dosl-Osman’s land:

As a s'p.ecia'xl case, soil samples were collecled by the Commiltee on 27.2.2004 lo
sludy the qualily of soils from the lands owned by Mr. Dosl Osman.

The resulls are given in Annexure 4.2.
The delails of the soil samples .
S-1: . 100 melers away {rom Komalikunla — Soil sample from Mr. Dosl-ngan‘s ;

land. ' ' '

S-2: . Soil sample from Mr. Dost O.sman's land adjacen! to Komali kunta:

S-3:  Soil from catchmen! area of I[{omali kunta

Alter consulting the soil qualily experls, the Gommillee opines lhat‘ soll sampms
mentioned above were comparable o any olher soils in the area whereas so;hum

(Na) conlent was high in S-3 sample. .
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" Commiltee suggests, thal agricultural department experts be consulted fq grow
suitable crops in these lands.

5. Suggest guidelines regarding the quantum of cbmpensatlon,..lf-_any. payable

{or the damage caused to agricultural lands and the propOr_tion (n which the-
".sald amount Is lo be borne by the polluting Industries.. ' -

The commlttee visited the villages in which crop damage tompensalion‘'was pald - T

“earller. Soil .sarr}plé's' and ground water samples were collecfed and the analysis
. re’sulls are furnished in Annexures 4.1 and 6.1. o : ' A

+ Forthe peﬁod ol 1984-1996; the share ol compensation payable by the Industries

Reco

&

a.

. was determined considering capital cost, quantily of effluents and TDS load. For-the
_period ol 1096-1999, the share of compensalion payable by the Industries’ was
determined consldering quantily of ef(luents, TDS load and COD load. ‘

mmendatlohs:

The share of compensation payable by the induslries may be delermined
consldering quantity of effluents, COD load and TDS load of the industry. A
minimum amount may be fixed for each industry: which will be based on the
tolal compensation amount payable, as already being followed. ' :

With the past experience il is noliced that the share of compensation payable
by the Industries Is not getling collected {rom all the industries particuiarly
from the closed and slck units. APPCB in consullation with -CETP may levy
and collect a sultable levy per tanker. The amount so collected and deposlted
in the Joint Account could be excluslvely utilised for payment of compensation
1o the effecled lands. APPCB should collect simllar levy from non-member
units localed in the catchment area. ‘

The payment of comp‘ensalion to the aflected farmers ‘nlwnay be de\erm'\nedAal ,

tha same rales, by following: the procedure already adopted by the District
Court and ba paid upto the year 2002. This view has been taken by the
Commiltee since the pollution caused in earller times is still persistent in
some areas. The rate of poliution lo the Nakkavagu basin from CETP,
Patancheru, is considerably reduced as observed by us. '



'6. Study the adverse effect of pollution, caused by discharge of effiuenls by

JIndustrles, on the health of inhabitants of the alfected villages and suggest
remedlal measures required to be taken - In thls regard as also the

proportion In which the cost thereot, If any, Is to be borne by the polluting
_ Industries.

6.1 Chairman and members of the Facl Finding Commiltee visited the following

villages and conducted Gram Sabhas in the presence of either Surpanch of the

" village or other elders. Officials from Stale Agricullure Depariment, Waler

Depariment, Mandal Revenue Olflicials, Village leaders, Surpanch and others
were all informed of the visit well in advance. On the advice and the suggestlons
of the surpanch or other village. elders, some borewells were Identlified. Walter
samplas.wFre collected from each borewell into 4 cans of one litre capacily. They
were ihenj given randomised code numbers and senl for 4 accredited and
approved laboratories for analysis of specific paramelers 1o know lhe .ground

waler qualily. At leas! one person {rom every village always accompanied the
tearn while collecting waler samples from borewells.

Quality of water in borewells

The villages and the number of borewells [rom which samples were collecled are
given below !

Village ' No.ol waler samples (Borawells)
Arulla , 1

Bachguda
. Bollaram
Bylhole
Chidrupa
Chitkul
Ganapathigudam
llapur
Inole
ismailkhan pel _
Kandi reddy gudam
Khazipalll
Kisla reddy pet
Lalkutaram
palancheruvu .
‘Poddakanjerla ¢
" Pocharam '
Sullanpur
Yerdanoor

N(’.DT\J(.-JOJI\DCOI\)—-‘-—*NGJU‘!N
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A tolal of forly elght (48) water samples spread over- 19 villages, were collected

and sent for analysis. The waler quality analysis resulls are glven in Annexure
6.1. )

Data collected by this Commiltee on the basls of the samples analysed can be

-utilised In arriving at the quantum of compensallon payable lo the affected
.ryots. :

Fact Finding Committee also examined the resulls of 5 water samples,
relating to Aggarwal estate. The delails are given below, - '

: | : - _
Borewell samples/open well samples collected from Aggarwal Estate.
Date of-Collection 27.02.2004 o

GW-1.  Borewell sample collecled from Aggarwal Estate al about 20 |
distance from Isaka Vagqu. :

GW-2.  Borewell sample collecled from -Aggarwal Estale 100 mts {rom -
. Isaka Vagu. '

GW -3, Open well sample collected from the fields of Aggarwal Estale
‘ 100 mls away from Nakka Vagu.

GW —4.  Borewell sample collected from lhe paddy fields of Sri g. Yadaiah
(Adjacenl to Aggarwal Estale).

GW -5.  Waler sample from Komatikunla Tank.

Three of them were borewells, one open well and one waler sample from
IKomatikunta. The results"are given in Annexure 6.2.

Particular reference is made 1o the samples collected from the lands and

4 . = . « T
borewells belonging to Mr.Dast Osman and MriAggarwal as these individuals
appeared before the Commiltee and highlighted their grievances.

Chalrman'and members of the commillee met the inhabilants of the effected’
villages and held discussions with themt on thelr health status. They
complained that some of them have developed skin rashes after handling the
waler for washing purposes (Dobhi). .

In majdrity of the areas visiled by the Committee, villagers complalned, that’
" the meffical facililies i tha village are inadequate, Steps have to ba talen to

improvd medical facilitles in these areas.

13



7. Suggest necessary steps Including salely measures, If any, to be taken in

the completion of 18 kms of pipe line for the upgraded sewage treatment
 plant at Amberpet.

CPCB submilled a comprehensive report on ellluents managemenl in Nakkavagu
basin during March, 1998 to Hon'ble Supreme Court. The report indicaled four
* oplions. As per CPCB report: he Option -1, is final discharge allter treatment to
sewer, which piovides maximum certainly compared (o olher lhren oplions for safg

disposal. The proposed 18 km pipelina is envisaged In turn lo carry lhe lroaled -

Indusirial effluent from Patancheru CETP lo K&S main, Balanagar which ‘will carry
finally to Amberpet Primary STP. EIA report of this pipeline proposal was considered
by APRCB Technical Commiliee al ils meeling held on 27" July 2001 and oplned

that In the circ{imslances exisling disposal of treated eflfluent through a pipeling of 18
" KmoK&s N?ain is the besl possible oplion. EIA report has concluded that there will
be a nel posilive impacl. The Technical Commillee has slated the discharge
slandards o sewers has lo be mel by CETP subjecl 1o the understanding that thero
will be full-scale treatment planl at the end of the pipeline. If there is no terminal

sewage lrealmenl CETP should meel discharge slandards to waler resource for ils
effluents. ‘

_ The pipelire project is being implemenled by HMWS & SB at a cosg| of Rs.11.5
crores, which is shared by CETP/Gowt. of Andhra Pradesh. This recommendalion of
the Technical Commillee was submilled (o Hon'ble Supreme Court, :
HMWS & SB in their presenlalion on 12" January 2003 and subseduenl

- communicalion of 12-02-2003 clarified the doubls expressed by FFC and
Pallancheru residents. : ' '

The communicalion relerred quoles :

“The trealed elfluent from the ellluent pipeline will not be allowed lo join
the drinking waler pipelines due o the following reasons :

a) The waler pipelines are pressure mains wilh conlinuous llow of waler.

b) 'Slmilarly. the efflyent bipeline in Palancheru and Ramachandrapuram
areas is also a pressure main and suflicien! care is taken by way of
providing Surge protective syslem so as lo see thal no vacuum s

- created In the plpeline. :

¢) Minimum distance is being mairitained belween the ellluent pipeline
and waler pipelines. '

'd) The cass of bursling of bolh waler pipeline as well as eflluent plpeline
al the s:fl'rne' time and same localion is a rare coincidence which may

14
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cause -antry of ellluent waler into waler pipeline. Even in such
eventuality, all measures will be taken to scour the water plpelines
effectively before attending the reclificalion of water pipeline work. o

e) The possibility of getting leakages in the effiuent pipeline is.also arare - -
phenom'_anon. since best pipe material, l.e., ‘Ductile lron Pipes are '
~ being uéed for the effluent pipeline and also the effluent pipeline is
being tesled for a field lest pressure ol 20 kg/sq. cm whereas the
aclual working pressure would be aboul 10.8 kg/sqcm only." .

Furher, | am lo inform that lhe pipeline laying work could nol be
proceeded ahead as per the schedule due to lemporary stoppage of
trench excavalion by the R&B Engineers at Palancheru near Police
Station for a length of aboul 750 meters and also at Gangaram near
temple for a strelch of aboul 360 meters on the conlex! thal the
eflluent plpeline has to be laid al the edge of the road boundary which
is lo ba acquired by the R&B Depariment for converling the NH9 1o 4
lane road and the road widening is being programmed for acqulring
the required adjacent land shorly from the owners of the residential
houses./shops.. The land acquisilion process for the sald road
widenlng at Palancheru and Gangaram areas is yel (0 be starled by
R&B Authorities. Pipeline laying work in the above two reaches will be
taken up and compleled as soon as clearance Is glven by the R&B
Engineers, as it would be safe to lay the pipeline at the edge of road
boundary as Insisled Dby {he R&B Englneers. Howsever, R&B
Englneers are being pursued for glving early clearance and lhe entire
work is programmed to be completed and kepl ready lor
commissioning by 30" April 2004." ' :

There are cerain uncerlainties in lhe completion dale of the pipeline ~and
commissloning and the circumstances are given above. '

A sale minimum distance of 7 ft (2.1 mirs) is being maintained between effluent -

‘and water supply lines. Furher, they have slaled that local Gram Panchayat

Authorities of Patancheru and Ramachandrapuram are yet 10 give their permission
for a total diste’;\nce ol 1.12 km. For thls reason, work of the pipeline in these seclions
is affected. HMWS & SB has written o Collector, Medak District, lo prevail on the
gram panchayats for issuing this permisslon. It is suggested thal necessary
" directions be Issued by Hon'ble High Court for completing the 18 Km plpeline within
the stipulaled time and also for the establishment of sewage treatment plant,

15



8. ththcl drinking waler facililies provided to lhe alfected villages Is

adequate, If not, action required to be taken and directlons requlred to be
Issued In this regard.

Some villages gel the drinking waler through Comprehensive Protected Waler
Supply Scheme (CPWSS) and some others gel their drinking water through an
agreement with HMWS & SB. The Committee examined their issue and suggesl
lhat as there I an increase in the population, supply of drinking waler may please bc

enhanced by ¢ rboul 10 to 15% depending on the availabilily ol waler and feasibilily
{or dlsmbuuon by the HMWS & SB.

The Reporl of the Commillee constiluled by lhe APPCB lo examine various
_issues connected wilh lhe supply ol drinking waler in the pollution alfecled villages in

. Palancheru area in April 2003 holds goorJ as lar as drinking water problemin lhese
villages is concerned,

9. Slatus of compllance by different Industries with the directlv
Hon'’ble Supreme Court and ARPCB

es of the
= 9.1 The analysis ol samples collecled by this Commillee from various industries are
' already indicaled in lhe Annexure 9.1,

The results showed a number of irregularilies commilled by industry unis.

1. TDS value., in elfluents in a few cases were as high as 26000 mg/L (18
out of 55 induslries).

2. COD values in one ellluent was as high as 30,500 mg/L.
3. SO4 conlent was also hlgh in a number of industrial ellluents.

+ ‘For wanl ol lime, il could not visit and collect ellluent samples from other
industries, CETP, Palancheru charges penally at times and also rejecls a lew
tankers rJependlng on their TDS concenlration. The commiliee's analysis has also
showed hat'there are a number of effluents with more than 15000 mg/L

. 9.2 Visil of FFC to Major and Medium Pollution Potential Units _
The FFC has visited 60 major and medium poliution potential unils (Annﬂékure
.9.2). . - .

Based on'lhe remarks appearing in Annexure 9.2 Column'(Q), the follQWing
recornmendalions have been made to improve the existing system.

16




10. Remedlal measures 1o be taken for Improvement of the lakes and tanks

As per tha long-term measures of Joint Action Plan, the Slate Governmenl shall

ensure commencement of remedial action on 3 cheruvus (tanks) namely Khazipally,
Asanikunta and Krishna Reddypel lakes.

l o ,
In the Order dated 27" July 1999, Hon'ble Supreme Courl of lndla had been

pleased fo record the submission made on behalf of the Industries Ihat they will be. .

wﬂhng to co-operate Inthe remedial measures and would therefore make paymenl.,
1o bear the cost of remediation 6f the aforesaid cheruvus.

Fact Finding Commitlee sampled all the cheruvus (tanks) and vagus In the area
and collecled 22 samples. In all Nakka vagu is sampled at five (5) places, Jellela
" vagu al lwo (?) places and Isaka vagu in one place, Hemalnlng are from various
* cheruvus. In addition to these, data collected by- APPCB from time to time during

2002 and 2003 have also been taken in"to account while preparing this-report. The
list of samples collected from cheruvus and streams Is given below. It Is observed by

Tthis Commillee lhat Isnapur and Asani Kunta tanks were remedlated In 2002. The

Commmee also noticed thal lha lsnapur tank is in good condition while Asani Kunla
is polluted, .

LIST OF TANKS AND VAGUS

Nakkavagu al bridge
Vagu af Venkat Ramana Chemicals
Asani kunta

Jellelavagu at two painls

Cheruvu at SIRIS
Nakkavagu at bridge
Yerdanoor tank
Isnapur tank
Nakka vagu at fields (down of CETP oullet)
Nakka vagu at Bachguda (Pamulavagu)
Isaka vagu at culvert
Gandigudem tank
[ Khazipalll tank ~inlet
Brahmin kunta
Khazipalli tank-outlet
Kadikunta
Damaracheruvu
Mannevarikunta
Nakkavagu
Lakadaram tank
Posamudram (Kista Reddy pel lank)
17
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. A lolal of twenly Iwo (22) waler samiples Irom various Tanks and Vo\gus were

" collecled-and analysed for their qualily. They are classified as unpolluted, polluteci
-and highly polluted Only four (4) of twenly two (22) are-said to be unpollutoo and lhe

remaining are polluled.

The resulls of the analysis ol cheruvus and slreams are given in Annexure 10.1.
As samples of waler.have been ana!ysed by 4 laboratories and lhe results of which

are consislent, the Committee makes the following suggeslions :

‘A. Unpolluted Tanks

In this category, there are lour cheruvus (1) Brahmin Kunta (2) Edadanoor tanis

- (3) Isnapur cheruvu and (4) Laquaram tank.

Based on lhe paranﬁelers pH, TSS, TDS,COD, CI and SO, and total hardness,
EFC has concluded thal lthe above 4 cheruvus are good and every elfort should be
made 1o presirve and _prolect lhem and prevenl any induslrial elfluenls o reach
lhese lanks, They are meeling almosl drinking waler siandards 1S 10500 of 1993

and hence fit lor agricullure and olher relaled purposes.

B. Polluled

Commlllee observed lhal lhree (3) cheruvus will fali in lhe polluled calegory
(<1500 mg/L TDS). These tanks need lo'be remedialed as early as possible. Thay
are : (1) Damara cheruvu (2) Gandigudam lank, and (3) Posarnudram tanl.

C. Highly poliu{ed

The tanks and streams (hal (all in (he highiy poliuled calegory are . (1) Khazipatii
(2) Asani Kunta (3) Kudi Kunla (4) Nakka Vagu (5) Mannevari KKunla (8) Jellela Vagu
(7) lsakavagu (8) Cheruvu al Siris (Gummadidala) and (9) Vagu near
Venkalaramana Chemicals.

Hon ble Coutt may consider issuing appropnale orders.

1. Addnlonal measures, If any, required to be taken for gffeclive n"«onllonng by
APPCB, regarding discharge of effluents by industries.
a I\ s hllcihly desirable thal APPCB develops a dala base,conlaining' information
{hat would facilitate ils lynclioning elfeclively. b

Tho contenls of dala base may be delined by APPCB and conlain Information.

about the manufacturer of the producl, raw malerials, reactions, operalions,
products/bye products produced, offluents goneraled, solld waste, toxlc

If
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wasle, gaseous wasle, salely, operallon dalalls, process dynamics, pollution

control equipment, productivily Inspeclion formals, check-llsts élec. and olher
slmllar Infprmation for elleclive monitoring by APPCB.,

b APPCEl may be asked lo Initiate outsource research projects to strenglhen ils

performance {rom time lo time. APPCB may develop standards for hazardous
- waste dseful for elfective monitoring of TSDF and for their own aclivities.

c As per the G.Q. ban notification certain caiegories of industries namely bulk
_drugs/dye and dye intermediales/peslicides (lechnical) and highly waler
polluting Industries are not permilled lor eslablishment and expansion.

12 Additlonal measures, il any,; required to be taken for effe'clllve.fuhctloning of

the effluent treatment plant at Palancheru and the land flll at Dindlgul.
12.1 Comments on working of PETL

The CETP, Palancheru, lreals the wasles in admixlure wilh'sewage. During{thé'
period January 2000 — December 2003, aboul 106 members sent'tankers'to CETP.
The monlh'lly averages ol lhe values clearly indicate thal lo a large exlenl, the
TDS/COD/SS values of Influent and outlet values are within the' stipulated norms
(Annexure 12.1). Our analysis indicales lhal 14 large scale Induslries (Annexure
1272) conlribule 65-71% ol lhe lotal hydraulic load received al CETP, Palancheru.
Dala on heavy melals in lhe ellluent during Augusl 2003 lo December 2003 are
within norms excepl for iron on some occasions (Annexure 12.3). Delailed dala
sheels showing the tankers received COD/TDS concentralions from 35 major and 18
medium contrlbulors for the period* January 2003 lo December 2003 are given in
Annexures 12.4 (8 sheels) and 12.5 (4 sheels) which Indicate thal the influent
“values are generally within the stlpulated norms. However, In some accasions, the
" concentration exceeded the limits and tankers accepted with penal charges. In all the

" four years, CETP rejected 357 tankers since they exceeded TDS/COD beyond

20,000 mgil.

Perusal ol effluent qualily dala of chemical pakame(ers du‘ring'danuary-December
2003 show lhal the elfluent is within the norms stipulaled for discharge lo sewer
lines. However, the concentralion of suiphales which is beyond 1000 mg/l most of the

... lime. In our opinion, this’concenlration will be corrosive to concrale pipelines (sewers
C - unprole'clec'i) (Annexure 12.6). Llteralure on thls aspecl lIs réferred 1o (SOy)
. (Annexure 1.5). '

: The analylical facilities available are not commensurale 1o lhe Inp‘Lu of samples
received every day al PETL. It is suggesled. lhat PETL may  proportionately

- “enhance/upgrade lts facilities, slandardisation of equipment and validation of 'dald
_ should be undertaken. Once in six.months, 3% of samples idenlified by APPCB

“ should be cro$s-checked. ,
t 19



12.2

. They collecl hazardous wasles from several _c}islricl.s and Hyderab

c';‘t':;

Tre'élment, slorage and dlsposa| faclllty. (TSDF)

The TSDF l.e. M/S Hyderabad waslg Managemenl Projec, Oindigal, R.R

~dislricl, was - eslablished wilh Auslralian ald for management and sale

disposal of hazardous solid waste from Industries.

)
- The TSDF was commlssioned during Seplember 2001, The Facl Finding

Commillee visiled the TSDF and held discussions wilh the ollicers al the sjle
regarding the procedures being adopled for colleclion, analysis and disposal.

The present lacilily Is designed on lhe "general principles laid down for -
eslablishing such facllity, As per Informalion given they have laker all {he
precautions stipulated in the MOEF/CPCB/APPCE. Guidelines laid down by
APPCB 1o prevent contamination of ground waler prevenlion of over flow
during heavy monsoon or cloud burs| condilions,

» ad through
their own lransporl syslem, Presenlly lhey are collecling wasles from 93

induslries localed in Medak dislricl. The quanljly received from April 2003 o

De,cemberlzoo\’i are given in Annexure 12,7, Thoy recelved 12,596 during' '
the above period. :

Ground waler qualily around he area is being monilored by APPCB régulaﬂy
by collecling samples from twelve (12) Borewells in the viclnily. TSDFal the
time of lls eslablishment collecled nearly 25000T of éoljd waste from illegal

. dumps for which Gowt. of AP, APPCB have paid the charges to HWMP on

midlually. agreed lerms.- Al the request of the' Commiltee, HWMP furnished

- comprelienslve analysis dala and !ingerprin‘ling data. W, had perused thas

informalion and noled thal most of Ihe solid, wasles recelved have
appreciable concentratlon of heavy metals and this warrants atlention.

1

: Cohcénlralion of selecled heavy melals dala from 27 induslries s’ given In

Annexure 12.8. They show appreclable levels of total chromium, _I_:ead,
cadmium, nickel. Similarly we observed cerain lacuniae in the data eg.

several samples 'of aclivaled .carbon does nol show any calorilic value

(Annexure 12.9), These lypes of dala deliciencies may be correcled in
fulure. '

We !sa‘l there is a need lo develop’ more delailed data profiles on the solid
wasles! received, Delailed dala on the qualilies of calegory wasles red
quantities which need speclal-treatment and procedures being, followed and

- quanllties converted needs (o be maintairied. Further if the TSOF authorilles

nole any peculiarlly in the wasles received il should be brought lo the
immediale and specific allention of the concerned olficer of APPCB,

, 20



NIV

Foy Y LR

-t

B & ¢ e e W Lu w

45)

B (LR 15n S e i e SR 3 T 2
s akz3s TR AT A LN £ IR e e sdetd \ y,

©oohie

TSDF/Industry/APPCB should have a more closer Inleraction exchangé of
vlews/data since the hazardous wasles generation, thelr handling and safb
disposal heetls speclal elforls of all- the concerned becausa of the long-term
implicailon of such wastes even aller decades of limes.

Because of our international gbligalibn ahd'long.range implications due to
discharglng Persistant Organic’ Pollutanls (POP) and- Absorbable Organic
Halogens  (AOX) in different  chemical .' process operations,
TSDF/i.ndus.lr.y/APPCB should plan out suilable gleps in lhis regard. -

e : ) ¢ .
Per(om’pancq-evalualion ol the TSDF may bé validated once In two years on
the ghidelihe set forth by “‘APPCB “In assoclation . with - nalional
laboratories/Inslilutes TSDF should furnish details like stalemant aboul the
tolal quantity recelved, quantity senl per land fill, etc. The delalls vol-olh'er
wasles handled and \he melhodology adopted for special \reat‘hen\ should be
crovided lo APPCB once In six monlhs. - S

13 Extent'to which the orders of the Supreme Court on varlous ls"sués,

have been lmplemented,ﬂand If not, action required .to"be Issued to
ensure compllance. ' : :

e

.18{1 Implementation of Hon'ble Supreme Court Directlons |

(Order dated:12.05.1998 Joint Actlon Rlan).

The Hon'ble Supreme Court directed tho CPCB and the AP'PCB‘to Jolntly subrmlt
2 scheme of action for contalning industrial pollution In the area. The Joint action plan
was approved and endorsed by the Hon'ble Supreme Courl In Its order LA Nos 2,9

' . &11 DT:12.05.1998. The Joint Actlon plan suggested Immediate mgasures, medium

lermn measures and long ferm measures with a vlew to minimlse contamination of
Isakavagu and Nakkavagu, lo ensure salisfaclory {unctioning of CETPs and 1o
ceslore the aflected areas to normal condilion. :

The Fact Finding Commillee made surhrise'.inspecllbns. of the, Industries and

gone through Yhe records and followlng are the observations on the implementation

of the Hon'ble!Suprema Court orders.

DIRECTIONS: COMPLIANCE
Immedlate measures : ‘
(1% June'to 1% Oclober, 1998) .  Implemented:
01 The Slale _governmem should Thae - Gaovernment vide

declare  the ban  nolificalion GO.MS.No,G2 dl. 28.04.98 has’
d.14.10.96 as permanent aller ils exlended the earlier lemporary ban

expiry In December 1998. nolificalion  as permanenl on
eslablishmenl / expansion ol
cerlain highly polluling industries.

0\0\
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All member Induslries -shail conform
following  prelreatment
standards before transporting 1o the
CETPs for furlher treatment withqut
resorling to fresh waler dilutlon

pH . 6:5:8.5,

COD- 1POOO mg/it

TDS 15000 mg/lit

§S-": 1000 mg/lit

This concentratlon shall be achieved

by each Industry alter hydraulic load
reduclion of wasle waler by 20%: In
no circumslances, shall the pH
levels be less than 6.5, belore
transport lo CETPs,

G J

22

APPCB has nol granled any new
CFE for highly polluting Induslrles.
Howavor changa of product mix Is
belng pormitled by tho Board on
the basls of no Increase In pollution
load. Board constlituted cammitieas
lo examine Issue of Consont for
Eslablishment or Consenl for.
Operation to any Induslry in which
the NGOs and representatives from
different fields are membars. Alter
PCB approval lhe unils oblain the
environmental clearance
(Annexure 13.1)

lfnplomenled

The member induslies are
segregaling low and high TDS
efffluenls and  provided  pre-
treaimenl facilities to achleve
CETP inlet standards. CETP is not
accepling eflluenls exceeding the
inlel slandards, II the ellltents
concenlralions exceed the limils

" laid down, they charge penally uplo

a limit of 20000 for TDS/COD.
Beyond this limit CETP reluses (o
accept - the wasles. During 2001,
2002 & Sept 2003 CETP relused
316 lankers, During Oct lo Dec.
2003, CETP relused lo accept 41
lankers. The FFC- visiled cerlain

- highly water polluting industries

and the observations are recorded
separalely al Annexure 9.2, ltls
evidentfrom lhe fact that TSDF has
so lar recelved 12,596 lannes of
Hazardous Waste from Industries
in Medak Disl., during April 2003 o '
December 2003, which includes
lhe forced evaporation  sall
oblained from evaporallon of High
TDS ellluents in the process of -
implementation of Hon'blé
Supreme Courl Orders.
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sInduslrles

All member shall
Segragale  their wastes Inlo
Inarganic and Organlc. The non

degrddable waste Stream shall .be
stored on -or ofl -slle In lined
storage lanks ol appropriale
capacily and evaporated or
solidlfied to reduce them In volume
and for manageabllily. Due to lack
ol a common TSDF facllity at
presenl such compounds shall be
stdred In HOPE lined bulk -Sacks on
raised platforms under shed and

provided with leachale management

systeams. .

The CETP managements should
dadicated tankers, duly
labelled In accordance wilh (he
Motor .\'ehicle Act (with regard to
transpottation of azardous waste)
to collect pre-trealed elfluent and
transpoit 1o the CETPs following the
Manifest system lor all the member
induslry  discharges coming  for
lrealment ‘

Where the CETP receives effluent

" exceeding the above norms, penal

actlon shall be taken.

23

Implemented

The member lhduslres of CETP
are segrogaling lhe effluents Inlo
HTDS and LTDS ellluenls 1o
achleva the Inlet. slandards and
evaporaling high TDS elfluents.
The solid waste generaled Is slored

B o R R L TR A A SN P U R S

securely and sent {o TSDF, The

low TDS effluents pretrealed at the
units elc. are sent to GETP for
fuher trealment.

1. The commlllée visile‘d Induslries
localed in Medal/Sang Reddy.

These induslries are rrfa]or and -

medium conlrlbulprs ol effluanls

PETL and solid wasfes lo TDSF..

Product. profile, - CFE/CFO
approvals  pallution  generalion,.
observation etc “are given In
Annexure 9.2, '
Implemented . ‘

The . member industries are

transporling ellluents In dedicaled

.lankers™ duly “followlng six copy.

manifest system. The tankers are
allowed lo ply during day time only.
Il is,noticed that some of the
'indus,lries are nol reporing about
the lankers rejected returnod by the
CETP..  The industries shall
pioperly record abou! the details of

tanKers returned by CETP and the .
“aclion taken to treat the same. PCB -
should also keep a walch on such

tankers  and develop an ‘eflective
follow up. * ' "

Implemented T

CETP .has so far ifnbosec{. penally"

of Rs. 10,50,603/- oh defaullng

industries.  They lavied penal
charges, on 44 tanters in 2001, 39
tankers in 2002, 27 tankers-ill Sepl

O
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06 The CETP shall conform lo sewor

standards .of discharge and = any
failure to d¢'so shall lead to a penal
charge on ‘the CETP; Management
@ Rs.10/-per cum/day for a
maxlmum of three consecutive days
following which the SPCB shall take
legal . aclion agalnsl the
management. The paymenls shall
be made inlo Joint account of the
SPCB and the CETP Management
for ~ use in . Environmental
Enhancement Projects. -

Al Member  induslries  who
discharge more than 40 KLD of
effluent shall submll their plans and
deslgns, for addilional secondary
lrealmélﬂ to bolth SPCB and CPCB
by the: 1% August, 1998 and
.construct and commisslon lhe same
belore March, 1999,

The Slate  Government In
consullation with SPCB and CPCB
shall . prepare conservalion and
management - plans for
Kislareddypel, Asanikunla  and
Kazihally Cheruvus, which are mosl!
allecled by  Toxic industial
discharges.. Méan while the Slale
Government shall close - all the
industrlal  discharges inlo lhess
cheruvus.

03 and-12 lankers during Oct-Doc
2003(Tolal 122 tankers),

Implemented;

APPCB Is' regularly moniloring
CETP, Patancheru- and so lar an
amounl'of Rs.8,99,600/- was levied |
as penally on'CETP. The penally
amount was “deposiled In the Joint
account of CETP & APPCB and lhe
amount - may be ulilized for -its
designaled purbose :

Implemented

Fourleen induslries listed more
than 40 KLD discharge and 7
industries have Inslalled secondary
trealment planls and ETPs are
under operation. The remalning 7
industries  who claimed  thelr
discharge por day Is less than
40KLD have filed allldavits in
Hon'ble Supreme court of India for
s'eeking exemplion cn grounds thal
lhey dischargae less than 4C IKLD —
Annexures 13,2,

Not Implemented :
Conservalion and management

plans lor the above cheruvus were

got prepared by EPTRI and JNTU.
M/s Model Industrial associalion
has  formally  iniliated ° the
programme.  The  Progressive
Industrial Association, Bollaram,
has taken up the remediation work,
however, il Is lelt incomnlele.

* Even though saveral mestings were

implement  this

convened to
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Tho HMWS & SB works must close
all oullets ol direct discharge of
metals and foxlc streams from
industries upsiream and down
stream of CETPs in, consullation
with the SPCB. In case of CETP,
Patanchieruy, the District Collector
must ensure the same.

The. non-member (water poliuting)
lnduslrles In. IDAs, Patancheru and
/Bollaram having ~ no effluent
reatment  plant, shall become
members of the_Patancheru CETP
within a month, under Inltiation to
the SPCB and adhere to all norms
herein given above. This s,
recommended  because ol the
surplus capacity available” wilh the
CETP, Palancheru.

No industry shall have membership
“In more than one CETP

.25

d|rect|on “the Industry

'commllmenl {or this: remedlation of
“lhese lwo lakes [s not (orlhcommg

sven’ though: the programme is

ready. The committeo feals lur\her.

delay o this regardi is" nol
warranled. Suilable direclions need

“tobg issued by the Hon'ble Court:

lmplemented
The mdus\rlal oullets’ are cloqed

‘However durmg ralny season (he

sullels are opened lo prevent
inundalion in the faclories.

Implemented:

The industrles —are sending
ellluents by tankers to the nearest
CETP by road. It Is observed thal
almos! all member units of CETP,
Patancheru arg having only one
member ship excepl M/s. Plant
organics, Boliaram and M/s. Arandy
Laboralories Lid., Bollaram, which
are sending ellluenls 10 Two
CETPs l.e. Patanchnru & JETL.
Plant organics  of
Laboralories ~ are localed in
Bollaram should bo direcled by
PCB o send lheir ellluents “lo

{inancial '

M/s. Ar’mr‘y '

AN
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Medlurm term Measures:
(1% Oclober 1998 lo 1% April 1999)

 The Stale Governmenl shall :

01

03

Ensure the commissioning ol
secondary \realmenl syslems in the
large.i'nduslrie_s'ol Patancheru and
Bollaram IDA's '

Ensure commencement ol remedial
aclion ol ihree cheruvu's studied in
the first phase. ‘Select another set of

_contaminaled water bodles and take

remedial measures in 2 ‘phased
manner covering all the.15 lakes

Ensure inilialion of plans for laying
sewerage Syslems, both upslream
and downslream of The CETPs

20

(100)
\,2.- ) //

-~

CETP, Palancheru. FCB shouid be
direclad Lo reviow lhelr dala base
10 déclde whether any such dual
membership s malnlalned by .
Induslries and decide on lo which
CETP thelr effluents should go.

Imp!:?mc'-.uocl

Seven unils  have  provided
;econdary lrealment facililies. Oul
of these, one unil (Standard
Organics) closed down. The
remaining seven industries, which
were listed-earlier filed affidavils in
Supreme Courl for exclusion of
thelr unils from thelr list: Since thal
lime additional industries - have
come inlo lhis calegory. List of
seven  eddilional  Induslries
(Annexure 13.9) whose discharge
of more than 40 KLD Is enclosed
(as per GETP lankers receipt
record lor 2002/2003). Six of he
seven unils listed in Annexure
13.2 haye secordary lrealmeni
plants. The Commille® suggesls
issue ol directions for provision o
secondary lreatmant {aciliies for
Aurcbinda Pharma Unit VI A&E
localed in the same premises.-/

Mot implemented

-Remediation ol Khazipally tani
and Asanikunta is delayed ard
shall be taken up on lop priorily.
Consequently waler qualily in the
down stream  ‘lanks ..,
Kislareddypet and Gandigudem
tanis vould be lr_r'mro'ved.

Plans vore iniliated by CETP,
Polarshnry Lo onrry sewage from
BHEL, STP bul the proposel was
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01

02

involving In the SPCB, the CETP
Managements and the
authorlties, havlng' Supported the
optlon -l of the CPCB (March 1998)
report as long term solutlon.

Ensure that & cunnelle system f[or
transporiation of trealed effluents
from CETP, Patancheru upto Manjira
confluence Is constructed and used
by the CETP. '

Tha capital costs (or this system shall
be borny by the Induslry members of
CETP and ils O & M shall be
responsibillty of the CETP.

Alter the Bollaram CETP achleves
sewer slandards, It shall be permilled
lo dischiarge ils lrealed effluents to
tha K-Main Line by tankers in
consultation- with the. SPCB and
HMWS & SB. The sludge {rom the

CETP shall be lransferred lo the

TSOF for safs disposal

‘Long term measures:

(1" April 1998 to December 2000)
The CETP Ratancheru shall achleve:

local

y (J
T,

dropped for various reasons.
Presenlly sewage from BHEL is
carfled by lankers. M/s PETL
Informed the .Dislrict  Collector,

Medak Dlstrict, vide thalr leller of | '
17-1-2004 that they are willing to -

provide sewer lina pipss (or 12 km
(approx.) dislance and some
inlraslruclure facililies al .an
eslimaled cos! of Rs.64.7 lakhs. '

lmpl.emcmed L
The cosl of cunnalie
. proposed was. eslimated o be

As.10.0 cr which Is cosling half |

the cosl of the nermanont scheme
i.e 18 km pipe line. Hence il was
preferred 1o lake - up lhe
permanent scheme. Presenlly the
18km pineline work |s in progress.
* 80 % ol work is compleled and the
pipeline is oexpecled lo be
compleled by end of April 2004.

Implemented

The CETP Bollaram has beon
closed completely since April, 2002
due lo disposal problem and non-
viability. This ilem is na longer
apnllcable, May be dropped.

Implemented

ph - 6.5 t0.8.5, 0 & G ~ 10.0 mgllit, .

BOD ~1100.0 mg/it, TDS — 3000
mg/lit and COD - 1000.0 mg/lit alter

lrealment‘and.lor discharge inlo the

cunnatte system. X
Stale, Government and the industry
shall ensure the commencement of
worle on the sewerage nelwork and
dischatge linkages.. '

21

" The proposeﬂ of cunnel.le,-syslem‘ '

'has been dropped s the 18km

* plpeline Is belng laid.. - LB

. Implemented . .
The . CETP is

. BHEL STP.

syslem -

presenlly
ransperting fawane !2nkers from”

/O
(&
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03 An Aclion Plan for cleaning ol river

Musl may be prepared by lhe
National River Conservation
Dlrector*fale under Nalional River
Aclion r—l’lan

<y
=

Belng lmplemented In phased
manner.

Aclion plan was prepared for up
gradalion of Amberpet, STP wilh a
Project cosl eslimaled as Rs.340
Ccr, MIsHMWS&SB In  thelr
presenlalion lo the Commillee on -
12.01.2004 reporied thal the
administrative approval lor this
projecl was received from GQOf,

. MoEF, NRCD, New Delhi on

01.04.2003 and the approval for
lhe delailed project reporls is
awailed. As per environmenlal

“slandards sawer standards will be

applicable il the [ull scale
trealment plant is provided al the
end ol tha pipetine. When lhe
pipeline proposal is accepled an
assurance was given (o sel up a
Irealiment syslem. Now all.- ihe
procedural issues are gelling up
comnpleted. The commillee feels
that (he authorilles ¢f Matro Board
shall expedite the selling up the
plant may be in a modular fashion,

operalion in 2 years lime.
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IMPLEMENTATION OF HON'BLE SUPREME COURT OF INDIA
DIRECTIONS (ORDER DT:06.02.2001)-

- DIRECTION
Dlsburs!xmenl ol compensation by
District Judge

Joint Ravised Action Plan for Iéying
down 18 Km plpe line project was.
submluedlvida/\nnexure. 4

!
|
| -

Status report the 15 Induslries which
are rolerred In Annexure-1V of slalus
report have achieved the
permissible level of discharge

 Annekure- of the addilional affidavit
. which ,_have already achleved 20%
~hydraullc reduction or would be able

lo. do 'so wilhin lhe next lhree
monlhs

Annexure-Vl contalns the list of
industries which have closed/sick
due to buslness reasons, The
recommendations with reference to
these Industrles are that. this should
industries not be permilled to be re-
opened by the State Government al
present localion as all of them
cheptione are covered under
redlorar‘rge calegory of polluling
(nduslries.

Annoxure-Vil contains lhe list of 18
industrleas  who  desplte . 1he
enforcement measures taken and
nolices  Issued  remalned " as
defaulling calegory.  These are
recommended and ordered for
closure il ,such time they reach
bolh the permissible discharge

29

. COMPLIANCE
District  Judgs .fin_aiised ralo  of
compensallon -payable —and the
amount Is deposiled in the Courl,

: Belng Implemenled -
Prasenlly, the 18 km pipeline work is
in progress. 80% of lhe work is
compleled 2nd lhe pipeline s
expacted to be completed by the cnd
ol 2004. , X

Complied wilh.

Compiied wilh, '

O.nly' four unils. are functioning now
under'the orders of the High Court,

On instructions lrom APPCB, these
unlts are reopened . and are
funclioning.

T



slan(_:!ards as also
redyctign.

hydraulic

So far as the aforesaid 85 induslries
relerred| In Annexure-1V, the Board
Nill sutimlt, a- fresh report on . the
completion. lo the Yhree months
ending on 27.2.2001 regarding
progress made by lhese'indUsl(iés.

-Wz.sle..minirnizalion proposal o

mandal@ environmental cerlification
under | 1ISO 14001 for the
I’arge/n'lédium induslries.

CETP conforming slandards under
Jolnl  Aclion Plan belore Ihe
discharge: -The CPCB shall lile
spacllic reply perlaining to (his issue
by the next dale of hearing as lo
whal slandard is being followed and
whal It proposes 1o follow. I any
nolilication has been issued

-Keeping the above in view lhe

Commillee  recommended  the
plpeline oplion-l should be pursued
in the conlext of further trealmenl
and dilution the Amberpel STP
should be expanded and upgraded
with  secondary and leriary
treatment facililies lo lreal and
dispose mainly drganic’ and nutrient
rich savage Into Musl river.

1

lLANos 18 and 19 the applican
shall also Implead wilhin one week.

Complicd wilh,

Polluting industries  sought time 1o
seelc inslruclions and il necessary file
a reply. The Hon'ble Supremé Courl
delerred the malter 1o be considered
on the nexl dale ol hearing. '

The CPCB has constiluled 25 core
commiltee lo laak inlo aspeceis  of
slandards. Feport awailed,

The HMW SSB is execullng the faying
of 18 IKM pipe and worl is in prograss.
80% of -work is compleled and

-expecled lo commission by end of -

April 2004. Aclion plan was prepared
for up gradalion of Amberpet STP with
eslimaled cosl of Rs. 340 Crores. It is
reporied by HWM SSB that
adminisiralive approval' recelved for
GOI, MOEF, NRCP, New Delhi. The
Commillee advised thal the
authorilies ol HMWS & SB .should
expedile selling up the plant.

Complied with,



IMPLEMENTATION OF HON'BLE HIGH COURT DIRECTIONS

DIRECTION

1. Hon'ble Hlgh Court Order dated
19-9-2002

APPCB shall serve the nolices on lhe

mpieaded respondents and file proof of

the sama on the ragistry.

The APPCB and Stale Government

should file the lalest stalus reporis wilh

regard 1o the remedlation of waler bodies

as well as abatement of pollution.

2. - Order Dated 21-10-2002 -

The Reglstry Is direcled to immedialely
issue nolice lo -169 indusirles. APPCB
shall service notlce on the concerned
169 Industries and flle proof.

3. Order dated 30-10-2002

//\P'PCB shall serve coples ol the lales

“ slatus report to all the respondents within

3 days. WPMP No. 22294/02 in
W.P.N0.3159/96 Smt. M. Bhaskara
Lakshmi, Standing Council for High
Court, is direcled lo take nolice n WPMP
and asceriain the facl from the Dislrict
Judge, Medak and file counter allidavil.

4. Order dated 24-4-2003
In  W.P.Nosligo7d4, 18088, ~ 18163,
188808 and 23534 of 2002, the Cour

¢ directed the Dislrict Collector, Medak, 10
~ constitule a Joint Inspection Team "for

inspecting the lands belonging o wril
pelitions.
3 J
‘5. Hon'ble High Court Order dated
12-6-2003"

Pursuant lo the dlrccuons Issued by lhis
Court - before the summer vacation,
reporls have- been {urnished before us.
For filing ob]ocnons by the Counsel
appearing on behalf of lhe pelilioners

COMPLIANCE

Implemented.

APPCB has served nolices (o all 169
induslrles and lited prool ol service on
28-16-2002 1o Regislry and submilled its
lates! stalus report- - Oclober 2002.

Implemented.
Accordingly, the Ialesl slatus report was
furnished to 2ll the responcents.

Implemented.

APPCB filed ils slalus report -in
November 2002,
The : District  Collector, Medak, had

submitted the Jeint Inspection Reports lo
Hon'ble High Court.

‘Implemenled
A nolé ‘submilled lo Hon blc Coun by
APPCB on'17-6-2003.

31
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posted on 19-6-2003. The Pollulion

Conlrol Board shall lile its commants on

the report submilled by the CETP.

6. Order dated 18-8-2003

In order lo meet the exigencies arising
out of the submisslons made by the
Counsel with regard lo the two villages,
the Court direcled the respondents —
industries to deposit an amounl of
Rs.16.0 lakhs only lowards

compensalion with he District Judge.

APPCB shall
compensalion
industry

industries.

delermine lhe share ol
lo be paid by each
lenlalively and- inlimale lhe

" 7. Order dated 25-9-2003

The Hon'ble High Courl had consliluled a
Facl Finding Commilleg for lhe purpose

- ol oblalning & slalus report enabling lhe

Courl lo Issue appropriale direclions in

".the implemenlalion of the order of l|he
. Hon'ble Supreme Court. The Courl has
. also formulaled the terms of reference for

the Facl Finding Commillee.

"Station: Hyderabad

Date : 10-03;2004

(Justice A. Gopal Raa)
Chairmap, FFC Committee

(Dr. M. Harlbabu)

Rep. of Indlan Institute of Chemical Technology.

Hyderabad -

(106)

~amounl ol

Parllally implemenled.
The APPCB apporlionad lhe -
compensalion' amounl of RAs.16.00 lakhs
among 152 unils as was dona earlier and
issued nolices to  the respondent
induslries requesling 19 deposil the
compensalion amount fixed. So far, an
[{s.10,94,495/- was
deposiled ivith

only
Dislric! udge as on
loday. The inmiementalion js delayed
due lo non-payinent of armount by sick
unils.

(M. Parahrahmam)
Ren. ¢f pMin. of Environment &
Forests, Govl, of Indla .

(Dr.S.Bapu Héo)
Hop. o
Institura of Nutrition,
’Hyaorabad

National
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Environmental Standards

© 32.0 GENERAL STANDARDS" FO

R DISCHARGE OF EMVIRONMENTAL POLL

Part- A : Effluents

Annexure 1.7

EXTIRACTS FROM ENVIRONMENTAL (PROTECTION) RULES, 1986

UTANTS

B U

S.No. Parameler Inland surface waler I Public sewers —_]
11 P2 ' 3
: ' , (a) (b)
iz Colour and odour See 6 of Annexure-1il
2. Suspended solids mg/, 100 600 ]
max.
3. Particle size of suspended | shall pass 850 micron IS B
' solids | Sieve
4., | pHvalue 5.5109.0 5.5109.0 |
5., - | Temperature shall nol exceed 5°C § ¥
' above the receiving
. waler lemperalure
G. Oil and grease, mg/l max, 10 20
7. Tolal residual chlorine, mg/l | 1.0 - ,
max A
8. Ammonical nilrogen (as N), |50 50 '
mg/l, max. - I
8. Total kleldahl nilrogen (as 100
N): mg/l, max. mg/l. max.
10. Free ammonia (as NH,), 5.0 -
mg/l, max.
11. Biochemical oxygen 130 350
demand (3 days al 27°C), ;
mg/l, max ;
12, Chemical oxygen demand, | 250
' mg/l, max. B
8. Arsenic (ds As). | 0.2 0.2
14, Mercury (As Hg), mg/l, max. | 0.01 0.01 |
15. Lead (as Pb) mg/l, max 0.1 1.0
16. Cadmium (as Cd) mg/l, max | 2.0 1.0
17. | Hexavalent chromium (as 0.1 2.0
' Cr + 6), mg/l, max.
18. Total chromium (as Cr) 2.0 2.0 |
} ma/l, max. ;
18, Copper (as Cu) mg/l, max. | 3.0 3.0 f-
20. | ZInc (as Zn) mg/, max. 5.0 15 ;
21. Selenlum (as Se) 0.05 0.05
22. ;| Nickel (as Ni) mg/l, max. - | 3.0 3.0
23. .| Cyanide (as CN) mg/l, max. | 0.2 2.0
24. | Fluoride (as F) mg/l, max. | 2.0 15 .
25. , | Dissalved phosphates (as | 5.0 -
, | P) mg/l,-max.
26, 2.0

Sulphlde (as §) mg/l, max
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27. Phenolic compounds (as 1.0 : 5.0
CgHsOH) m_q/l, max.
28. Aadioactive materlals : -
a)Alpha emilltars micro curis | 107 107
mg/l., max
b) Bela emitters micro curie | 10°° 10°®
‘mg/l :
29. Bio-assay tesl 90%.survival of fish after | 90% survival of fish afler
e 96 hours In 100% 96 hours In 100% effluent
effluent
30. Mangansese 2 mg/l | 2 mg/l
31. - | lron (as Fe) 3 mg/l : 13 mg/l
182 Vanadium (as V) 0.2 mg/l -~ 10.2mgl/l
33. Nitrate Nitrogen 10 mq/| -

These standards shall be applicable for industries, operations br processes other
than those industrles, operations or-process for which staridards have been specified
in Schoedule of the Environmenl Proteclion Rules, 1989

Part-C Load based standards

Oil Refinery Industry

,

Parameter , . Quantum in Kg/1000 tonnes of crude processed
Oil & grease 10.00 .

o Phenol . . 0.70

" BOD ' : 10.50 '
Suspended solids 14.00 '
Sulphids . '0.35

Large Pulp & Paper, News PrinVRayon grade plants of capacily above 24,000
ton/annum .

Parameler: Quantum
Total Organic Chloride (TOCI) 2 kg/lonne of-product

PART-E Nolse Standards
Noise hmlls for automoblles (fromat 7.5 melre In dB(A) at the manufac(urmg slage)

a) Motorcycle, scoolers & three wheelers -~ * .. 80
b) Pdssenger cars : .. B2
c) Passenger or commercial vehicles uplo 4 tonne 85
d)  Passenger or commercial vehicles above 4 tonne-and upto 12 tonne -89 . .
e)  Passenger or commerclal vehicles exceedmg i2tonne .91

Domastlc ﬁpphances and conslruclion equtpments at the manufactunng stage to be
achleved by 31st Decembar, 1993. :

a) - Window air condltioners of 1'-1.5 tonne - ' 68
b) Alr coolers : . 60
c) Ralrigerators - ,- .46
d) Dipsel genaralor for domestic purposes, « - . 85-90 .
e) Compaclors (rollers), front loaders, ; Lo 75

concenlrate mixers, cranes (movable), vibrators and saws

(coﬁld.)



The Environment (Protection) Aules, 1986

F?ELEVANT PARTS OF THE ANNEXURE AREPRODUGCED BELOW

(For the purposes of Parts — A B 'and C)

The Slale Boards shall lollowing guidelines in enforcing the standards specified

“under Schedule V| :

2,

D e [T U O

The wasle walers and gases are lo be trealed wilh the best available lechnology
(BAT) In order to achieve the prescribed slandards.

The induslries need (o be encouraged (or recycling and reuse of wasle malerials as
far as praclicable in order lo minimize the discharge of wasles inlo the environments.

While permilling the discharge of ellluen| and emission into the environment, Stale
Boards have lo take inlo accoun| lhe assimilalive capacilies of the receiving bodies,
especially waler bodies so thal qualily of the intended use of |he recelving waters is
not affecled. Where such qualily is likely to be ellected, discharges should nol be

The Central and Stale Boards shall put emphasis on the implementalion of cleaner

technologies by Ihe induslries in order o increase fuel elficiency and reduce’ the
generatlon of environmental pollulants. -

All efforts should be made 1o remove colour and unpleasanl odour as far as

. Ppracticable.

All effluents discharga including from the industries such as colton fexlile, composile
wool milils, synlhelic rubber, small pulp & paper, natural rubber, petro-chemicals,
tanneries, noint dyes, slaughter houses, food & fruit processing and diary industries
into surfacé walers shall conform 1o the BOD limit specified above, namely, 30 mgy).
For- discharge an effluent having a BOD more than 30 mg/l, the standards shall
conform lo those glven, above for olher receiving bodies, namely, sewers, coasial
walers, and land for Irrigation, g '

In case of peslicides :

(a) _The limits should be complied wilh al the end of the lrealment plant before
dilutlon,

(b) Bio:assay lesl should be-carried bou( wilh the available species of fish i'n' lhe
recelving waler, the COD limits to be specified in the consent conditions:
should be correlated with |hé BOD limits.,

() - In Gase melabolites and isomers of Ihe peslicides in the given list are found in

slgnificant congentralion, standards should be prescribed for these also in the
sameé cancentration as Ihe individual-pesticides,

(d) ' Industrles are required lo analyze peslicides in waste waler by advanced
analylical melhods such as GLC/HPLC.



"

-

(('J:
&

Veom

</

13.

14,

a)

b)

|

The chemlcal oxygen demands (COD) concentrallon In a treated offluent, If observed -
to ba persistently greater than 250 mg/l before disposal to any recelving body (public
sewar, land for Imigation, inland surface water and marine coastal areas), such

_ Industrial unlts are required o Identify chemlicals causing the same. In case these are

found to be toxic as defined In the Schedule | of the Hazardous Rules 1989, the Slate
Board In such cases shall direct the industries to Install teriary treatment stipulating
time limlt. '

Standards specified in Part A of Schaedule — VI for discharge of effluent into the public
sewer shall be applicable only If such sewer leads to a secondary treatment including
blological treatment system, otherwlise the discharge into sewers shall be treated as
discharge Inlo Inland surface walers.

Omilled by Rule 2(k) (v) of the Environmen!t (Prolection) Third Amendmenl! Rules,
1993 vide G.S.R. 801(E), daled 31-12-1993, .
Inserted by Rule 2(k) (Ix), Ibid

[N0.Q-15017/24/89-CPW)
MUKUL SANWAL, Jt.Secy.

ANNEXURE-I
(For the purpose of Parts-D)

1.
The StalesiBoards shall fallow the following guldslings enforcing lhe standards spacifled

- under Schedule-VI, i

In case of cemenl planls, the tolal clusl'(lrom all seclions) shall be wlithin 400 mg/Nm3 and
250 mg/Nm3 for the plants uplo 200 |pd and more than 200 Ipd capacilles respeclively.

In respact of calclnation process (e.g. aluminium plants), kiins and step grate
bagasse?lired?boilers, particulate matler emissions shall be within 250 mg/Nma3.

in case ol thérmal power plants commlssioned prior lo 1?71?1982 and having generation
capaclly less than 62.5 MW, the parliculale malter emission shall be within 350 mg/Nm3.

in case of Lime Kilns of capacily more than 5 tpd-and 40 tpd, lhe particulate maller emission B
shall be within 500 mg/Nm3. B '

E

In caso of horse shoe/pulsaling grale .and spreader slroler bagasse?(ired?boilers, the °
particulata maller emission shall be within 500 (12% C02). and 800 (12% CO2) mg/Nm3
respaclively. In respect of these bollers, if more than ona Is dttached-to a single stack, the
amission standard shall bg fixed, basad on added’ capacity of all the bollers connectad with
the stack.. - . o ‘ . o B

In case of asbestos dust, the sama shall not exceed 2 mg/Nm3.

In casa of the urea planls commissioned afler 1.1.1982, coke ovens and lead gia’s;s units, the
particulate matler emission shall be within 50 mg/Nm3. -

In case of small bollers of capacily less than 2 tonne/hr and, beiween 2 lo 5 tonnesthr, the

parliculalo matler emissions shall be within 1600 and 1200 mg/Nm3. et e

In case of Integrated lron & steal plants, parliculale maller emission uplo 400 mg/Nm3 shall
be allowed during oxygen fancing. :
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In case of stone crushing unils, the suspendad parliculate matier contribullon valuo at &

i dislance of 40 metre from a conlrolled, Isolated as well as from a unlt located In a cluster
should be less than 600 micrograms/Nma3,

These unils must also adopl the following pollution-control measures:

" dust conlalnment cum suppression byslem for the eqmpmenl

construction of wind breaking walls;
conslruction of the melalled roads wilhin lhe premises;

regular.cleaning and wetling of the ground within tho pfeﬂlSEb
growing of a green bell along the pcnphcry

In case of ceramlc Induslry, Irom the other sources: of pollullon such as basic raw maleria!
and processing ope(ahons heal recovery dryers, mechanical (inishing operallon all possible
prevenllon measures should be laken lo conlrol particulale matter emisslons as far as

. praclicable,

The lolal liuoride emissions in respecl of glass and phonphalm (erllhzers 5 \all not excued 5]
mg/Nm3 and 25 mg/Nm3 respeclivel;.

In case ol copper, lead and zinc smelling, \he off?gases may as {ar as possible be- ul|||zod {or

- -manufacluring sulphuric acid.

In"case of cupolas (foundries) having capacily (melling rale) less than 3 tonne hour, (he

pariculale maller emisslons shall be within 450 mg/Nm3. In lhese cases Il is essentlal thai
slack is conslrucled over the cupolas beyond the charging doar and the emissions are
directed threugh the slack, which should be at least six limes the diameter of cupol:x n
respact ol art (urnaces and induction furnaces. Provision has lo ba made collocling the fumes
before dls'c.hr[xrging lhe emissions lhrough the stack.

. i

Sourge
(GSR BO1 (E), EPA, 1986, dated Dec. 31, 1993]



General Standards for discharge of environment pollutants Part-A : Effluents

Extract from the Environmant (Protection) Rules, 1986

9

'[SGHEDULE-VI]
(See rule 3A)

S.No. " Parameter -Standards
i . 9 _ : 3 ;
Inland suriace Water | Public Sewers
- (@) (b)
1. Colout and odour See 6 of Annexure -1 {-- =
2, Suspended solids mg/1, Max. 100 ‘ 600
3. PH value 5.510 9.0 5.5t09.0
] 4. Oil and grease mg/1 Max. 10 20 '
5. Total resldual chlorin mg/1 Max. | 1.0 ey % '
6. Ammonlcal nitrogen (as N), mg/1 | 50 50 .
Max. “
7. Biochemical oxygen demand (5 30 350
days at 20°C), g/1 rax. . _
8.. Arsenlc (as As), mg/1 max. 0.2 0.2
) Mercury (As Hg), mg/1 Max. 0.01 0.01
'} 10. Lead (as °b) mg/1, Max. 0.1 1.0
11 Cadmlum'(as Cd) mg/1, Max. 2.0 1.0
12, Haxavalent chromium (as Cr + 0.1 2.0
6y, mg/1, Max.
13. “Total chromium (as Cr) mg/1, 2.0 2.0
J /| Max
14, Coppor {as Cu) mg/1, Max. 3.0 3.0
115. Zinc (as Zn) mg/1, Max. 5.0 -1 15
1 186. Selenlum (as Sc.) mg/i, Max. 0.05 0.05
17, Nickel (as Ni) mg/1, Max. 3.0 3.0
18. Cyanlde (3s CN), mg/i Max. 0.2 2.0
19. Fluoride (as F) mg/1-Max. 2.0 15
| 20. Phenollc compounds.(as 1.0 5.0
CgHsOH) mg/1 max '
PL Radioaclive materials
' a) Alpha emilter micro curie/ml. | 107 107
‘ b) Bela emilter micro curie/ml 10° : 10°
22, Bio-assay lest 90% survival of fish 90% survival of
after 96 hours in 100% | fish after 96
effluent hours in 100%
elfluent
23, Manganese (as Mn) 2 mg/l 2mg/ll
24, fron (as Fe) 3 mg/l 3 mg/l
25. Vanadium (as V) 0.2 mg/l . 0.2 mg/l
26. Nitrate Nitrogen . 10 mg/l - 7

1.

Schedule Vi inserted by Rule 2(d) of the Environment (Protectlon) Se
Rules, 1993 notified vide G.5.R.422(E) date

daled 19-05-1993.

cond Ammendment
d 19-05-1993, published n the Gazelle No.174

"/*Q

{2

<



Annexure 1.2

Extracts from Environmental Protection Rules, 1986

Common Effluent Treatment Plants: Effluents

a. Primary Trealment

Note: 1.

Thése standards apply to the small

(Inlet eflluent qualily for CETP)
pH

Temperalure °C

Oil & Grease

". Phenolic compounds (as

C6H50R)
Ammonical Nitrogen (as N)
Cynide (as CN)

Chromium hexavalent (as Cr+6)

Chromium (total) (as Cr)
Copper (as Cu) -

Lead (as Pb)

Nickel (as Ni)

Zinc (as Zn)

Arsenic (as As)

Mercury (as Hg)
Cadmium (as Cd)-
Selénium (as Se)
Fluoride (as )

Boron (as B)
Radioaclive Materials
Alpha emilters, He/mL
Beta emilters, He/mbL

upto 25KL/Day.

el

stringent than tha
clusters of units, {

For each CETP and ils constituent'units,
standards as per the local needs and condili
n those prescribed above.
he Stale Board with the concurrence of CP_CB in

writing, may prescribe suitable limits.

(Concentration in mg/l)
5.5-9.0

45

20

5

W — PN NG

15
0.2
0.01
1
0.06
16
2 -

10-
10

scale lndustrles'. i.e. lotal discharge

the State Board will prescribe
ons; these can be moie
However, in case of
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Annexure 1.3

E)CTF{ACTS'FHOM ENVIRONMENTAL (PROTECTION) RULES, 1986
Central Pollution Control Board (CPCB)

L)

Effluent Starnidards

Treatad EHluent Quality ol Common Effluent Trealment Plant (Concenlration in mg/l

except pH & Temperalure)

pH

BODs 20°C
Qil & graease
Temperature

Suspendaed solids
Dissolvad solids (inorganic)
Total resldual chlorine
Ammanlcal nltrogen (2s N)
Total K|eldahl nitrogen (as N)
Chemlcal Oxygen Demand
Arsanlc (ag As)

Marcury (as Hg)

Lead (as Pb)

Cadmlum (as Cd)

Total chromium (as Cr)’

- Copper (as Cu)

* Zinc (as Zn)

Nole:

Selenium (as Se)

Nickel (as Ni)

Boron (as B)

Percent sodium

Cynide (as GN)

Chlorlde (as Cl)

Fluorlde (as F)

Sulphate (as S0

Sulphide (as S)

Pesticldes : 4
Phenolic compounds (as CgHsOH)

Into inland surface waters

55-9.0

30

10 . .
Shall not exceed-40°C in any seclion of
The stream within 15  metres

downstream from the efflluent oullet,
100 o
2100

1.0

50

100

250

c.2

0.01

0.1

1.0 -

2.0

3.0

5.0

0.05

3.0

2.0

0.2

1000

2.0

1000

2.8

Absent

1.0

*BOD may be made stringent upto 30 mgh. if the recipient frash water body is a
sourza for drinking water supply. BOD shall be' upto.350 mg/l for the chilling plant
elffluent for applying on land provided. The land ls deslgned and operated as a

sacondary treatment system with .suitable monitoring facllities. The drainage water -
tment has o satisfy a limit of 30 mg/l of BOD and
The net additlon to the groundwater quality

(rom ihe land after secondary trea
10 mgh of nilrate expressed as “N". r
shouild not be more than 3 mg/ of BOD and 3 mg/ of nitrate exprassed as N This, -

limit for applying.on land |5 allowed subject lo the avallabllity of.adequaté fand for.

discharge under the control of the indust
provided the waste water Is discharged

ireatment of the sewage.

Suspoended solids limit is upto 450 mg/l, provided the waste waler Is d'\scha;ged into -

ry, BOD value Is relaxable upto 350 mg/,
into a town sewer leading 10 secqndar’y :

\own sewar leading lo secondary treatment of ihe sewage:

~ON
\
UQ

&



~r

.50.0 PHARMACEUTICAL INDUSTRY (Bulk Drugs)

,If t ’(x ‘}

Annexure 1.4

7

"EXTRACTS FROM ENVIBONMENTAL (PROTECTION) RULES, 1986

“Cenlral Pollution Control Board

Environmental Standard$

* Parameler -~ Concenlration not 1o exceed Iimi{ -
‘ of pl) '
Compulsory pH 6.5-8.5
. Oil & grease 10
| BOD (3 days al 27° C) 100
| Tolal suspended solids 100 .
l Bioassay tesl 90% survival alter 96 years
‘ (as described in Nole 1).
Addilional Mercury 0.01
Arsenic 0.2
Chromium (Hexavalent) 0.1
Lead 0.1
Cyanide 0.1
Phenolics (CgHsOH) 1.0
Sullides (as'S) 2.0
Phosphale (as P) 5.0
Note:
1. The limil of BOD at 27°C for 3 days will be 30 mg/l if efiluent is discharged directly ic
- waler body. v :
2 The addltional paramelers are applicable to bulk drug manufacluring unils dependig
' - upon the product. .
3. No limit for COD Is prescribed, bul it should be monltored, if the COD of the treaizd

effluent greater than 250 mg/l, such industrial units are required to Identify chomiczis
causing the same. In case these are found lo be toxic, as defined in the Hazardous
Chemicals Rules, 1989 (Schedule 1), the Stale Board shall dirsct the Industries lo
install terliary trealment system within the slipulated time limit. Otherwlse, COD may
not be stlpulated. This may be done on a case-lo-case basis.

Sourcae: EFACT
[GSR176(E;: A
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Annexure 1.5
’ \

EXTRAGTS FROM THE BOOI “CHEMISTRY FOR ENVIRONMENTAL ENGINEERING" -
oY GLAIR N. SAWYER, PERRY L. McCARTY AND GENE F. PARKIN, 4" EDITION,

" PUBLISHED 3Y TATA McGRAW HILL. |

(CHAPTER 28 (SULFATE)
sg1 General Conslderatlons

: The sulfate ion is one ol the maljor anions occurring In natural waters. It is of ..

" Importance I pubélo waler supplies because ol ils catharlic eifect upon humans when t is

Jpresent In excesslve amounts. For this reason, the recommended upper fimit Is 250 mght In

- walers inlended far human consumplion. Sulfates are important In bolh public and Industrial
water supplies because ol the tendency ol walers conlaining appreclable amounts to form

"hard scales In bollers and heat exchangers.

< Gulfates are of conslderable concern because they are indirectly responsible for two

- serlous problems often assoclated with the handling and troatment of waste walers: These

aré odor and 'sew¢r-conoslon problems resulling from the reduction of sulfates 10 hydrogen
- sulfide under anae’lrobic conditions, as shown in the {ollowing equations :

s : Anaeroblc
g0,% + organic matter 4 8¥4+H0+CO; (Flg:28-1)
‘ Bacteria ‘ :
, S 4+ H' = HS (Fig.28-2)
HS +HY = HS (Fig.28-3)

A knowledge of the su\fu‘r cycle, as represented in Fig.28-1, is essenﬁa\. o an
understanding of the transformatlons that occur. ‘ -

Odor Problems '

In the absence of dissolved oxygen and nitrates, sulfates serve as a source of oxygen
(6r more correclly as an olectron acceptor) for blochemical oxidations produced by
anagrobic bacteria. Under anaerobic condilions, the sulfate lon ls reduced to sulfide lon,

* which establishes an aquilibrium with hydrogen ton o form hydrogen sulfide In accordance

.-with Its primary lonizatlon constant Kag = 9.1 X 10, Tha relationships exlsting between HaS,
. AtpH values

HS and S% at various pH levels In a 103 molar solution are shown In Flg.28-2
of 8 and above, most of the raduced sulfur exists in solution as HS’ and S% lons, and the
‘amount of free Hzl’;‘, is 5o small that Its partial pressure is inslgnlficant, and odor problems do
not occur. Al pH \ovels below 8, the equilibrium shilts rapldly toward the formation of un-
lonized HzS and \E about 80 per cent complete at pH 7. Under such condillons, the parilal
-+ pressure of -hydrogen sullide: becomés greal,enoﬂgh {o cause serious odor problems
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whenover sulfale reducllon yields a signilicant amounl of sulfide ion. Concentralions in air
apove 20 ppm should be avolded bocause of toxicity.

Corroslon of Sewers

In many areas ol the Uniled Stales — particulady in. the Southern part of the country
where domeslic waslewater lemperalures are high, detenlion imes in the sewers are long,
and sulfalo concenlralions are appreciable — “crown” corrosion of concretle sewers can be an
important problem. The dilficully is always associaled with recuction of sulfates to hi/drogon
sulfide, and the hydrogen sullide is often blamed [or the corrosion. Actually, H,S. or
hydrosulfuric acid as its aqueous solulions are called is a wealker than carbonic acid and has

Jillle effect on good concrete. Nevertheless, “crown” corrosion of gravily-lype sewers does
occur, and hydrogen sulfide Is indireclly responsible.

Gravity-type sewers provide an unusual environment for biologi¢al changes in the sulfur
compounds present In waslewater. Sewers are really part of a-trealment system, for
biological changes are conslaplly occurring during transporiation. These changes require
_axygen, and if sufficienl amounts are not supplied through natural reaeratlon from alir In the
sewer, reduclion of sulfales occurs, and sullide is formed. Al the usual pH level of domestic
wasle walers, mos! of the sullide is converied to hydrogen sullide and some of it escapes
Into the almosphere above 1he waslewater. Here it does no damage if the sewsr is well
venlilated and thetwalls and crown are dry. In poorly venlilated sewars, however, moislure
collects on lhe walls and crown. Hydrogen sullide dissolves In this waler in accordance with
ils partial pressure in the sewer almosphere. As such il does no harm.

Bacteria-capable of oxidizing hydrogen sutiide lo sulluric acid are ubiquitous in nature
and are-always present In domeslic waslewaler. Il is natural thal some of these organics
should infect the walls and crown ol sewers at limes of high flows or In some olher manner.
Because of the aeroblc conditions normally prevailing In sewers above the wasiewaler,
these baclerial oxidize the hydrogen sullide to sulluric acid.

» : ' bacleria
HoS +20; ——F HS04

And the ‘lalter, belng a slrong acid, -allacks the concrele. Bacterla of the genus
hlobacllus are capable of sulfide oxidation to sulfurlc acid at pH as low as 2, and ars
thought to be responsible for this problem. Sulfuric acid formation from sulfide Is pacticiarly
serious in the crown, where drainage is al a minimum. Figure 28-3 summarizes the
Important aspects of odor'and corrosion problems insewer syslems.

i Other Concerns

High sulfate conceniralions as well as low pH conditions can result In streams that ars ~
- fed by dlialr\ége from abandoned coal mines and other explojted mineral-bearing deposiis.
The sulfide minerals presept are oxidized through a combinalion of bacterial de chemicat -
actian io produce '}aul(uric acid.

I
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. bacleria
2F0S,(pyrita) + 702+ 2H:0 - 2Fe(ll) + 4504 +41{" (28-6)

Not only does tho sulfale conlent Increase In streams o which mine dralnage

" discharges, but the lowered pH and high Iron content produce added harm to waler quallty.

“or these reasons, caro Is exarcise today to replace the cover of to seal mines to prevent
ihe Introduction of bxygen and water that lead to the above reaction.

Combustion of fossil fuels leads lo formatlion of gaseous oxides of sultur, which
hydrolyze when dissolved In rainwaler to form sulfuric acid. The resulting “acid rain"’is of . '
concern as discussed In Sec. 16-3. ' '
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: Annexure -2
1
TES'I; RESULT Or oUIL >AMPLES FROM Srl DOST-OSMAN'S LAND
! .
"S.No. | TEST PARAMETER(s) UNIT TEST RESULT !
P 1
. bETHER S-1 5-2 5-3 J
I pH pmhos/cm SOP-201 6.9 7.8 1.7
29.1 30.5 29.6
2. Conduclivity meg/100G. SOP-202 57 93.7 76.4
3. Cation Exchangeable capacity | % SOP-208 7.80 11.3 9.7
4, Tolal Nilropen as N mp/kp SOP-217 0.022 0.022 0.027
3. Phosphorous as P _mp/kp SOP-214 0.225 0.915 3.86
6. Orpanic mallcr meq/100G SOP-209 0308 "~ | 0,791 0.992
1. Exchangeable Potassium as K | meg/100G SOP-205 0.191 0.296 0.643
B. Exchanpeable Sodium a5 Na meq/100G SOP-204 | 0.207 0.578 2.89
9. Exchangcable Calcjum as Ca meg/100G S0P-206 {56 8.6 11.6
10. iZxchangeable Magnesium as mg/kp SOPr-206 1,60 1.80 4.6)
Mg
AL, Chloride s €I mp/kp SOP-210 2,205 280 1225
12, Iron as Fe mg/kp SOP-220 8680 [4350 | 17730 "
13. Molybdenum as Mo mp/ky SOP-220 BDL BDL BDL !
14. Zincas Zn. . - |mpkg | SOP-220 9.79 5.48 18.2
15. .l leadasPb - : mg/kp ~ ] S0P-220 BDL BDL - | BDL
16. Arsenicas As 1efkg SOP-220 BDL. | BDL BDI.
17.- Boron as B mp/kp In-housc BDL, BDL BDI.
18. . | Total Chromium as Cr- mp/ip SOP-220 BDI, nDL BDI. ’
19::. | Manganesc as Mn _ ma/kp SOP-220° 12 106 636 ,
Opinian & Interpretation; NA BDL-Below Detcerable Limit
. { :
S-1:" Soil =100 mc(cr;; away rom Komatikunta Tank
S-2: . Dost-Osman's lalnd. adjacent lo Kunla
S-3: Soil from catchment arca of Kunta

Conclusion:

I, S1 and 82 are fairly good cxcépl for chloride content and pli (52) Na, CEC, conduclivity and other
" paramclers.

2. 5-3 is bad and considered SODIC: chloride and iron arc also high.
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,. T ANALYSES OF BOREWELL WATER SAMPLE
Name Code No pH| TSS TBS coo| | CI s0.7  HCOgl COs

PEDDA KANJARLA {Nazr Macharia Yadi Reddy’s House) 415 73] <50 2370.0 <50.0 245.0 200.0 650.0 N
PEDDA KANJARLA (Harifan Basthi) 477 73| <5.0|  1980.0 =10.0] 543.0 120 2220] -
PEDDA KANJARLA (Jonnada Beerappa's House) 420 7.6] .<5.0 2850.0 35.0] 970.0 7000 4800 -
PANTANCHERU. (Nezr AP Civil Supplies) 492 7.4] <50 1670.0 16.0{ 407.0 425.0 340.0] -
PANTANCHERU (Bore &t Elec. PoleNo.6) 434 7.4f  <5.0 1880.0 1a0| 7280 t70.0f = 3100} -
LAKADARAM (Gurrzfa mn”J.«mnmﬂn% n Reddy’s field) 472 7.5 10.0 2280.0 24.0 631.0 . 440.0 400.0 -
LAKADARAM (Reddy g gart Veera Bhadra Reddy's farms) 463 72| <5.0| 2230.0 25.0] 5920 420.0 4400 -
LAKADARAM (Road side farm of GSN Reddy) 433 71| <501  2i20.0 26.0] 495.0 575.0 3600{ -
BYTHOLE (Near Durga Temple) 481 69| 140  1800.0 12.0] 467.0 3000, 360.0[ -
BYTHOLE (Near Lambadi hut) 414 7.6] <5.0 520.0 3.0 89.0 32.0 196.0] -
BYTHOLE (D.Mallalah’s Borewell) 438 70| <5.0| 3148.0 6.0 1018.0 425.0 560.0] -
KANDI REDDY GUDEM (In survey. No:194) 474 71] 480 3020.0 11.0] 1091.0 300.0] 550.0[ -
KANDI REDDY GUDEM (Near Terpalli Narayana Reddy's 480 7.58| 220 1680.0 18.0 466.0 2250 180.0 -
House) -

CHIDRUPA (Mogulagari Venkat Reddy's House) 485 7.7 <5 1570 15 394 37| 324 -
CHIDRUPA (Near School) 403 7.8 <5 508 12 50| 36 .3z0} -
ARUTLA (Near Ganga Ra| Mellalah's House) 448 7.4 <5 2288|" 20 540 248 600" -
IKPET ONE (Near Pathi Beerziah's House) 461 7.4 <5 1450 gl ..- 380 ~ 78l 372 <
EDADANOQOR (Mangali Sattaiah's House) A 432 7.8 <3 768! 4 110 4% 400 -
EDADANOOR (Near Panchayat Oifice) 407 76 ZE g12 8 126 60} 200 N
AILAPUR ( Kurma Narsaigh's House) 426 7.2 <5 766 8 220 74 . © 200 =
AILAPUR ( Patam Chittalah) - 494 771 <5 1820 4 871 270 120 " -
ISMAIL KHAN PET ONE (Srinivas Reddy's fi ﬂm_anv 516 7.6 <5 2230 13 720 400 196} -
CHITKUL (P.Chinna Reddy's fleld) 503 7.6 <5 2760 42 2110 425 372 %
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TRAMPLES £

[ast BT (L

T . R ANATYSES OF BOREWELL wad

Name Code No| Total Ca Mg | MNa e Conductivity| As | Cr Pb
Hardness

FEDDA iKANJARLA (Nsar Macharla “(adi Reddy’s 415 510.0 112.0 58.0 221.00 450.0
House) o o
PEDDA KANJARLA (Harijan Basthi) 477 800.0 216.0 - 63.0 172.0 24.0 - ~ - =
FPEDDA KANJARLA (Jonnizda Beerappa's) . 420} 1800.0 288.0 262.0 .[-_4250 7.4
PANTANCHERU (Near AP civii Supplies) 482| . 1200.0 | 288.0 116.0 20.0 3.75
PANTANCHERU (Bore at Elec. Pole.no.6) 434] 1600.0 | 296.0 2090 | 77.0- 3.75 - = = -
LAKADARAM (Gurralz Sathyanarayan Reddy's 472 1150.0 232.0 138.0 249.0 6.0 - = s .
fieldsy . .
LAKADARAM (Reddy gari Veerz Bhadra Reddy's 483] 1070.0 184.0 143.0 -330.0 6.4 - - - -
farms) : ’ ’
LAKADARAM (Road side farm of GSN Reddy) . 433| 1010.0 188.0 144.0 330.0 6.0 - - - -
BYTHOLE (Near Durga Temple) 481 970.0 230.0 96.0 | 185.0 28.0 - = £ =
BYTHOLE (Near Lambadi Hul) 414 388.0 82.0 38.4 56.0 1.0 - - - -
BYTHOLE (D.Mallalah's Borevell) ; . 438 1350.0 280.0 160.0 435.0 77.0 - ~ - -
KANDI REDDY GUDEM (In Survey. No:194) 474 1380.0 300.0 153.0 400.0 77.0 - - - -
KANDI REDDY GUDEM (Near Terpalli Narayana 480 650.0 126.0 81.0 157.0 22.5 - e = s
Reddy's House) .
CHIDRUPA ONE (Mogulagari Venkal Reddy's) 485 750 166 81 240 4.5 - A - -
CHIDRUPA (Near School) ’ . . 403 268 45 38 88 N.m = - - -
ARUTLA (Near Ganga Rej Mallaiah's House) 448 620 130 72 2s0f 387 - - [ - -
ISMAIL KHAN PET (Near Pathi Beeraiah's House) 451|700 116 00 | 162 6 - - T -
YERADANOOR (Mangali Sattziah's house) 432 284 58 35 157 25| = = 5 "
YERDANOOR (Near Panchayat Office) 407 375 66 52 124 2.5 - ] - L = =
ILAPUR ( Kurma Narszlah's house) 426 364 48.8 58.8 121 2.5 - - .- -
ILAPUR (.Patam.Chittalah's housg) 494 900 200 87.2 348 3.75 - - - -
ISMAIL KHAN PET (Srinivas Reddy's field) 516 800 160 e7.2 240 6.25 = . s = z

CHITKUL (P.Chinna Reddy's field) . 503] 1200 220 146.8 435[- 105 -
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ANALYSES. OF BOREWELL WATE ES(conit8) S
" Name Code No| Ni Cu s F S 2l
PEDDA KANJARLA (Near Macharia Yadi Reddy's 415 - .18 - -
House)
PEDDA KANJARLA (Hearijan Basthi) 477 - - - - 1.42 - -
|PEDDA KANJARLA (Jonnada Beerappa's] 420 - 1.48 = =
PANTANCHERU (Near AP civil Supplies) 492 - 1.63 - &
PANTANCHERU (Bore at Elec. Pole.N0.6} 434 - - - - 1.08 - -
LAKADARAM (Gurrala Sathanarayan Reddy's fields) 472 - - - - 1.34} - -
e
LAKADARAM (Reddy gari VeeraBhadra Reddy's forms) 483 - - - - 1.37 - -
LAKADARAM (Road side farm of GSN Reddy) * 433 - - - - 1.83 - -
BYTHOLE (Near Durga Temple) 481 - - - - 1.96 - -
BYTHOLE (Near Lambadi Hut) 414 - - - - 1.79 : -
BYTHOLE (D.Mallaiah's Borewell) 438 - - - - 1.93 = =
1KANDI REDDY GUDEM (In Survey. Ne:194) 474 = - - 1.94 - -
KANDI REDDY GUDEM (Near Terpalli Narzyana 480 - : - - 0.84 - -
Reddy's house}- -
CHIDRUPA (Mogulagari Venkat Reddy's) 495 - - - S 1.35 - -
CHIDRUPA (Near School) 403 - - - 4.2 1.63 - -
ARUTLA (Near Ganga Rzj Mallaiah's House) 448 - = - 44| 0.91 = =
ISMAIL KHAN PET ONE (Near Pathi Beeraiah's house) 461 - - - 18.6 - = =
YERDANOOR (Mangali Szaftalah's house) 432 - - - 38 : - -
YERDANQOOR (Near Panchayat Cfiice) 407 - - : 4 - - -
ILAPUR ( Kurma Narsalah's house) 425 - - - 2.1 1.75 . -
ILAPUR ( Patam Chittalah) 494 - - - 4.4 0.69 - -
ISMAIL KHANPET (Srinivas Reday’s field) 516 - - - 6.4 1.06 B - |
503 - : = 5.5 14 - -

CHITKUL (P.Chinna Reddy's field)
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Annerure 6.2

Analysis of borewell water samples In Aggarwal Estate i

Si. | Test parameter(s) | Unit | Test Slam‘p].es; _ ,
Nao method GW-1 [GW-2 [GW-3 [ GW-4 | GW-
5
1. | pH - 4500-HB |7.3 7.4 15 7.3 9.0" .
Temperalure Y, . 26.7 |27.0 |27.0 [271 |26.8
2. | Total dissolved mg/L | 2540-C 2,330 | 1,630 | 2,000 |1,800 |380
| solids ,
3. | Total suspended | mg/L |2540-D <10 |<10 |<10 |<10 <10
solids ! '
4. | Total hardness as mg/L | 2320-C 851 680 778 897 119
CaCOy ] g
5. | Galcium as Ca .mg/lL | 2320-B 134 113 [ 144 186 20.6
6. | Magnesium as Mg | mg/L | 2320-B 125 96.4 | 101 105 16.3
7. Sodium as Na mg/l. | 3500. Na-B | 399 279 359 229 87.8
8. | Potassium as K mg/L |'4500.K-B- | 1.84 1,33 1.84 1.33 | 12.6
9. | Sulfates as SOy mg/L | 4500. SO4 | 796 514 559 583 19.9
-2.E
10. | Chlorides as Ct | mg/l. | 2320 CIB | 561 341 512 439 115
11. | Carbonate as mg/L | 23208 il Nil Nil Nil 36.8
CaCO0s
12. | Bi-carbonates as mg/L [ 23208 485 423 411 344 79.8
i CaCOg :
13. | Chemical Oxygen | mg/L | 5220-D 14 10 15 12 52
- | Demand .
14, | Arsenic as As pg/L | 3030 BOL |BDL |BDL |BDL |[BDL
: /3114.C . .,
{5, | Chrorium as Cr mg/L | 3030 BOL |BDL |BDL |BDL |BDL
: /3114.8 ;
16. | Lead as Pb mg/L | 3030 BDL |BDL |BDL |BDL |BDL
' 1/3111.8
17. | Nickel as Ni mg/L | 3030 BOL |BDL |BDL |BDL |BDL
- /3111.B :
18.:} Copper as Cu mg/L | 3030 BDL |BDL |BDL |BDL |BDL
' 3111.8 A ;
19. | Cadmium as Cd mg/L {3030 BOL |BDL |BDL |BDL |BDL
/3111.B '
Opir,ﬁbn & Interpretation : NA < BDL: Below Detectable Limit.
.t G_\/\'l"l. - Borewell in Aggarwal Estale -
. 20 meters from Isakavagu
GW2 : Borawell in Aggarwal Estale
100 melers from lsakavagu
NG
(L



L

£

L

GW3 : Open well
© 100 meters away from Nakavagu

GW4 : Borewell adjascen| (o Aggarwal Estale

GWS : Komalikunta -

Conclusions:
1 .G-1 and G-3 are conlaminaled
2 *G-2 and G-4 are like many borewells in that area

3 G-5 appears lo be very good.
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Industries COsy” Tetaf | Ca iig
Herdness

DECCAN LEATHERS (solar 11|  7.50 207] 1240 80 228 230 360 il 200 40 243
avapcraior pond) )

EVEREST ORGANICS LTD (effluents) 27 7.2 273| 19700/ 30500 8730]1050.0 500¢ il 780y 200 68
EVEREST ORGANICS LEFTINTO g7| 7.12 22| 5658 220 1261} 1250 160 il 600 136 83.2
COMPCUND . - . .

GLOCHERM INDUSTRIES LTD-| 101| 6.54 34.0| 4400.0] 660.0] 2425.0] 250.0] . 218.0 - 1840.0f 400.0f 204.0
GLOCHEM INDUSTRIES LTD. 110 t00 oily to ,

{slorage tank) . analyse

HETERO DRUGS LTD 12 No; NE“ mwgo‘ 10720 2006 8 2000 Nil 1200 240 Km@
HITESH CHEMICALS & 148 6.0] 8950.0 208.0\ 43700.0] 1455.0] 290.0f] 170.0 - 740.0/ 100.0 :mﬁ
PHARMACEUTICALS LTD (effluents) _ S
HYDERABAD CHEMICALS LTD 81 6.1l 1,51,370 m.mmm\ 1,980 317 289 1,010| 10,520 8,563| 1,440

storage tank) g =
HYGRO CHEMICALS (effluents) 171] 6.55 Eo.o‘ 6500.0 momoo.o_ 3686.0] 350.0] 610.0 - 3500.0 1176.0]  136.1
INVENTA CHEMICALS 200| 7.64 23.0| 4680.0] 930.0] 8250[1300.0] 488.0 - 800.0) 172.00  89.8
KEKULE CHEMICALS LTD 265 7.5 78.0/11960.0 wmmo.o“ 5820.0/1775.0] 730.0 - 800.0} 200.0 72.8
KEMERA LABS (effluents storage tank 45| a3 8600 510000 219000} 133375[35000. - " ! | 37000
for forced evaporation) 0

MARUTHI TEXT PRINT & 296] 10.83 140.0] 4220.0 _ﬂmo.o‘ 1334.0 275.0 - - 3300.0; 640.0f  413.1
PROCESSERS LTD : ] . :
MATRIX LABS (PASHAMAILARAN) e8| .7.05 128] 247 m‘ 920| 1057] 149 540 Nil S00] . 220 85
MATRIX LABS UNIT-| 40 7.14 240 Ammmo‘ 3550 51s0] 2100 1200 Nil 640 140 70.2
MERWIN DRUGS LTD (effluents) 172 720 687 Sji 9240 4123] 1200 900 Nil 2140 400 277
NESTER PRARMACEUTICAL LTD-I 130 4.74 371 4 Oﬂm_ um&oo\ mmam_ 850 Nl Nil 1500} - 320 170
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ANALYSES GF INDUSTRIAL EEFLUENTS (corid.4}

Mame . Code No|  pH|  TS§| 7bS]  COD CIf  S0.] HCO;| COs tolail  Ca
: Hazrdness
SMS 1l {Rain waler sump) 291 7.0z  110.0f 8820.0f 2750.0] 3201.¢/ 1375.0} 400.0 - 2300.0) 729
“VIRCHCW CHEMICALS LTD 19 5.9 63| 24857 9530 6630 Eou_ 1650 Wi 11000| 3512
VENKATARAMANA CiCMICALS 37 5.8 149] 19057 3345 8000 380G0 500 Nl -—-—2c00| . 680
LTD , .
TRITCN LABORATORIES LTD. 87| 4.5 338] 11342] 12520 2000  850.0 Nill il 2100 400
(GRANULES) .
5 S OREGANICS LTD 5 3.75 400| 7880 35200 2910 1015 1000  Mi &06| 120
SARACA LARORATORIES LTD 78 7.85| - 85| 5214 6675 1115 250 760| Wil 800] =200
"ALKALI METALS LTD _ 180 7.71 1827] 2,510 - = Lz * - i )
YAGMAG LABS PVT LTD 158 7.92| 417.0/15200.0] 14870.0] 2183.0] 395.0[ 122.0 - 1650.0| 320.0
‘LAKSHMI DRUGS 207 7.3 90 840 480 19.7 136 270 Nil] 320 326
*APEX DRUGS & INTERMEDIATES 202 8.42 3952| 12,740 - R - - - T y
LTD
*‘AUROBINDO IV _ 236 7.7 860| 14,2710 3,260 4,675 os9] - 1,884]  Nil 1,155| 233
"MATRIX VI 221 8.05 162.0| 3200.0| .1280.0 388.0 91.0| 2750.6 - 700.0| 176.0
SAIBABA CELLULOSE LTD 476 6.5| 340.0] 2650.0 680 437.0 1180] 110.0 N 1100.0| 230.0
TASLIM ENTERPRISES-| (DRUMS 439 T — - - - A 7
WASH) R L S .
TASLIM ENTERPRISES-Il (FROM 473 12.2 70.0/11500.0] 5230.0f - .1600.0] 2400.G] 2900.0] - §5.0] 8.0 10.
STORAGE TANK) &




) . speoj
Y JUSISTSUCD S10j2J0d248 PII0) j2U0BIPPE
yBISUl HEys Juf} 9yl axusH quawaJmnba
josw ©) 8)enbape Jcu s! PI|[RISU! wa)sAs (v
voyzedass  p2uo) eyl sanza L13d s % £) sio1ess uon=iodead
yum BUjumisw jou 242 £002 JSQWIAON PUE ’ paauoj ‘spaq bullip
g0z Lng BuuRp s3anEA SAL jo P03l 34l abpnjs pue JsuaxRIl}
1B P2AX95Q0 Ss2m )] Washs uoyzicdeas 26pn|S "SON g — SHUBL

Y

<

/.

&

Da0) W psiwodeas ee suanjya SAl ami oLl | uonesev JayuelD Arwud
! yBi BYL "d130 0} JU3S pus d13 Aepucass . -- SQL MO ‘vonezienb3 £0-21-9:030 s13 =P ‘weJe|08
ul pejzen )3 swanye SaL Mol B4l ' am umpEmcu.mmmm._m pue IO T €6-L-24:340 U TP BuEyd
panesGa S2w )] "0Jd 94l O ISt SR Buung gy vel 1285 = 05 - SaL ubH *dwns vono3jied sBrup jing cpuIqosny S/
: *SpEC) . “peoj uonnjod
YL JUSISISLeD ss0)21002A3 PBAIOS [BUCIHPPE u1 aseasoul
peist gRys pun syr SSudH WSWINNo3) . s ou sapun
: Ja3w ©) 2)PnNbEpI jouU S pIjEIsuY wajsAs % z) sio1022) vonz10d2A3 s Jonpoxd
\ ucnzicda:~s pauo) eyl ‘waisAs uonzicdead p93J0} 'spaq Burlip 26pn)s jo 3bu=yd 19j (saipaway
M psuoy w pajdiocead 218 SjuSnYD salL a BE 1]l Arzpucoas Ul Dauelgo 340, eiey) NS)
1 yBiy @) "d130 01uds pu= 413 Aepucsss 2v SQL Mo vonesae J3ue2 frewnd 20-1-0€ 042 gpecRi0g
U pojzan 2R SUSAS SQL MS 1B g U=z} UoREZY2IN3Y £0-6-2} 320, "1 nun) "pPi] BWeyd
M pPaAasGo 52 ) "Odd S4 O NSiA 3Ul Euung 22’ 8.lE gLgt -9’6 st ubis Huzy venzzienb3 sBrup 3INg opuiqaIny s/W
] ik 3 g L 9 S 2 3 Z [t
1 = 155uu0l) wnusy . e
] cooz Bupnp | 1344132 |
”M 3asl1 0} 0} 1U3sS wnuuy
3 Juas jenjoe siaual Jad peo]
3 - 2352 PIlOS 12n1oY [en19Enuel . |
q. s]1213G s11233Q
3 ) 252 ; K, uojiedaibag 030/320 Ansapu; jo ol
3 SUITWRH/UOHZAISSTO, SnopIEZRR Juaniiz SanIReL JUsLIEEIL Ansnpyy jo=dAy | LciEto] pue EIE| |

s 1y AR S310TIEN STRASNANEO .ﬁm:A

b b

76 dNITUUY

Y7 AR TR e

i 4] Ty T L gy 7)) ¥ L Am () T



2

~, Aurgbindc

GEA R

mu..
(L1,
Pzshamyiaram,
Medzl: Dist.

not in cperzation.

DS

High

Treztmeni:
sump, Oil &
Chamkter, Sguelizaiion
curn Neutrziization znk —
2 HNos., Fiash Mixer,
Primary clarifier.
lsenpndary  Treatment:
ore aeration tank, Asralion
tank - 1, Secondzry
ar, Aerzation tank — I
with pure oxygen injection
system, Final clarifier,
Helding tank, sludgs
thickner, Sludge decanter.
Tertiary Treztment:
Pressure sand fillers, Ba2o
fiters, Canridge filters,
RO Plant — 250 KL/d.

Crease

[=2]

w

Thz Unit is net in cperation since 2 ye2
Deta not av

rs.
ble.

S

M/s. Aurobindo
Pharma iLtd. - (Unit-V),
IDA, Pashamailaram
Medzk Disi. ,

Bulk druas
*CFE:16-8-2003
CF0:20-11-2003
“Valid upto.
30-6-2004

Collection tanks, primary
clarifier, aeration tarks,
secondary clarifier, sludge
drying  beds, raverse
osmasis plant, lripla elfect
evaporaior, mulliple 2liect
evaporator reaclors,
incineralor

High TDS 26
KLD
Low TDS 103
KLD

2262.395

M/s. Aurobindo
Pharma Lid.,
Unit-VIA & VIB
Chitkul, Medak Dist.

Bulk drugs &
formulations
CFE: 19-12-1994
CF0:22-07-2003

Effluent collection and
neutratination tanks,
psycromatic evaporzlor,
triple effect evaparation

Hign TDS 27
KLD

Low TDS 21
KLD

55.435

During ihe visil of the EFC, i was obzerved |
that low TDS. eflluents &€ treated N
secondary ETP and sent {0 CETP. The high
TDS eflluen's are evaporsted i forced
evaporation sysiam. [{ WEs observed thal
the Eeverse Cemosic i wes nat working
as spare parts need to be impoded. H

2

During the visit of the FFC. it vas observed
that low TDS effluents are trested- and sent
lo CETP. The high TOS ehiluents  are
evaporated in forced evzporation system.
The industry generzles mare than 40 KLD
discharge. Hance the indusiry shelf instell
secondary ETP. -
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Nis. Arandy
Lzborztorizs Lid.
10A, Bollaram, Medzk
Dist.

2uik drugs

Inorganic Effluent
Collection Tank

[norganic Neulrzliszlion
Tank

Gypsum Settling Tank =1
Gypsum Setiling Tank — i
Solar Evaporation Tanks
Ferced evaporafors 2 x 4
KL

Organic Collaction: Sonds
Orgeanic Neutralisation
Tank

Organic Coliectlon Tanks
Incineralor single drum

pyrolyser is provided.

High 708 =~
3 KLD

Low TDS -
17.3 KLD

M/s. A.P. Mel. Engg.
Lid
Bollararmn, Medak Dist.

Rectitied spiril
and IMFL boitling
CFE:
CFO:

Unlined iagoons --

Low TDS 10
KLD

(&)

M/s. Avon Organics, -
Szdasivpel, Medak
Dist.

Inter-mediales ol
drug/

Pestisides.

CFE: 5-8-2003
CF0:27-12-2003

Qil & Grease lrzp,
equalization tank, Setlling
tank, anaarobic reacior.
8io tower — 1, &I
zeration tank, secongary
Clarifier, Aeration iank.
sludgsa drying beds.

Low TOS -
23KLD

i
]

T i
= o

5 are freeled end serid
TDS effivenis afe

5
(G}
=
ot

to CETP. i
nerrelised 1o gel Qypsum. it was elsc
observed (hai the incineraior plant was rot
in operztion.

During the visit of he EEC, it was abserved
thal the distiilefy uril wes issued wilh
closure orders by APPCB as the indusiry

was discharging unlreated efllvents inlo
nearby vagu. The bottle wash vszler is sent
{o unlined lagecons.

During the visit of the FEC, it was observed
(hat the. untrezted effiuents are stored in
unlined lagoons and part of efilusnts &re
used on land epplication. Henca tha
industry shall send Ihe trezted effiusnts of
23 KLD to PETL. Under no circumstances,
(he untreated sfiluenls be eppliedonlend. |

/s, Cirex
Phamaceuticals Ltd
Gundlamachanoor,
Medak Dist

Bulk Drugs
CFE:
CFC: 31-3-2003

High TDS: Collection tank
Nautrelizalion-cum-
equalization tank

Forced evaporation 2 x 10
KL

Low TDS : Colleclion tank
, Neutralization cum
equalization tank ,
Treated effluent collection
tzank

High TDS -8
KLD
LowTDS -8
KLD

Dunng the visit of tha FEC, it wes observed
thzt low TDS effiuents are trected and sent
lo CETP. The high TDS efilluents are

‘evaporated in jorced eveporation System.
The solvent drums were stored for recavery.
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.Sm? ow YOS enls are trestes
econdasy ETR ar »218 CETP. The blg -
_Gw efiluenls are evaporeted o fomes
eveporztion syslem. The uni is WO

3 ant ,
salisfzclonly. . i

Collection tank, | High 100 is

|
“ ~ _
M . - - Cuding the visit of the FFC, ) was cbserved i

M/s. Divis Labs Bulk drugs ;
Kazipally, CFE: N neutrzlizalion tznk, forced | Low 300 that the low TOS effluents 2re sent io JETL,
h Wiedzk Dist. CFO: 6-8-2003 evaporaicr __ C . “
s, Decesy Lariiay Equalization/ [LowTDS4i 210 1 v ed During the visil of the FFG, il was observad
Leathers, ' neulrefization tznk, i KLD | & thal the lovr TDS effluents are sent 1o FETL 5 -
Fzianchery, Medak OTO 30-4-1506 Sludge drying beds. \ _ \ Disposal  of untrezlred efluents  on !
Dist. | i _ neighbouring fand was observed. ‘o
20 M/s. Dr.Curies Labs Bulk Drug Inter- Collectlon tanks High TDS & ! idg0 i 345 455.1 During the visil of the FFC, it was obsernvad i
| DA, Bollararn medizles PP/FRP Tanks KLD ‘ that the lew TDS effluents are sent to FETL. i
fiiedzk Dist CFE: Neutralisation Tanks LowT0S 127 i i i
‘ ’ CFO: 12-10-2002 Centrifuge Collection Tznk KLD
Condensale Collection i
tank - :
Soitner Waler j
M/s. Everesl Bulk Drugs Cciiection lanks, High TDS —20 1080 547 858.035 During the visit of the FFC, it was obsened v
Organics Lid., CFE: 10-10-94 ‘Neulralization tank, KLD (Al full that the low TDS efiluents are senl to PETL | {
Aroor, Medak Dist, CFO: Rejecled Holding tank, equalization produclion) The high TDS effluents are evaporated In .
-tank, Neutralization tank, Low TDSs: 25 No_.nvn evaporation mwﬂmJ. Visidis cispossl !
CFE change Clerifier, Sludge fillers, KLD X of effluents on lznd vwes chsened :
applied but Bafile type clzrifier,
rejected. Forced evaporzaiion
. system. . 3t

'
———
<
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“ Cellecticn {znit 36D - $7.525

Bulk Drugs High TDS -- 5§ 360 534 325313 ing the visit of the FFC, & wes chszrved
iW/s. Kekuie CFlE:2-2-2002 KLD ) t the low TDS efiluanis are senl {o PETL.
Chemicais &vi. Lig CFr0=26-3-2053 low TDS -- 3% .ﬂ.ﬂ_w high TOS efiluents are evaparaied in
ilhazigally, Medak KLD iorced evaparalion systzm.
Dist

system R @i s d
i NUs. Kermira Buik drugs Collection lznk, y - = - Duting the visil of the FFFC, the %9.55\ vac
r;v.oﬂmﬁo:_m, Lid Inter-mediales 3mc__.)_,,mm:ou lank, forced operzling high TOS efifuents in series of
& S & —r PPN P -
Bonthzpally, Medak CFrE: 1-2-1882 vaporetion reaclters (S | Low TDS . reactors. The sokd wasle is sent lo ﬂmo. .
Dislrict CF0:10-3-2003 ZOm; : Ka.‘\mk_lnjm_n.\m orgznic solverids ere stored in
: the premises.

2 Wils. Medicorp Bulk Drugs. Forced evaporalion Low TDS - 25 | - 682 26 85 During the visil of the FFC, it was obsenved
Techniclogies (1) Lig.. | CFE:i0~1-2000 system. Solvenl lrizps, KLD that 1he low TOS effluents 2ce sent to PETL.
7mn3r]m__n?3 6-10-2003 equalizztien and . High TOS - 50 : The kigh TOS efivenls are evapcrated in
ltedak Dist CF0:18-12-2602 1 Neutralization tanks, KLD forced evaporation sysiem

.| UASB rzactor, feculizlive
lagoon, aerztion tank , f
settling 1&2, Bicx reacior, !
flash mixer cum
llocculztor, lzmella
separaior, gravity filter, i G @ e .
sand filter, aciivated
- charcoal filter. o
3 Printing & Dying Equelization tank , Setlling | 60 KLD - - - During the visil of [he FFC, visible dt mDowm_
CFE:23-5-1930 lank, Aeralion tank, recycled of effluents was observed in neighbour's
CFQ:26-6-2003 Oxidzlion tzrk, Sludoe - i land. Tha.indusloy. claims -that” they are
drying beds, adsorption -| recycling all th= xeste vaterka the process.
tower The industry shall send frezted efiluenls (o
PETL for further treatmenl The idustry is
not sending £ETP sirdge lo TSOF.
tis. Maruthi Text 7 . A
Prinl & Processors, s : i
Pashamylzram, ’ . B} '
(_(QU_.\ Dist.
\ 3

on
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1

&)

Nicholzs P2

! Orugs

‘ p:\« s, O-O\UN_ m.r.:n. ..A
Drugs & Chemicals) .
Bigwal (v}, Kchir (1)
Iviedak Dist.

| .b/s.Nicholzs Parmal

M/s. Neslor

Pharmaceulicals Ltg
nm_msn:me. KMedak

Dist.”

M/s. Neuy
Lid

Dist-

N

land Lzbs

Bonthapally, Meadak

Bulk Drugs

-Bulk Drugs (Alpex CFE:28-9-2002
International Pyt CFQ:8-7-2003
Ldl) o ’

Digy 2l {V), Kohir (i)

WMeadzk Dist.

8ulk Drugs
CFE: 3-8-1236
CFO: 8/27

Bulk Drugs
CFE: 4-2.1593
CFO: 22-7-1994

TWTEEEET T Buding (RE visit of the FEO, R vas ooeamed
C thel the low TDS effluents are sent fa PETL.
izaii . The.itigh TDS efifuenis aé evencizied In
! ; o -+| forced evaporaton ‘System. The mulliple
: - - B s © | efect eveporalor was not in oparalicn dua 1o
Aerztion fank, meintenznce.
Secondary cizrifier,
Ons.idztion ditcty, Finz |
clarifier, Sludge drying
beds, Muttiple efiect R
evaoorator. - ! _ |
Oit & Grease trap, Low TDS - 28 30 N R - oo 1
Equalization cum KLD .. ” “ !
neutrzlization (znk, High TDS —<0,14
" Primary clarifier; KLD
Anaerobic fillers,
Aeretien lank,
Wmoo:o.mQ clzrifier, |
Oxidation ditch, Final
clarifier, Sludge Grying
beds, Mulliple aifect ‘
evaporator. | }
Collection tanks, Soilzr [ Low TDS 10 KLD - 427 _ 16.04 -| During lhe.visil ol the EFC, il was ohbserveg |
evaporation ponds, | High TDS'14.3 . that the low TDS effluents are sant to PETL
Forced evaporalion | KLD The high TDS elfluents are evaporaled. in
System __ forced evaporalidn system. The fored
evaporation  system jnstzlled B nol
. adequate. The industry shkall insiall
= : additional lorced evaporztioa system.
Farced Evaporation | Low 503 530.
Reactor -

KLD

Neutralisation Tanks
Equalization Tank
‘Setifing Tank
Collection Tank

During the visit of the FFC, il wes observad
thal ihe low TDS efftuents are sert to PETL
The high TDS elfivents arg evaporatsd: in
forced evaporation system. Ths cafecvon
tanks are full and frees board. 5 not
maintained. Huge ‘quantiies of sotvent
drums are stored lor disposal.
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rezctor =ng one 4 KL
reaclor 122 KLD.
Low TDS efiluents
sending io PETL

-of effluents o PETL.

...,m.\v ) W e 72 (& /L 1i ¥ , ) o .
Z- . a S ) Ul : ¢ ) L o ﬁ....d. .s.m.( : .r.{n» ._‘...lw.ﬂh\”w.. . /4\ 5 f\f-. p.n
: . : - “p b N & E

—= .f‘» - = . > - Jp—

) LN T T TE T ; .

e —_—i ] L. : :

A = _ oc? Oruas . Low TDS ~ Collection | Low T0S = i0 - % During am: of the FFC, it was ?mr?ﬂd

. TS, mmém,m..m_ﬁram SR S KD : rrmg..m 1 was no! in operslion.

) Lzabarzlories _ tank, _ - - #
Pashamzilaram, | Effivent storzas {ank
Medzk Dist. ‘ High TDS - Forced
= | evepgralion syslem, _

47 - B _ Sulk Drugs Coliection tanik, Low TDS -3 [ 720 20 3212 During e visit of the FFC, it was oheenes

mﬂw‘ : o.nm indusiries CFE:26-12-1296 Neuirafization tzr KLD thzt mJum lovr TOS effluents zre sent to PETL.

. Pzlancher’ i Kn effluent slorege tenk kigh TDS - 6.45 - -—-w=- | The high TDS efiluenis zre evenortied ia

| pi <t Forced evaporation ‘ KLD forced evaporation system. The Un? was ot

! { ) system in Gperafion. )

a8 [ - - 5y Cellulose Holding tank, Aerztion Low TDS 113 - B 2 During the visit of lhe FFC, it was observed

PR . Jb CRE tank, Clarifizr, Sludge KLD thal ihe unit is relreating wesh waters &1
- CF0:27-8-2002 drying beds . Hich TDS 12 ETP and applying o land. Tha black fiquor

, . Solar evaporation | KLD effluents zre siored in salar evescration
i M/s. Relianca ponds pond for evaporation. The solar m«mt(..wq..ﬂ
| Cellulose Lig . ponds were found to be damzged ard
. Patancheru, Medak cracks on side walls was observed. The
" | Dist. industry shall abandoned SEPs by installing
) forced evaperalionfincineration of black
liquor effluents. The wash water afes
lrealmenl shall be sent o CETP,

i Patancheru.

49 : Bulk drugs Colieclien lank, | High TDS 6 KLD 727 | 571 1178.074 During the yisit of the FFC, the Committee
M/s. Saraca CFE:26-12-1996 neutrafization lank. | Low TDS 9 KLD | observed thal the low TDS efiluents are sent
Laboraloties Lig. CFO:19-1-2004 mcz.“mq _evaporation, | Incinezlion 3.0 * to PETL. The high TDS efiivents are
Gaddapotharam, ’ ’ ncifierai:on evaporzled in forced evaporztion system.
Medzk Dist. ’ % The induslry was inslaliing a new

’ inceneraler. tnceneralor records wara nol i

- — | order.

50 M/s_ Siris India Ltd. Peslicides 42 KLD High TDS | High TDS- 42 % - 330 360.125 During the visit of the FFC, il wes omumm?_x
m:ﬂ:ﬁ&aw_m . CFE: effiuents. are forced | KLD. ¢ thzt the industry is-not in regular prodieSorn.

| Medzak Dist. CF0:21-10-2063 evaporated in thrze i0 | Low TDS. j22 \ The Jow TDS effluents zre bezfed v in
_ . KL reactor. one 6 KL [ KLD secondary ETP znd  send’ U...aﬁ

Patanchens. The industry fas“set OG.K

}

w
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B3 —pone The FEC, R vas ooserved ’

n v i ,m. s .‘_ﬂ_. uentt ere st _,u Tm...|F i
Lzboraloires Lid -Colection 20} : o et (0
(M/s.Granules (1) Meuirzliszlion  Tanks, Gn.\(,. m.ﬁnoa atio systent. H ves chsenvet
Lid.)) Slucge Dryving Seds arz thet free bozacds for collecifar fanks aw ot
Bonhapelty, Medsk provided. maintzined and overlow of ciivents rodesd.
Cist. - The indusiry has stored huge o_fmn:wam of

snlid waste within the premises,
55 . - Bulk Drugs Collestion tank, | High TDS 1. = 512 55.055 Dusing the 54 of the FFC, it vwes our(?-..
- 5. Venkztarama SS:me Aerzlion ank KLD 3 {ha! the [ow TOS =ffluents after ..umbp'rul it
"Chemicels Lid CFC:23-1-2003 Low TDS 28.0 sent. (o on:u It wes obsenved fhal el
Patighanpur, - KLD wasta is senl lo lredersfindustries. The
| -Patendher; Medak industey shell neutrzlize thess efifues &nd
Dist.~z0. eveparste & in forced evaporstica system. ;
= - Hence the induslry shall instefl FES.

57 | W/siVorin Labs Lid Buik Drugs . Lew TDS efiluents High TDS -5 - 3325 918.3 During the vislt of the FFC, K wase observed
(M/s.Matrix Unit-l) CFE:5-12-2002 | Collection tank. KLD that the low TDS efiluents zre seat to PETL
Gaddapstharam, CFG:22-12-2003. | incrganle Pratreziment | Low TOS - 52 ’ The hich TOS effluents are evagorated B
Medzk Dist. effiuerit Collection tank. *| KLD forced evagoration systent. Yisibie .n,.\dd».m\

Equalisation / of vnlreated effluents-inlo neighbou’s lard
Neutrzlisation tanks - wzs obsarved.

Parallel Plate Seperzator

Secondary Treztment:

Pretrezated ellluent !
Collection cum

Equalisation tank .

Aerztion tank

Secondary clarilier - .

Sludge drying bed

Treated elfiluent -

Collection tank

Forced m<mv9‘m_ma N

reactors.

58 /s, <mu_xm_. Bulk Drugs Primary setlling tank Low TDS — 22.2 360 392 g2.1 During the visit of FFC, the C.;.; wzs not fa
Chemicals Inter- Neulralizziion Tank" KLD operalion. Acid tank storage it mwm WETS
Pvt. Ltd Niediates Final Coilection- Tank High TDS - G.5 obsenved. §
IDA, vwmrn_.:m__n"! _CFE:27-3-1895 Forced evaporaton KLD
zmamr Qm. - CFE:17-12-1993 | syslem™ ¢

‘CPQ:26-6-2003 Cetl
v 1
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ANALYSIS OF TANKS A

except pHj

... Annexure T0.7.

i ND STREAMS (mgfl
Name Code No| . pH 7SS TDS COD Ct SO HCQy -

NAKKA <>mc ISMAIL KHAN BET BRIDGE 34 7.756 43 1310 230 330 155 280 .

TANK NEAR VENKATARAMANA CHEMICALS 719 55 S 1260 8 160 300 00|
ASANIKUNTA . T 142|  7.25 00| 42300 00| ~ Zisa. 2600 6100
WATER TANK AT SIRIS 224 7.38 6.0 800.0 57.0 218.0] 37.0 100.0
JILLELAVAGU 235 7.0 228.0 35000 2820.0 1213.0 750.0 260.0
YERDANOOR TANK o 245 8.69 12.0 400.0 63.0] 117.0 7.0 168.0
JILLELAVAGU 252 6.92 48.0 8460.0 1280.0 2571.0 875.0 600.0
NAKKAVAGU AT BRIDGE 259 809 12.0 1500.0 760.0 592.0 185.0f 260.0
|ISNAPUR TANK 280 7.76 B0 4400 50.0 136.0 0.0 120.0
NAKKAVAGU AT FIELDS 300 7.4 33.0 2126.0 173.0 531.0 210.0 662.0
OUTLET KHAZIPALLT TANK 307 7.3 140.0 6660.0 1230.0 2546.0]. 900.0 420.0
INLET KHAZIPALLY TANK 308 7.0 180.0 8660.0 2140.0 3395.0 810.0 750.0
NAKKAVAGU AT BACHUGUDA 311 7.4 29.0 2688.0 322.0 569.0 260.0 670.0
GANDIGUDEM.TANK 319 7.1 25.0 1300.0 88.0 427.0 270.0 158.0
MANNEVARI KUNTA 325 72 1200 1930.0 625.0 2075.0 300.0 570.0
ISAKAVAGU AT CULVERT 358 7.3 12.0 1070.0 22.0 330.0 620 504.0
AN 366 6.9 68.0] 33500 362.0 1455.0 375.0 Z40.0
DRAMARA CHERUN 360 7.8 . 140.0}- $80.0 32.0 383.0 29.0 100.0
FOSAMUDRUM .. 373 7.0 89.0] 13580 310 504.0 160.0 158.0
NAMKAVAGU. . .. - 378 7.6 86.0 4830.0 363.0 1600.0 837.0 660.0
BRAHMIN KUNTA» 398 74 33.0 32.0 12.0] 1.0 5.0 50.0
LAKADARAMITARK 467 7.2 5.0 260.0 6.0 26.0 3.0] 132.0
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NAKKA VAGU ISMAIL KHAN PET

HEMICALS-!

TANK NEAR VENKATARAMANA

ASANIKUNTA

WATER TANK AT SIRIS

JILLELAVAGU

YERGANOOR TANK

JILLELAVAGU

NAKKAVAGU AT ERIDGE

ISNAPUR TANK

NAKKAVAGU AT FIELDS

OUTLET KHAZIPALLI TANK

INLET KHAZIPALLY TANK

NAKKAVAGU AT BACHUGUDA

[GENDIGUDEM TANK

|

MANNEVARI KUNTA

|
| ol

ISAKAVAGU AT-CULVERT 12.0
KADIKUNTA | . 66 ;
" |DANARACHERUYU = 380 -
" |POSAMUDRUM ~ . %9
INAKKA VAGU -

Mk

BRAHMIN KUNTA ¢

LAKADARAM TANK
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P RMANCE CH TART - 2000 - 2003 7
(All values are month iy averagesy

_ _“ moo.m [ 206¢ [ 2002 2003
_ Industrial waste tanier \ 523 \ 4818 \ 5178 4986
Sewage iankers . \ 1160 \ 1199 \ 1258 1108
| | |
Chemical Ox<@m: Dm_ﬂmno AOODV
(a) inlet 7035 \ 6441 | sg60 6233 |
(b)  -Outlet : 2227 2075 | 1450 -~ 1684 |
ﬁo”m_ D_mwo?ma alts (TDS) ~ \ ....
(a) Inlet - - ’ 13404 12445 11118 11186
(b) Outlet 10857 9955 © 8800 8915
5 m_oo:m:._ﬁm_ @J@m: Dmﬂmaq : o
s | (@) Inlet 2777 |- .2278-7 | 2108 2314
. , et | (D) 05_& 249. - |I" . 98, | 58 116
) mcwbmaama mo:am ¥ ... .
> {a).Inlet <1000 889
- (b) Outlet <500 289
[ bH range \ 7.0 - 8.0 7.5-8.0 g
w”ﬂh.“.”“dﬁﬂu“““ﬂlﬂhﬂ == ~

P = —— e




Annexure 12.2

NUMBER OF TANKERS SENT BY MAJQH INDUSTRIES
TO CEPT, PATANCHERU, FOR TREATMENT

- (Industries

A 2003 2002 | 2001 | 2000 |.

Aurobindo Pharma Lid. . e :

Unit — | — Borapalla 1313 1714 503 630
"| Unit — 1l — Bollaram 5871 4703 3594 . 6240 |

Unit — V - Pashamylram 4921 v .6077 5159 7525

Unit = VI = Chitkul 1544 5 1544 - -
| Dr. Reddy's Labs ' _

Unil - | - Bollaram 1811 1901 *3489 1070
Unit — Il - Bollaram 3640 3332 3309 4953
Unite — (Il - Bollaram 1117 1224 1584 | 1079
Global Bullkc Drugs (Digwal) 2557 2919 1745 2802
Global Drugs (Bonthapally) | Shut down 1285 1146 1344
NATCO Ltd., (MAH) 2310 4204 | :2424 | 1216

Neuland (P) Laboratories, 5153 5221 5568 | .5279

Pashamylaram e

Ralchem (Patancheru) 4564 4498. | 5337 .| 41589

Siris Crop Sclences-Ltd. 830 Shut down 16103 3938°

Gummadidala S DA I

Vorin Laboratories Lid., 3325 2754 - 2512 " | 4508

.(Matrix) Gaddapotharam : et ]

Yolal sent by the above 38956 39832 37880 . 44675
_l'industries .| - (65%) (64%) (66%) | (71%)
+ { Total tankers Recd (CEPT, 59832 62148 57816 | 62868

Patanchieru) - el ] '
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Annexure 12.4 (conlg.5)

| oty ?w.. tonifly Zvg. | Mo, of &o._mwv%\,m ’ Meathiy Bivg.
Tankers | CAAmgil | TDSmgh Tankers | CODmof | LSl
D 3 % 5 5 7 -
APEX.DRUGS & INTER LTD 125] Tizsepe 12517 o 11053 12428 102 -
ARANDY LagS 5| 8480 9263 35 9500 11795 56
AUROBINDG -1 (SRIGHAKRA) 5¢) 5743 12382 133 GraR 13175 L
AUROBINDO PHARMA (50L) 676  g250 12509 490 8207 11668 437
JAUROBINDO PHARKMA (1V) 13800 11215 Nil i Nit Nil
AURGBINDO PHARMA (V) 493 5677 13132 451 8967 12562 424
AUROBINDO CHITKUL (V) 30| 10677 5319 135 9341 4957 903
AUBOBINDO PHARM (UNIT IX) (RANIT) 17|, 13237 6129 19 11720 4000 15
DECCAN _.m.ﬂ‘Immm. 100 3156 5647 61 2277 4636 84
Dr-REDDY's LABS (1) 147 5160 8768 162 4575 9874 171
Dr REDDY's LABS () 349 6642 8100 379 6778 8336 380
Dr REDDY'S LABS (i) 135 5898 10762 177 11735 10701 80
SRCURIES LBAS 57 9907 12830 51 7936 13002 50
‘VEREST ORGANICS £7| 12046 12667 81 12067 12182 58
mémmpmbu CHEMICALS . 26 5365| 10696 25 4080 aam _ 53 #
EKULE CHEMICALS LTD- - - - == -~ 168 o7} 11840 46| 8112 11784 57
ATRIX LABS (GNIT-) (VORIN) 304 5368 11970 318 5793 11768 280
EDICORP TECHNOLOGY . 38 282 4789 38 2546 3582 98
: o L .
! H

S

@
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Mo T T UUERR S e Tdusiy TR
Mianihly Avg.
CO0 o/t
1 - 2 7
105] 10546 13042 83 11744
: 6] 11338 10284 66 6653
L mmowmmoo-; SRICHAKRA) 76 8783 11810 87 10193
4 |AGRORINDO FHARMA (BOL)  s57] 5240 13243 a73| 6783
5 |AUROBINDO PHARMA (IV) Nil Nil il Nil NEIE Mt il Nt Nl
& |AURDBINDO PHARMA (V] . asy 5055 12226 200l 5080 10871 380} 3947 11354
7 |AUROBINDO (CHITKUL {VI) | © -qzs| - 2774 2245 163 5393 4535 i il Wl
8 - kiouzoo PHARMA (UNIT 1X) (RANIT) 18| 10422 4298 17! 10383 4g7¢ 17 10575 2812
9 . IDECGAN LEATHERS . et osgo| . soig| - 62 3157 6365 46 3040 5532
10 - D.ﬂ.mmuo,wm LABS mE o, & 157 5052| 3182 151 5182 10120 118 5079 10
11 |DR REDDY's LABS :: T . 391 6916 o841 321 6793 8579 363
i |DRREDDY'S LABS (1) - - - 62 7503 10278 56 9186 10007] . 37
43 -[D u..@cm mr»mm . 43 ssis| 12638 2 5512 11944 53
i . s 78 4300 10335| g 228 13358 3
152 %Bmmn[}_uormaobr: . 3z 8014 11043 30 3918 11225 13
1t xm/wm.mnrl m..mmﬂ..w»..m SU . Sl ol o esad] | 1zssel es| 8250 - 11750 54
1 NWV .nxﬁ\,mm Ez_a ; 2025 253 5922 10859 200 5874 10542 225
18 |MEDICORP TECHNOLOGIES ) 107 3080 4749 100 2840 4579 39
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ANALYSES OF TDS/COD LOADS AND TANKERS RECEIVED 8Y CEPT, PATANCHERU, CURING 2623 (MONTH ‘WISE) FRCM MEDIUN CONTRIBLITORS

"S.Na. iName of the Indusiry . .Jdan03 Feb03 - . Viar-02 .
Ll . - No.of | Monitty Avg. T Moathiy Avg. | [No. Of |. Montily Avg. [Wonibly Avg (40, of | Wondy Ava. Wiy covg,
: -| £ o :vl v| .. A....I.I(- Tarkers COD mgi TS mohi | Tankers coD nm«.\u.vw.h 1 TDS ami. Tankers CODemal_ _§. .aw._.q..“@a
|1+ JAURCBINDO PHRIMA (UNIT-VIII) (RANIT) 29 9833 6873 28 11162 7385 . .. 30| 10084 T
125 | BIOLOGIGALE tIMTED - - ; 18 4293 8416 . 16 2837] 10034} 13 . 4317 98-
3 _.-|BIOTECH:PHARMALTD. . ; - Nil Nl Nt il - Bl Nil Nil Nil !
4 |CIREX PHARMACEUTICALS - 16 5357 2834 15 Y1 3312| 4 4822 3&-
| 5 |GLOCHEM INDUSTRIES LTD -] 25 6792 6917 2 5200 5911 29 3972 50
5 |HARIKA DRUGS LTD 13 4785 10027 12 5883  10840| - 13 6508 106
7 |HITESH CHEMICALS LTD 23 12227 7392 23] - 11817, 8612 28 10130 78
, 38 JHY-GRO CHEMICALSLTD : 19 6347 4131 20| . 6760 3733 . 20 2250 52
S |INDIAN CHEMPHARLTD 22 6563 8036 2 8200]  10680| - 26) 5511 42
| _10 |INVENTAA CHE. LTD (DECCAN DRG) .29 1675(- 3233 24 - 1417 3772] - 35 1153] - 32
11 |LEE PHARMA LTD . .34 9684 4532 15 13466 5587 8 12475 51
12 |PORUS DRUGSLTD .- R =41 4008 .. 7 ~ 445 2477 . rE 1349 42
13 |PRUDENTIAL PHARMA LTD . =15 7240 6347 3] - 9086] 10812 R 6600 146
“14  |QUINN INDIALTD - . . ] i 16 600 2688 - 143 - 596 . 2948 1t . - 553| - 23
- 15. |QUINNINTERNATIONAL LIMITED - . Nil Nil - Nil NIl T N Nil Nil © NIl
~ 16 - |SYNTHOCHEM LTD .+ :- L. 14 6685 10112 . 16 6700| - 8443 " 16 6057} 87
17 _|VASUDHA PHARMA LTD L 22 6336 8065 22 - 8218] 10584 30 RS 128
18 |VEER CHEMIE LTD N 12 1006 1728]- - 9 so82| .~ 2357 10 4854 31
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JURING 2003 [MONTH WISE) FROM MEDIUM CONTRIBUTCRS
S.Ne thay-03 ) Jun-33

I No. of Tontoly Avq| Moty Avg. | No.of | wondily Avg. | Mooty Avg.

R L ) . | Tznkers COOmgh | TDSmad- | Tankers COO moL oSoph .

[+ 135 ]AUBOBINDO PHRMA (UNIT-VI) (RANT) . ). 28 27| - 6517 R 58831 5758
|2 2:Z3BIGLOGICAL E LIMITED o 1 8 4664 3825 23 3005 4783
Tt 3ERBIGTECH PHARMA LID. . _ Nil Nil INE il Nl Hi il
8 “HCIREXTHARMACEUTICALS K 14| 12975 3727 10 12665 o1z
5 |GLOCHEN INDUSTRIES LTO . _ 28 22 3873] °  5724] i7 4176} 5278
! 8 |HARIKADRUGSLTD . 13 14 4188 . 10392 4 6400 10433
7 .|HITESH CHEMICALS LTD - 25 8 8243 4342 2B 11207 "6038
i 8. [HY-GRO CHEMICALS LTD 9] 10138 5932 ) 4700 4106 26 2685 . 2331
i S . |INDIAN CHENMPHARLTD ) 12 7493 - 5047 Nil il il : 1] - G400 - 15980
10 |INVENTAA CHE. LTD (DECCANDRG) - 10 77 2420 23 1837 3575 24 124¢ 35380
11 |LEE PHARMALID : 21] - 9776 3756 i5 5814 . 3888 s 7400 3370
12 -|PORUS DRUGS LTD } | 7 2486 4305 7 1263 - 4070 ' 777 2196
13- /|PRUDENTIAL PHARMA L] | Nill Nil Nil TN Nl s - N TNl - Nl Nii
i4 -7|QUINN INDIA LTD = R 12 510 2967 16 797] sesel - 14 . 768 2638
15 ~|QUINN INTERNATIONAL LIMITED - N Nii Nil Nif Nil Nil Nil Nl . Nl Nit
16 - |SYNTHROCHEM LTD: . =1 - 20 . . 7128 9467 9. 3650, 8795 17|, 5666 7968
17 *|VASUDHA PHARMA LTD 5 - -~ . 20! - 7129 10342 . 16 7525 9143 18 5877 9878
18 [VEERTHEMIELTD . .. T 10 5548] . 1703 0] €012 1873 8 7245 2948
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E) FRCM MEDIUM CONTRISUTOR

n

T, PETANCHERU DUR! NG 2003 (MONTH WIS

[ ANALYSIS OF TDS/CCD LOADS AND TANKERS PECEIVEDBY CEET 7,
S.No.- Name of (he industry - . Cei-03 | Dec-03
, No. of [Moathly Avg.| No. of NGy s, Mo, of Wionthy fag. | kority Aoy,
Tankers | COD mg/L Tankers ToOSmet | Tapkers CODmgh, |7 "MSTmgh
i JAUROEINDO PHRMA (UNIT-VIll) (RANIT)| B 6a1g| 6353 12 - 5866 12 6633 7655
2 |BIOLOGICAL E EZ:mO y 7 55 32539 4108 47 6550 33} 3882 8172
3 - |[BIOTECH PHARMA LTD. . 26 7130 10639 30 10611 23 8591 11876
4 |CIREX PHARMACEUTICALS 14 5800 4502 15 4600] 3764 11 3364 1866
| 5 |GLOCHEM INDUSTRIES LTD 34 8766 9518] 20 2020 4399 19 6737 7239
6 |HARIKA DRUGS L i2 5760 8322 14 590G 10215 i £300 10140
. 7 |RITESH CHEMICALS LTD | 28 6886 4211 25 g758 4390 21 10484 . 5056
8 |HY-GRO CHEMICALS LTD 27 2233 3440 10 6960 468S i5 10757 6169
9 |INDIAN CHEMPHAR LTD Nil Nil Nil Nl Nilj - Nil Nl Nil .~ Nil
10 |INVENTA CHE. LTD (DECCAN DRG) 13 1105 3239 g 1584 1920 33 837 2019|
17. |LEE PHARMA LTD 1Q 9200 5818 . 19] 10457 6734 . 19 © 8215 8561)
12. |PORUS DRUGS LTD 7 382 1090 3 333 805 8 565 720
13 |PRUDENTIAL PHARMA LTD 8 4833 9547 12 £883 5777 37 5755 5227
“14- JQUINN INDIA LTD" ] 16 554 2017 13 610 2281 13 437 . 2548
15 |QUINN INTERNATIONAL LIMITED Nil Nil Nit 2 3200 6960 4 13300| 5235
16 |SYNTHOCHEM LTD 1 3800 8750 8 6371 8971 2 8400]. - 8480
17 - |VASUDHA PHARMA LTD 15 3253 9575| 15[ - 4560 9817 15| - 4585| - 9909
18 VEER CHEMIELTD - 10 4748 2117] 11 1345 3413 10 1788) © = 3322
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DUITRIES COVERED UNDER WRIT PETITICN

\,
LIST GF :r;u RIES SENBING HAZARDOUS SCLIT WASTE TO TSDE .

Ceneraicrs Location Received .ﬁ,_,m.,D_n
L Apfil 2003 (6 Decamber 2003
. (Tcial) (in tonnes)

APEX D mcmm AND INTERMEDIATES r D. Gaddapotharam §8.355

! ARANDY LABS LTD Bollaram 360

| AGROBINDO PHARMA L0, 1 (S8 GHA Borapatla 215,580

AURCBINDO PHARMA LTD. I Bollaram 195.175

RANIT PHARMA LTD. il (VAWSI CRGANICS L7D.) Gundiamachanur 21.785

AURGBNDO PHARMA LTD. IV - =.- Pashamylaram 8.530

AUROBINDO PHABRNMA LTD.-V: “..L_.“.,. Pashamylaram 990.460

AUROBINDO PHARMA LTD: VI - Chitkul 51.645

. AUROBINDO PHARMA ~ VI (RAMIT PEARMA LTD - 1) .| Gaddapotharam 273.6570

2. AUROEINDO PHARMA UNIT-VII {RANIT PHARM) | Gaddapotharam 36.835

3 | AUROBINDO PHARWA VIl ﬁ»z? wx%zp LTD.) ‘Gaddapotharam 48.080

2. | BIOLOGICAL EVANS LTD-il - Patancheru 4.420

BIOTECH PHARMA PVT LTD. ] Gaddapotharam 22410

4. CIREX-PHARMACEUTICA LS a..rlmo @uo&y  Gundlzmachkanur 166.585

5. COREY OBGANICSLTD! = e N 352

5. ‘DECCAN LEATHERS LTD.%- F......l....- s Patancheru 19.1%5

7. DR.CURIESLABSETD © =i~ - - - - - Bollaram . 253.120

3. DR REDDY. LABORATORIES = [~ - L Bollaram 189.840

7. DR REDDY L ABORATORIES-H - . . Bollaram : 1281205
2 DR. REDDY LABORATORES — lil » 57 Boltaram . . 67.710 [
3 ENPIAR PHARMA Bollaram © 33.356 g
2 EVEREST ORGANICS : : ; T Sadasivpet : _ 40,050 W
2. FINE DRUGS & CHEMICALS LTD. : | Gaddapotharam _ : 234.190 | m
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1)76)

R L ocztion | - - Received ai TSDE - <
| - Apiil 2003 to December 2003-
| : v . . (Total) (In tornes)
| PRASAD DRUGS LTD. o " | dinnaem . 31.050 |
| PRUDENTAL PHARMACEUTCALS L1D. e _ Boliaram 3.160
_ QUINNINDA LTD. . . ) : . Patancheru 36.325
| RAKSHIT DRUGS PVTG LTD. _ : oo, | Gaddapotharam- 76.385 |
| RALCHEM.LTD. - T . , Patancheru . 458.538 |
| RANIT PRARNA LTO. 1ii (VAMSI ORGANICS LTD..) « | Gundiamachanur 21.765
) RiCHLINE PHARMA LTD. - | Gungemachanur 0.009
i _ ROOPA INDUSTRIES LTD: . - | Patancheru 28.870
| SS.ORGANICS -~ = - . - , Sadasivpei - 87.805) ¢
| SARACA LABORATORIES LTD). Gaddapotharam 1547.700
| SENOR ORGANICS PVT LTD o _ Gaddapotharam 46151 ¢
l'%m.m.ioE LTD. | , _ " | Gummadidala 360.125 m
. SMS PHARMACEUTICALS LTD. UNIT] (S . | Kazipally : 17305651 &
'___| SRIGAYATRI DRUGS PVT. LTD. [ Bonthapally 189.750} L
__| TEJASRI INTERMEDIATES PVT. 17D : -| Patancheru 14.835
VENKAR CHEMICALS PVT. LTD. : Pashamylaram X ] 29.705 wmn
_ | VENKATARAMANA CHEMICGALS LTD. . Patancheru _ : 10.120
| VIRCHOW CHEMICALS PVT. LTD. » Gaddapotharam 38.630]
| VYJAYANTHI DRUGS PVT 17D, . Jinnaram . 88.030 3
| WARERTABORATORIES BT, LTD. - _ Lakshmakkzpaily _ 4.325
- 'YAG-MAG LABS PVT 7D Jinnaram - 193.705F ¢
| Total o : : 12,586.268 3
INDUSTRIES WHICH ARE NOT FUNCTIONING AT PRESENT - u
1. BHAVANILEATHERS ” ﬂ
2. . CIPIORORGANICS 4
3: DEXO LABS O i
4. RAJYALAKSHWI LABS i
5. " STANDARD ORGANICS <
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(1 69)

SELECTE

REOF

»

- WA

ﬂmmon No.E/24318 dated 12- w momt

S.No indusiry Neme, Repori No. & Date ' _WNickel Total AS Type cf waste
_ ) B cyanide
1. HYGRQ CHEM. Bollaram - - EFP Sludge
~ mmnon No0.£-0076 dated 22-03-2003
\ 2. AA 73va2> DRUGS : - m_um_.; carbon
L .ﬂnuo_x Zo C-0i02 Qnmma 25-06-2C03
X MATRIX LABS - - ETP Sludge
‘ mm_oo; Zo.C-ool\. deled _
h 4. MEDICOMP TECH - - Spent carbon
L Report No.C-0070 dated 11-03-2003
5. RANITH PHARMA, Gundlamachamor 2702 [ 20.9 - - - - Sludge 4
Report No.C-0085 dated 17-05-2003 . _
B. SARACA LABS, Gaddapotharam 14.0 25.0 3.2. - - - -
: Repori'No.C-0089 dated 7-3-2002
L7, SYLVAN AGRO IND. . 445.0 | 23000 [30.1 - - - Waste
: Report No.C-0079 dated §-4-2003 :
8. ASIAN PAINTS Sample |1 14.2 56.9 0.9 - - - Not given
: Beport No.C-0050 dated 24- m-oooo .
- g, DECCAN LEATHERS T 9804 [3043 4.9 . - - Studge
: Report No.C-0035 dated 6-1-2003- -
10. DR. REDDYS LAB i226 |4383 2.0 = - - -
Report No.C-0025 dated .\.L 2003 - L :
1. | GLOCHEM LTD. Boliaram | 98.4 38.4 1.4 28.6 - . Wasle residue
: Report No.20340 diteg 22-2-2002" -
12, GLOBAL BULK DRUGSDigwal. | 1111 27.0 0.53 - - ETP siudge
8. | HYDERABAD AERONAUTICS LTD \_ 2016.6 [9216.1 |402.3 1140. - - Effluent sludge
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Annexure 2.2

HEPORTS ON SPENT CARBON OF FEW INDUSTRIES

F.No Name of the Type of wasle | Losson Calorilic | Remarks |
Industry/Report No. and ' ignition: at vaiue i
.| Dale_ - " 5500 C _
1. MATRIX LAB Spent carbon 60.7 NA Benzons,
Repot No.C-0068 : Pl-chloro
A dated 27-02-2003 . benzen: _
{2. - | MEDICORP TECH LTD. | Spent carbon 33.8 NLA. '
* | Reporl No.C-0079 w
Dated 11-03-2003 : : .
13 SARACA LABS, | Spenl carbon: B87:7. FIA
| . | Gaddapollaram , .- i ™
1. 7 | Report No.C-0069 o '
|~ | Daled 7-3-2003 ' . . | \
: 4. | DIVILABS Spent carbon \ 622. | NA |
o } Report No.C-0031 :
- L Daled 11-1-2003 ' \ \
i3, -
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Annexure 13.1

LIST OF UNITS OBTAINED CFE FOR CHANGE‘OF PRODUC;T MIX UNDER
MO INCREASE IN POLLUTION LOAD

R TR Ly

ALKALI METALS LTD, (NAGARJUNA DRUGS)  BONTHAPALLY

“ 1.
2, AUROBINDO PHARMA ~ | (SRI CHAKRA) GUNDLA MACHOOR
- 3. AUROBINDO PHARMA -V PASHAMYLARAM -
. 4. AUROBINDO PHARMA - X -do-
il * .5y BIOLOGICAL E LTD. PATTANCHERU
..+ 6. BHAGYANAGAR CHEMICALS * BOLLARAM
il <“ 7. BIOTECH PHARMA LTD. ' GADDAPOTHARAM
8. DR. REDDYS LABS -1 BOLLARAM -
''9.  DR.REDDYS LABS-1i 'BOLLARAM
2 10. DR, REDDYS LABS - 1l BOLLARAM
b 11.  GAYATRI CHEMICALS (P) LTO. "PATANCHERU
12, GLO CHEM INDUSTRIES 'BOLUARUM
13. GRANULES INDA LTD JEEDIMETLA
14,  HETERO DRUGS LTD. - BONTHAPALLY |
Fisne 15. HETERO LABS. . - GADDAROTHARAM
. 16.  HEXAGOAN LABORATORIES LTD. BOLLARAM '
~5 17 /HY'YGHO\N CHEMICALS LTD. BOLLARAM
Al 18. “KEMERA LABS. . BONTHAPALLY
~3J 19.  KKS ORGANICS PATANCHERU
ek 20.  KONAR ORGANICS LTD. KHAZIPALLY
= 21, LEE PHARMA LTD, | KHAZIPALLY |
B < 22, MAITRI LABORATORES (P) LTD. GADDAPOTHARAM
i 23,  MEDEVA LABORATORIES LTD. . KHAZPALLY
-y 24,  MEDICORP TECHNOLOGIES INDIA - PASHMYLARAM -
25, NARAHARI CHEMICALS (P) LTD. TOOPRAN :
t3iiny 26.  NEULIFE LABORATORIES LTD. GADDAPOTHARAM
fiiEee '07.  NEO MEDICHEM | BONTHAPALLY
28.  RAKSHIT DRUGS (P) LTD. ; GADDAPOTHARAM
L 29.  RALCHEM ; PATANCHERU
vy 30.  RANIT PHARMA LTD. UNIT Il "GADDAPOTHARAM
o 31. RAMS RESEARCH LABORATORIES LTD. DOMADUGU
i 32,  ROOPA NDUSTRIES LTD. - PATANCHERU :
o 33.  SARACA LABS LTD. GADDAPOTHARAM
e 34. SENOR ORGANICS GADDAPOTHARAM
R 35. - -SIGACH! LABORATORIES LTD. BONTHAPALLY
- 36. ' SREEKAR ORGANICS BOLLARUM .
o 37.  SRICHAITANYA CHLORIDES (P) LTD. PASHAMYLARAM
-3 38, SRIGAYATRI DRUGS (P) LTD - BONTHAPALLY
a 39.. SSORGANICS ARUR VILLAGE .
= "40.  TEJASRI INTERMEDIATES . PASHAMYLARAM
) 41,  VENKATESHWARA MEDICON LABS . - BOLLARAM oo
) 42.  VINAR ORGANICS LTD. BONTHAPALLY
& 43.  VIRCHOW CHEMICALS GADDAPOTHARAM -
- 44,  VORIN LABORATORIES LTD. GADDAPOTHARAM
5 . 45.  YAGMAG LABS LTD GADDAPOTHARAM
5 _

(o
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LIST oF INDUSTRIES WHO ARE DISC
SUBMTTED IN W.P.NQ. 1058

: Name of the Indust
OR. REDDY LABS LTD. (UNIT i)
Madak District

| NEULAND LABORATORIES LTD.
Pashama”a'ra‘m, Medak District

Bollaram,

3. NEULAND LABORATOH!ES LTD,, Bon(hapally
‘-
4, SIRIS INDIA LTD., Gummadidala, Medal
1 Dstrlct
5. /‘-\SIAN‘PAINTS LTOD., Palancheru, Medalc

District

Dislricl
7

LTD.

- Saddapolharam, Medak Disirig|

TRITON LABS LTD., Bonthapally, Medar
Dlslrict (Granules India Lid.)

\*‘ - P
9, VORIN L/-\BOHA'IOHH;S, Gaddapolharam,
_Medalc District
AUROBINDO PHARMA (Unit 1y,

Bollaram,
Medak District

HAHGING VIORE
/90 IN HON'BL.E SUPREME CouRT
. o

eflluents are sent to CETP, Patanchary
Inslalled secondary ETP
' qardening purposes
6. HICEL PHARMA LTD. Patanchery, Medal

-| 9enerate aroynd 35
\‘\:.\-—\—
HERAREN DRUGS AND PHARIMACEUTICALS

Annexurg 1 3.2

THAN 40 KL.D EFFLUENTS

——, —T*s—l—.“, ———n,
e emarks
Installad secondary ETP gpd reataci ;

elflusnis

are sent to CETP, Patanchary !

—

MA,_..'
I

T i »
“Indusiry clalmed- that (he Gillugps
generallon ‘Isless than 40 jp. I
exceeds 40 KLD, e sama  will by
Iransported {9 Unnt | at Pashamallararm
for Ireatmant in secondary £ FP.__‘_W_\

Installed secondary ETP ang trealay |

7
13

and Irgalad

eflluents arg uliised within premises lor

Induslry clalmed hat . the Gmt;lﬁ_

generation s Jess than 40 KLp an::
LR, At present, tha
unltIs closed slnce 2 vears,
Industry  clalmag that  (he
goneralion Is legs |har 40 KLD

—————

l
i

lndummmmgars
of M/e.JETL., Josdmetlz, Trangsporl 80
KLD ol offiuants, .
Instalied secondary ETP and Iroatnd;
| olflusnis are sent to CETP, Patanchery
-do- g

exemptlon!for eslablishing a

separate ETP In
effluent gendrated by them is

less than 40 KL

110 AUROBINDO PHARMA, (UNIT 1v), -do- . ‘
L Pashamylaram, Medak Distric — | This unit Is closed slnco 2 years. '
1'2 | STANDARD ORGANICS LTD. PATANCHERU, | Instailed secondary ETP and ireale?
. MEDAK DISTRICT | effluents are gent 1o CETP, Patancher.
' - : __|.The unitIs closed sinco 2 years. _
T I I i f al ¢ lion
. MR S, Bonthapally, Medak District Indusiry clalmed thal elfluent gpn‘era '
e HETERO DH'UGQ' ? D ’ Is iess lhan 40 KLD and hence there i=
o | ' no nead to construct a secondary ETP
13 ' istry clalmed (hal offluent generalion
1.14,* = 1GA Sadasivapet, Medak Industry ¢lalm :
M EYEBFST ORGA'NICS' ° Is loss than.40 KLD and hence l‘h(‘)fG s
Ristrc no need fo construct secondary ETP,
';" o Thesae Industries have filed alfidavits In Hon'ble Supremie. Court In 2001 seeking

thelr industrlal units, as they clalm 12



Annexure 13,3
)

LIST OF INDUSTRIES WHO ARE DISCHARGING MORE - THAN 40 KLD
AT PRESENT AND INSTALLED SECONDARY ETP '

S I
4

Organization

Ramarks

AUROBINGO PHARMA L.T0, UNIT |
(Formerly Sri Chakra Flomedls), Borpatla |

Secondary ETP  squal'zatlon
primaly'ﬂia'*”er, Aerallon tank,
Secondary; .-.clarifier,  Forced
evapornhon have been Installed.
T;ealed of[ucnlq ara sant (o

RALCHEM LTO.
{Formerly Volias Lid.}, Paiancheru

CETP -
-do- i I

NICHOLAS PARIMAL
Digwal (V), Kohlr (M}, Medak Distrlct

NATCO PHARMA LTD. -do-
5. AUROBINOC PHARMA LTD. {Unit-V) DA

Pashamailzram

-do- Tl e

AUROEBINDC PHARMA l 0. (Uﬂll VIA & B)
Chitkul, Medal District

Sterile Bullc Drugs (VI A) & . Formulafions (VI B)

No secondary ETP. They have
separata:iconsents’ for VIA &
VIB. Both Unlts put together the
quantity-Is exceading 40 KLD.

L
o

DR. REDDYS LABS LTD Unl\ |

s’

| Secondary.. ETP,
o prlnnry got{qﬁg tank, asration i,
oocondary ‘aatiling tank, aeration
sy ﬂn'xl;ée' Ilnq Aank, RO plani
| havé besn es t'tbllsheo

equlhzc.uon.

TR I S
j..'.l.' o
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A. P. POLLUTION CONTROL BOARD

ANN EXURE - KXV

Regional Office-1: Sangareddy

L. Vishveswar Goud, M.E., 5-1-28, Shantinagar,

Environmental Engineer Sangareddy - 502 001,

Medak District.

' o Phone; 08455— 276795

Lr NO: WP 19661/02/PCB/RO-1: SRDIOS—CI )} Dt 26-11-2005
To

The Member Secretary,
A.P. Pollution Control Board,
Sanathnagar, Hyderabad .
Aitn,: Sri S EE = Legal
Sir,
Sub: W. P. No. 19661/02 — Payment particulars by the industries tewards
compensation for crop damages in Gundlamachnoor and Pulpanoor

villages of Hatnoor (M), Medak District — Updated information - Report
Submitted — Reg. '

Ref T.O.Lr. No. W.P. 19661/PCB/RO-I:SRD/04-752 Dt. 27-08-2004.

It is to submit that vide reference cited the Regional Office, Sangareddy-
furnished a report to the Board pertaining 'to industry wise payment particulars
towards contribution for crop damage compensation of Rs. 16,00,000/- for the period
1984-1998 as per the Hon'ble High Court Order dated 18-08-2003 in W.P. No.
19661/02, for Gundlamachnoor and Pulpanoor. villages of Hatnoor (M), Medak
District as on 26-08-04. Copy of the same is enclosed for kind information.

The Board officials again contacted the office of the Disfrict Sessions Judge,
Medak District @ Sangareddy and updated the information. The status of Industry
wise payment particulars towards confribution for crop damage compensation
pertaining to Gundlamachnoor and Pulpanoor villages of Hatnoor (M), Medak Disfrict
as on 21-11-05 is enclosed.

Submitted for kind information and necessary action.

Yours faithfully,

9 i{
Encl: ala ENVIRONMENTAL ENGINEER

Copy submitted to the JCEE, APPCB, ZO, R. C. Puram for kind information.

j‘\j.,' Mihv’h kf\ J

G e

TrstmT
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RTICULARS TOWARDS CONTRIBUTION
SASION IN OF RS. 16,00,000/- FOR THE

THE HON'BLE HIGH COURT ORDER

DATED 18-08-03 IN__W.P,fNO‘. 19661/02 (AS ON 21-11-05)
Name of the Industry [« Total: -| Amount- | Balance If Remarks
' Compensat| - pald - any
‘lon fixed s o ’
.- forthe:, ... .
" périod”
1 2 3 - 4 3 8
1|M/s. Standard organics Ltd, 189826) . - . 189825|Sick unit v N
Patancheru :
: +2|Mfs. Deccan Drugs, Patancheru 25080| -~ 25060 0
(Inventa Chemicals, Unit - ) : : )
3|M/s.Nova Resins, -, 14000}. 14000 0]
Patancheru(Presently M/s GVK Petro ' - ’
Chemicals Ltd) : el
4|M/s. Reliable Papers, Patancheru _14000] -~ 14000 0
S|M/s. Salbaba Celluloss, Patancheru 22860 22860 0
\BM/s. Quinn India Ltd. Patancheru 14000 14000 .0 .
7IM/s. Surana Strips 14225 ' 14225 {Industry not in opeation X
\BtW/s. Voltas Lid (Prese ntly M/is - 80800 80800 0
Raichem Ltd) . :
S|M/s. Reliance Cellulose, Patanchery 110225]. 110225 -
10]M/s. Asrani Tubes Ltd.Patanchery 12000 12000 0
11|M/s. Novapan Industries 14000 14000 0
Ltd.Patancheru .
12IM/s. Hicel Pharma Ltd.Pati Ghanpur. 31675 31675|Sick unit (Presently taken over 1
. . by M/s, Smilax Laboratories Ltd.)
I M/s, Venkataramana 14000 14000 S
ChemicalsLtd.Kardanoor., ' :
14{M/s. Charminar Papers, Patancheru 14000 .. 14000|Sick unit X
15{M/s. Ambuja Petrochemicals, 34440 34440 0
Patancheru L
M/s. Decean Leathers, Patancheru 32580 32580 0
17(M/s. Grc%‘ﬁLgbgmipals, Patancheru 14000 14000 0
M8IM's. lon Exchang€ Patancheru 14000 14000 )
19|M/s. Dexo Labs, Patancheru 47550 ) 47550|Sick industry ey
20{M/s. Bhagyanagar Oil Refineries, 14000 14000 0
Patancheru
2h/s. NSL (Presently M/s Pennar 32260| . 32260 .0
Steels Ltd), Patancheru .
22|M/s. R.K. Industrial Chemicals, 12000 12000 4
Patancheru : '
23|Ms. Asian Paints India Ltd, 14000 14000 0
Patancheru. - :
v24[M/s. Hitesh Chemicals, Patancheru 14000 14000 0
25|M/s. Agarwal Rubber, Patanchery 14000 14000 0
28|M/s. Sahney Paris Rhone, 12000 12000 0 Sic i N
Patancheru,
27|Mfs. Aurobindo Pharma (Unit Iv, 22085 22985 0
" |Pashamailaram) . .
vZ8|M/s. Neuland Labs, Pashamailaram., "~ 87520 87520 0 '
v28[M/s. ITW Signode, Rudraram, 14225 14225 0
\36[M/s. Harika Drugs, Gummadidala 14000 14000 of .
31IM/s. Richline Pharma, 14000} 14000|Industry not in opeation =K
‘ Gundlamachanoor, -
M/s. Prabhava Organics, Bollarum. 18975 18975 0
+ 33|M/s. Taurus Chemicals 83 12000 - 12000 0
34]M/s. Southern Agro Synthesis Ltd., 52{lay.., 32080 32980 T
_35[M/s. A.P. Met Engg.. 962060 562060 0
/35| M/s. Dr. Reddy Labs Unit - | 24435 24435 0
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dmmar S o7 e
~ 1 N

t -
. 4.iMls. Dr. Reddy Labs Unit - I 51940 51840 0
BB M/s.Dr. Reddy Labs Unit-lil 12000] - .12000]. 0
Mis. ArandyLabs Ltd. ~— " " " [ 15265 . 15265| - 0
40{M/s. Amaravathi Chemicals "~ 12000{ - 12000 0
A1 |MJs. Prasad Drugs Ltd. (SAr UFE Sesel) 12000 12000 0
42|M/s. SPS Pharma - 12000 12000 0
43|M/s. Hi-Tech Pharma - 12000{ ' - 12000 0
A4|M/s. Plant Organics 21030 21030 0
45|M/s. C' Well Drugs Ltd, Bidar, - 12000 12000| ,» ;
Karmnataka. 5D -T ' . UT of Ste
48|M/s. Medchal Chem |, £~ AN " 14000\ - 14000f* *..© .- -0| -
47|M/s. Divis Labs Ltd. , §edd = Wi 12000} "~ '12000 0
48|M/s. Gulabchand Silk Mills, Shapur, 4.7 12000 12000 e
49|M/s: Hyderabad Drug Intermediate,” 140001 - 14000/ -0
Pashamailaram (Presently M/s :
Jaysinth Drugs Lid)
50[M/s. Kalpana Chemicals , K& —T 14000\ - . 14000]. | ot
51[M/s. Ffimax Organics, 12000 12000|Sick industry (Presently taken
Pashamailaram L over by M/s. Synthokem Labs,
: Linit o0~
52|Ms. Polyelectrolyte (1) 14000 14000 0 '
Ltd.,Patancheru (Presently M/s. SNF : '
() Ud.,
53|M/s. Premier Tubes Ltd, Patancheru 44000 ; 14000{ Slcr_. X
VA |M/s. S.S. Organics Ltd, Aroor. 15555| . 15555 0
V55| Mfs. Vorin Laboratories |Ltd, 33960 33060 0
" |Gaddapotharam. Malyix Ywak =
56|M/s. Medicorp Technologies, 14000 14000 0
Balanagar. -
\/&7 M/s. Mervin Drug Products, 14710 14710 0
Gundlamachanoor. Ay Phaypn -
\} M/s. Coromandel Pharmaceuticals, 12000 . 12000 0
Patancheru (Presently M/s BE Ltd,
Unit-If)
59|M/s. Agni Synthetics Ltd, 12000 12000
Gummadidala. $%D-T e A
60{M/s. Siris India Ltd, Gummadidala. 31575 31575 0
61|M/s. Bhavani Leather Wet Blue ICS 14000 14000]Industry not in operation (Sick)
. _|Ltd, Patancheru. : ) X
v63|M/s. Natco Laboratories Ltd. 16350 16350 0
'63|M/s. Triton Laboratories Ltd, _ 16325 16325 0
Bonthapalli (M/s. Granules India Ltd.)
64|M/s. Paks Trade Centre, 16685 16685
.___|Gaddapotharam. ¥4p -1 +
v85|M/s. Nauland Labs Ltd, Bonthapailli 19130 19130 ; 0
66{M/s. Sudershan Drugs & 14000} ' 14000 Siek. 4
Intermediates, Kanukunta. $7P -7
67|M/s. Hetero Drugs (P) Ltd, 18625 18625| 0
Bonthapalli.
68|M/s. Neulife Laboratories, ) 14000 14000 0l .
1Gaddapotharam .
. 69|M/s. Yenkay Drugs (P) Ltd. Ciadelsmtt 14000} 14000]  Sice X
_>\70|M/s. Konar Paliorateliés (P) Ltd., e 14000 14000
& \}1‘ M/s. Aurobindo PI;\)?’r(rl-la Ltd. Bollaram 33460 33460 0
i
v72|M/s. Everest Organics Ltd, Aroor. 19055 16055 -0
73|M/s. Gayatri Chemicals Ltd, 12000 12000 0
Patancheru.
74|M/s. Global Drugs (P) Ltd, Bonthapalli 17100 17100 >
AR edow BEVES ) o T
\/25' M/s. Herren Drugs Ltd, | . 14855 14855 0
Gaddapotharam. M) y i Ut T '
76{M/s. Maruti Texprints, 12000 12000 0
Pashamailaram.
77|M/s. Mytri. Organics, Kothur 14000| . 14000 0
78|M/s. Proven Chemicals, 14000f - 14000 Ol sick S
Gaddapotharam. A
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Mfs. Satwik Drugs Ltd, Bidar, 12000 12000|
Karnataka State, S20 .7 : b4
M/s. Saraca Laboratories Ltd, " 14000 14000 0
Gaddapotharam. , '
M/s. SMS Pharmaceuticals, 17520 175620 0
Gaddapotharam.
M/s. Almemao Chemicals, Kukatpalli. 14000 - 14000 0
M/s .Apex drugs & intr (P.Itd) 2000 2000 0
M/s .Aurobindo pharma (chitkul) 2000 2000/ . 0
M/s Aurobindo pharma (unit-V) 5575 5575 0(°®
M/s Biological E itd - 2000 2000 0
M/s Biotech pharma Itd 6, Adefoslins 2000] 2000 0
M/s Cheminor drugs Itd "PEC. Xf Jaldas . -2000] 2000| 0
M/s Cipior Organics Itd ,ﬂiﬁ; 2000| - 2000|Sick industry b d
M/s Cirex Pharmaceuticals Itd 2000 2000 0
M/s Glochem Industries Ltd 2000 2000 0
M/s Hyd Connectronics Ltd , Rl dow 20001 - 2000 Sick industry X+
M/s Indian chemphar Ltd , Paclaayt. . 2000 2000 0
M/s Invinex Labs Ltd_, Rl p ¥y 2000 2000 0
M/s Kiran Biscuits & Foods Ltd Taeddv, |, 2000 2000 .0
M/s Kotsun Chemicals Ltd ,W 0. 2000 2000 L
M/s Parsin Chemicals Ltd ~ 2000 2000 0
M/s Pennar Stesls Ltd JIsnapur 2000 2000 0
M/s Pragathi Organics Ltd 2000 - 2000 0
M/s Roopa Industries Ltd 2000 2000 0
M/s Sri chakra RemadiesLtd Awyehin T 2000 2000 .0
M/s Suven Pharma Ltd J&J«M% 2000 2000 0
M/s Vamsi Organics Ltd , Aw-shiwlolol 2000 2000 0
M/s Vasudha Pharma Itd , Fe.-,.k . 7. 2000 2000 0
M/s Yag mag labs itd 2000 2000 0
_'LO_'[AL 24093958| 1759130 650265
\") )/
%

s




ANNEXURE =_2AXVI

Items No.15 and 16
THE HON’BLE THE CHIEF JUSTICE HIMA KOHLI

AND
THE HON’BLE SRI JUSTICE A. ABHISHEK REDDY

W.P.Nos.4118 & 4143 of 2021

COMMON ORDER: (Per the Hon’ble the Chief Justice Hima Kohli)

1. The present petitions have been filed by the petitioners praying
inter alia for declaring the action of the respondent No.2/Telangana
State Pollution Control Board in demanding contribution to the corpus
fund created by it, in terms of the orders dated 24.10.2017 passed by
the National Green Tribunal, Southern Bench, Chennai in a batch of
matters, as illegal and arbitrary.

2 At the outset, we have requested learned counsel for the
petitioners to address this court on the maintainability of the present
petitions when, even as per the impugned order dated 01.02.2021
passed by the respondent No.2/Telangana State Pollution Control
Board, payment in the corpus fund is being called upon to be made by
the concerned industries in terms of the order of the National Green
Tribunal, Southern Bench, Chennai. In our opinion, if the petitioners
are aggrieved by the aforesaid action of the respondent No.2/
Telangana State Pollution Control Board, its remedy lies before the
National Green Tribunal. Instead, the petitioners are calling upon this
court to interpret the order of the National Green Tribunal one way or

the other, which is not permissible.



3. We decline to entertain the present petitions. The same are
accordingly closed along with the pending applications, if any. Itis
for the petitioners to approach the National Green Tribunal for
clarification of its order dated 24.10.2017 and/or to seek appropriate
orders to the effect that they are not under any obligation to contribute
to the corpus fund as directed to be created by the National Green

Tribunal in terms of the order dated 24.10.2017.

HIMA KOHLI, CJ

A. ABHISHEK REDDY, J

26.03.2021

LUR/pin
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THE HON’BLE THE CHIEF JUSTICE SATISH CHANDRA SHARMA
AND
THE HON’BLE SRI JUSTICE A.RAJASHEKER REDDY

I.A.No.2 of 2021 In/And W.P.No0.6105 of 2021

COMMON ORDER: (Per the Hon’ble the Chief Justice Satish Chandra Sharma)

In the High Court of Telangana, physical hearing has
resumed. However, at the insistence of learned counsel
appearing for the petitioner-company, the matter was heard with
the consent of the parties through video conferencing and after
hearing the learned counsel for the parties, the matter is being

disposed of at motion hearing stage itself.

The petitioner before this court, a company registered
under the Companies Act, 2013, has filed the present writ
petition being aggrieved by the show cause notice dated
78.09.2020 as well as the order dated 01.02.2021 issued by the

Telangana State Pollution Control Board.

The facts of the case reveal that the National Green
Tribunal, Southern Zone Bench, Chennai, vide judgment dated
24.10.2017 in Application No.90 of 2013 and batch, issued
directions for payment of corpus fund of 1% of the annual
turnover for expansion of industries and 0.5% of the annual
turnover by the industries for restoration of the entire affected
area and creation of Corpus Fund in the name of “Patancheru
and Bollaram Environment Relief Fund”. The petitioner-
company was one of the respondents before the National Green
Tribunal and after hearing the petitioner-company, the judgment
was delivered by the Tribunal. In compliance of the judgment

delivered by the National Green Tribunal, the petitioner-company



made contributions in the year 2018-19 by paying a sum of
Rs.4,22,00,000/-. The undisputed facts of the case also reveal
that the petitioner-company is supplying drinking water to
various villages keeping in view the various orders passed by this

High Court from time to time.

Ms. Meenakshi Arora, learned Senior Advocate appearing
for the petitioner-company, has vehemently argued before this
court that the unit of the petitioner-company is not situated in
Patancheru and Bollaram Industrial Areas and therefore, the
judgment of the National Green Tribunal does not cover the unit

of the petitioner-company.

A similar controversy arose in respect of M/s. Chromo
Laboratories India Limited and M/s. Suven Pharmaceuticals
Limited, having their units at Sangareddy District, Telangana.
M/s. Chromo Laboratories India Limited and M/s. Suven
Pharmaceuticals Limited were also issued show cause notices
and orders were passed on 01.02.2021 directing them to
contribute towards Corpus Fund and the companies, stating that
they are having units in Sangareddy District and the judgment is
not applicable to them, came up before this court by filing writ
petitions i.e., W.P.Nos.4118 and 4143 of 2021. A Division Bench
of this court has passed an order dated 26.03.2021 in

W.P.Nos.4118 and 4143 of 2021, which is reproduced as under:-

“I1. The present petitions have been filed by the petitioners praying
inter alia for declaring the action of the respondent No.2/ Telangana
State Pollution Control Board in demanding contribution to the corpus
Jfund created by it, in terms of the orders dated 24.10.2017 passed by
the National Green Tribunal, Southern Bench, Chennai in a batch of

matters, as illegal and arbitrary.
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2. At the outset, we have requested learned counsel for the
petitioners to address this court on the maintainability of the present
petitions when, even as per the impugned order dated 01.02.2021
passed by the respondent No.2/Telangana State Pollution Control
Board, payment in the corpus fund is being called upon to be made by
the concerned industries in terms of the order of the National Green
Tribunal, Southern Bench, Chennai. In our opinion, if the petitioners are
aggrieved by the aforesaid action of the respondent No.2/ Telangana
State Pollution Control Board, its remedy lies before the National Green
Tribunal. Instead, the petitioners are calling upon this court to interpret
the order of the National Green Tribunal one way or the other, which is
not permissible.

3 We decline to entertain the present petitions. The same are
accordingly closed along with the pending applications, if any. It is for
the petitioners to approach the National Green Tribunal for clarification
of its .order dated 24.10.2017 and/or to seek appropriate orders to the
effect that they are not under any obligation to contribute to the corpus
fund as directed to be created by the National Green Tribunal in terms of
the order dated 24.10.2017.”

In the considered opinion of this court, as the impugned
orders have been passed by the Telangana State Pollution
Control Board in respect of payment of Corpus Fund in terms of
the order of the National Green Tribunal and in case the
petitioners are aggrieved, the remedy lies before the National
Green Tribunal and admission has been declined in identical

case by this court.

We also decline to entertain the present petition. The same
stands disposed of with liberty to the petitioner-company to
approach the National Green Tribunal for clarification of the
order dated 24.10.2017 and to seek appropriate orders to the
effect that it is not under any obligation to contribute to the
Corpus Fund, as directed to be created by the National Green
Tribunal in terms of the order dated 24.10.2017. The interim

order dated 26.04.2021 stands vacated. Resultantly, I.A.No.2 of

2021 is allowed.
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The miscellaneous applications pending in this writ

petition, if any, shall stand closed.

SATISH CHANDRA SHARMA, CJ

A.RAJASHEKER REDDY, J

12.11.2021
JSU



